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Priority claimed from 04/05/2016; Application No. : 1331835 ;Benelux 

3520876    01/11/2016
[International Registration No. : 1329215]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.,
ALAKNANDA BUILDING, 16, NEPEAN SEA ROAD, MUMBAI - 400036

Proposed to be Used
IR DIVISION
Cl.8;Electric hair curling apparatus, hair stylers and hair waving apparatus, and parts of the aforesaid goods, not 
included in other classes.

Cl.11;Hair dryers, hair drying machines and hood hair dryers, and parts of the aforesaid goods, not included in other 
classes.

Cl.21;Combs and brushes for hair, electric combs and brushes for hair.
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Priority claimed from 21/01/2016; Application No. : 690522 ;Switzerland 

3535264    19/07/2016
[International Registration No. : 1333189]
WOODWELDING AG
Mühlebach 2 CH-6362 Stansstad Switzerland

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.6;Dowels, completely or for the most part of metal, in particular dowels which are completely or partly coated with a 
thermoplastic plastic, contain a thermoplastic plastic, are provided with a thermoplastic plastic or can be provided with a 
thermoplastic plastic; liquifiable or partly liquifiable dowels, completely or for the most part of metal, in particular 
liquefiable or partly liquefiable dowels which are completely or partly coated with a thermoplastic plastic, contain a 
thermoplastic plastic, are provided with a thermoplastic plastic or can be provided with a thermoplastic plastic; 
connection pins, completely or for the most part of metal, in particular connection pins which are completely or partly 
coated with a thermoplastic plastic, contain a thermoplastic plastic, are provided with a thermoplastic plastic or can be 
provided with a thermoplastic plastic; connection elements, completely or for the most part of metal, in particular 
connection elements which are completely or partly coated with a thermoplastic plastic, contain a thermoplastic plastic, 
are provided with a thermoplastic plastic or can be provided with a thermoplastic plastic; mechanical contact elements, 
completely or for the most part of metal, in particular mechanical contact elements which are completely or partly coated 
with thermoplastic plastic, contain a thermoplastic plastic, are provided with a thermoplastic plastic or can be provided 
with a thermoplastic plastic; fastening elements, completely or for the most part of metal, in particular fastening elements 
which are completely or partly coated with a thermoplastic plastic, contain a thermoplastic plastic, are provided with a 
thermoplastic plastic or can be provided with a thermoplastic plastic; anchors, completely or for the most part of metal, in 
particular anchors which are completely or partly coated with a thermoplastic plastic, contain a thermoplastic plastics, are
provided with a thermoplastic plastic or can be provided with a thermoplastic plastic; screws, completely or for the most 
part of metal, in particular screws which are completely or partly coated with thermoplastic plastic, contain a 
thermoplastic plastic, are provided with a thermoplastic plastic or can be provided with a thermoplastic plastic.
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Cl.7;Woodworking machines; machines and appliances for material processing; machines and appliances for 
connecting objects, machines and appliances for material processing, namely ultrasound generators, in particular 
machines and appliances with sonotrodes; machines and appliances for the connection of objects, namely ultrasound 
generators, in particular machines and appliances with sonotrodes; machines and appliances for material processing, 
namely vibration generators; machines and appliances for connecting objects, namely vibration generators; machines 
and appliances for plastic processing, in particular machines and appliances for producing ultrasound, in particular 
machines and appliances with sonotrodes; machines and appliances for material processing, namely machines and 
appliances for processing by way of ultrasound, in particular sonotrodes, machines and appliances for connecting 
objects, namely machines and appliances for connecting objects by way of ultrasound, in particular sonotrodes; 
machines and appliances for material processing, namely machines and appliances for the transmission of ultrasound; 
machines and appliances for connecting objects, namely machines and appliances for transmitting ultrasound; machines 
and appliances for joining together objects by way of ultrasound, in particular for joining together objects of porous 
material by way of ultrasound; machines and appliances for processing porous material by way of ultrasound, namely 
machines for connecting objects of porous material by way of ultrasound; machines and appliances for processing 
porous material by way of vibrations, namely machines for connecting objects of porous material by way of vibrations; 
machine tools for joining together objects, namely hand-held ultrasound tools for joining together objects of porous 
material by way of ultrasound; machine tools for joining together objects, namely hand-held vibration tools for joining 
together objects of porous material by way of vibrations; ultrasound generators, in particular for connecting objects, in 
particular for connecting objects to organic tissue by way of ultrasound; vibration generators, in particular for connecting 
objects, in particular for connecting objects to organic tissue by way of vibrations; appliances for producing ultrasound, 
in particular for connecting objects, in particular for connecting objects to organic tissue by way of ultrasound; electrical 
machines for producing ultrasound, in particular for connecting objects, in particular for connecting objects to organic 
tissue by way of ultrasound.

Cl.9;Transducers which utilize ultrasound oscillation, in particular for connecting objects, in particular for connecting 
objects to organic tissue by way of ultrasound oscillation; transducers which utilize ultrasound oscillation for surgical or 
medical purposes, in particular for connecting objects to organic tissue by way of ultrasound oscillations, surgical, 
medical, dental and veterinary transducers which utilize ultrasound oscillations, in particular for connecting objects to 
organic tissue by way of ultrasound oscillations, in particular transducers with sonotrodes.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, in particular apparatus and instruments for 
bone surgery, joint surgery, spinal surgery, sport medicine, traumatology, oral implantology, dental restoration, 
orthodontics and plastic surgery, in particular apparatus and instruments for fastening artificial implants to organic 
tissue, artificial limbs and implants; surgical, medical, dental and veterinary apparatus and instruments, in particular 
apparatus and instruments for connecting implants and prostheses, which contain plastic, to organic tissue; artificial 
limbs and implants, prostheses, artificial ligaments and tendons (ligament prostheses and tendon prostheses) in 
particular exo-prostheses, endo-prostheses, bone prostheses, cartilage prostheses, joint prostheses, invertebral disc 
prostheses, implants for the operative stiffening of the joint (arthrodesis), screws, plates, internal and external fixators 
and distractors, expansion implants, spacing implants, implants for fastening navigation markers on bones, marrow nails, 
implants for the fusion of the vertebral column, movement-retaining or dynamic implants of the vertebral column, 
implants for the release of medications into the body; premanufactured elements (at least partly of plastic), namely 
surgical and dental connection elements with a thermoplastic polymer for fasting objects on bones and dentine; dental 
prostheses; dental pins; artificial teeth; dental crowns; bridges for dental purposes; dental prostheses in the form of 
inlays; dental apparatus and instruments, in particular dental implants, dental root pins, dental restorative augmentations, 
dental-medical prostheses, crowns for dental purposes, inlay fillings (inlays) for dental purposes, pre-shaped dental 
fillings; electrical dental appliances, apparatus and instruments; orthodontic apparatus, in particular orthodontic brackets 
and braces, fastening elements (brackets) for orthodontic apparatus; orthopedic articles, in particular vertebral column 
stabilizers, ring-fixation systems, fixations for radiological examinations; super-structures for tooth re-creation or tooth 
reconstruction; surgical, medical and veterinary apparatus and instruments, namely ultrasound appliances for medical 
and veterinary medical proposes, in particular ultrasound appliances for bone surgery, joint surgery, vertebral column 
surgery, sport medicine, traumatology, oral implantology, dental restoration, orthodontics and plastic surgery, in 
particular ultrasound appliances with sonotrodes; dental apparatus and instruments, namely dental ultrasound devices, 
in particular ultrasound appliances with sonotrodes; hand-held ultrasound appliances for medical purposes, in particular 
ultrasound appliances with sonotrodes; oscillators for ultrasound appliances for medical purposes, surgical, medical, 
dental and veterinary apparatus and instruments, namely ultrasound generators, in particular for the connection of 
objects to organic tissue by way of ultrasound; surgical, medical, dental and veterinary apparatus and instruments, 
namely vibration generators, in particular for connecting objects to organic tissue by way of vibrations; surgical, medical, 
dental and veterinary apparatus and instruments, namely apparatus and instruments for producing ultrasound, in 
particular for connecting objects to organic tissue by way of ultrasound, in particular apparatus and instruments with 
sonotrodes; surgical, medical, dental and veterinary apparatus and instruments, namely apparatus and instruments for 
applying ultrasound, in particular for connecting objects to organic tissue by way of ultrasound, in particular sonotrodes; 
surgical, medical, dental and veterinary apparatus and instruments, namely apparatus and instruments for connecting 
objects to organic tissue by way of ultrasound, in particular sonotrodes; surgical, medical, dental and veterinary 
apparatus and instruments, namely apparatus and instruments for connecting objects to organic tissue by way of 
vibrations, in particular sonotrodes.

Cl.17;Plastic elements, in particular semi-finished products, namely connection elements of thermoplastic polymer 
material, in particular for the connection of objects of porous material; goods (semi-finished products) of plastic; goods 
(semi-finished products) of plastic, namely thermoplastic plastic pins and thermoplastic plastic sleeves; plastic preforms; 
foils of plastic; plates of plastic; plastics in tube form or manufacturing purposes; carbon fibers, namely fiber preforms 
for transfer molding (RTM resin transfer molding), injection molding methods or for the manufacture of organo-sheet 
materials (sheet pieces of composite materials based on plastic), goods (semi-finished products) of plastic or carbon 
fibers, namely carbon-fiber reinforced composite material, ceramic foam; polymer foam; semi-finished products, 
completely or partly of plastic, for manufacturing thermally conductive and ion-conducting as well as electrically 
conductive contact elements, connection elements and fastening elements; filter material (plastic semi-finished products, 
ceramic semi-finished products or semiconductor semi-finished products); connection elements, completely or for the 
most part of non-metal, as far as included in this class; components of plastic, in particular parts of components for 
fastening to another object, in particular to holding strips, buckles, holders and bottles.
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Cl.20;Dowels, completely or for the most part of non-metal; liquifiable or partly liquefiable dowels, completely or for the 
most part of non-metal; connection pins, completely or for the most part of non-metal; connection elements, completely 
or for the most part of non-metal, as far as included in this class; mechanical contact elements, completely or for the most
part of non-metal; fastening elements, completely or for the most part of non-metal; anchors, completely or for the most 
part of non-metal; screws, completely or to the most part of non-metal; plastic elements, in particular premanufactured 
plastic elements, namely connection elements of thermoplastic polymer material, in particular for connecting objects of 
porous material.
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3536220    16/01/2017
[International Registration No. : 1277927]
OSHEE POLSKA SP. Z O.O.
Aleja 3 Maja 9 PL-30-062 Kraków PL

Address for service in India/Attorney address:
PARKER & PARKER COMPANY
A-3 TRADE CENTRE STADIUM C.G.ROAD AHMEDABAD-380009

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances adapted for medical use; mineral food supplements; nutritional supplements; preparations of 
microelements for medical and veterinary use; dietetic foods adapted for medical purposes.

Cl.30;Bars (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common Regulation); 
chocolate; fruit jellies; chewing gum; crackers; popcorn; ice cream; vinegar; candy; lozenges; sweetmeats; chips; tea-
based beverages; iced tea; cocoa-based beverages; coffee-based beverages; chocolate-based beverages; honey; 
sandwiches.

Cl.32;Mineral water; aerated water; table waters; non-alcoholic beverages; non-alcoholic fruit juice beverages; fruit 
juices; isotonic beverages; energy drinks; syrups for beverages; preparations for making beverages; vegetable juices; 
beer.
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3536459    23/09/2016
[International Registration No. : 1334046]
VISTEON CORPORATION
One Village Center Drive Van Buren Township MI 48111 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electronics, namely, in-vehicle infotainment systems.

Cl.40;Custom manufacturing services for others in the field of in-vehicle infotainment systems.

Cl.42;Engineering and design services for others in the field of in-vehicle infotainment systems.

6006



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

Priority claimed from 26/02/2016; Application No. : 2016-21127 ;Japan 

3537246    22/07/2016
[International Registration No. : 1338364]
TOYOTA JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi Aichi-ken 471-8571 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Cases for smartphones; cell phone straps; telecommunication devices and apparatus; mobile phone neck straps; 
mobile phone cases; mobile phone accessories; loudspeakers; cabinets for loudspeakers; battery chargers for use with 
telephones; headphones; earphones; telephone apparatus; intercoms; mobile phones; antennas; audio- and video-
receivers; camcorders; electric capacitors for telecommunication apparatus; compact disc players; digital cameras; 
digital photo frames; DVD players; electro-dynamic apparatus for the remote control of signals; electronic notice boards; 
facsimile machines; Global Positioning System (GPS) apparatus; hands free kits for phones; high-frequency apparatus; 
intercommunication apparatus; musical juke boxes; microphones; electric monitoring apparatus; navigation apparatus 
for vehicles (on-board computers); optical data media; personal stereos; portable media players; radar apparatus; radio 
pagers; radios; record players; remote control apparatus; satellite navigational apparatus; smartphones; sound and 
image recording apparatus; sound recording carriers; sound reproduction apparatus; sound transmitting apparatus; 
television apparatus; transmitters of electronic signals; vehicle radios; video recorders; telecommunication machines and 
devices for use in assisting in improving safety of car driving; audio equipment; car stereos; car televisions; in-car 
telephone handset cradles; protective cases for personal digital assistants; computer mouse; computer operating 
programs, recorded; computer programs, recorded; computer programs, downloadable; personal computers; personal 
computers for vehicles; tablet computers; computers for use in remote monitoring of fuel cell power generators using 
communication networks; carrying cases adapted for computers; covers and cases for mobile telephones; covers and 
cases for tablet computers and notebook computers; computer programs for mobile phones; computer programs for fuel 
saving drive diagnosis devices; blank USB flash drives; computer keyboards; apparatus and installations for the 
production of X-rays, not for medical purposes; bar code readers; central processing units; integrated circuits; computer 
memory devices; computer peripheral devices; computer software applications, downloadable; computer software, 
recorded; data processing apparatus; disks, magnetic; electronic agendas; electronic book readers; electronic pocket 
translators; electronic tags for goods; integrated circuit cards; interfaces for computers; lasers, not for medical purposes; 
light-emitting diodes (LED); magnetic data media; marine depth finders; metal detectors for industrial or military 
purposes; microprocessors; mouse pads; optical character readers; printed circuit boards; printed circuits; printers for 
use with computers; protection devices against X-rays, not for medical purposes; sonars; electronic components; 
electronic memory devices; electronic control apparatus and instruments for vehicles; electronic display units for 
vehicles; electronic cruise control apparatus; computer hardware and software; navigation computers for cars; electric 
safety monitoring apparatus; vehicle safety apparatus in the nature of an on-board vehicular video surveillance systems; 
motor vehicle adaptive cruise control devices; electronic controllers for motor vehicle braking; motor vehicle cameras 
and sensors for detecting road lane markers, pedestrians, objects outside of the vehicle, and relative distance thereof 
from a vehicle; lane departure warning alarm systems for motor vehicles; electronic motor vehicle steering systems for 
assisting vehicles to stay on course near the center of a lane; front collision warning alarm systems for motor vehicles; 
motor vehicle lighting systems to automatically activate and deactivate high beam headlights upon sensing oncoming 
vehicle; eyeglasses; goggles for sports; sunglasses; eyeglass cases; eyeglass chains; eyeglass cords; eyeglass frames; 
contact lenses; containers for contact lenses; spectacle lenses; protective helmets for automobile races; downloadable 
image files; pre-recorded video discs; pre-recorded videos; exposed cinematographic films; exposed slide films; slide 
film mounts; downloadable electronic publications.

Cl.12;Driving motors for land vehicles; engine mounts for land vehicles; engines for land vehicles; jet engines for land 
vehicles; motors for land vehicles; propulsion mechanisms for land vehicles; turbines for land vehicles; axle bearings for 
land vehicles; axles for land vehicles; axle journals; axles for vehicles; cardan shafts for vehicles; universal joints for land 
vehicles; wheel bearings for land vehicles; automobile chains; connecting rods for land vehicles, other than parts of 
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motors and engines; gear boxes for land vehicles; gearing for land vehicles; hydraulic circuits for vehicles; reduction 
gears for land vehicles; torque converters for land vehicles; transmission chains for land vehicles; transmission shafts 
for land vehicles; transmissions for land vehicles; power transmission belts for land vehicles; shock absorbers for 
automobiles; shock absorbing springs for vehicles; suspension shock absorbers for vehicles; torsion bars for vehicles; 
vehicle suspension springs; brake discs for vehicles; brake linings for vehicles; brake pads for automobiles; brake 
segments for vehicles; brake shoes for vehicles; brakes for vehicles; boats and ships; structural parts for boats; 
structural parts for ships; aircraft; structural parts for aircraft; electrically powered motor vehicles; electric tricycles; 
buses; trucks; ambulances; racing cars; amphibious vehicles; snowmobiles; armored vehicles; fork lift trucks; camping 
cars; tractors; trailers; trolley buses; hearses; automobiles and structural parts therefor; structural parts for buses; 
structural parts for trucks; automobile bodies; automobile bonnets; automobile bumpers; automobile chassis; automobile 
dashboards; automobile doors; automobile door handles; automobile hoods; automobile horns; automobile seats; 
automobile seat covers; automobile sunroofs; automobile tires; automobile wheels; spokes for automobile wheels; inner 
tubes for automobile tires; automobile wheel rims; rearview mirrors for automobiles; automobile windows; automobile 
windscreens; automobile windshields; automobile convertible tops; safety belts for automobile seats; safety harnesses 
for automobile racing; safety harnesses for automobile seats; security harness for automobile seats; steering wheels for 
automobiles; steering wheel covers for automobiles; air bags for automobiles, buses and trucks; safety belts for 
automobile seats; seat belt pre-tensioners for automobiles; brake pedals for land vehicles; direction signals for 
automobiles; leather upholstery for automobile seats; leather upholstery for automobiles; cigar lighters for automobiles; 
shaped automobile covers; mudguards for automobiles; luggage carriers for automobiles; spare wheel holders for 
automobiles; automobile roof racks; headlight wipers; windscreen wipers; windscreen wiper blades; motor vehicle brake 
control systems for applying emergency braking at low vehicle speeds; electronic brake control apparatus for 
automobiles; two-wheeled motor vehicles; bicycles; structural parts for motorcycles; structural parts for bicycles.

Cl.14;Key rings; jewelry cases of precious metal; trophies of precious metal; commemorative shields; pin badges; 
ornaments of precious metal; bracelets (jewelry); brooches (jewelry); necklaces (jewelry); pendants (jewelry); tie pins; 
badges of precious metal; charms (jewelry); cufflinks; shoe ornaments of precious metal; clocks; watches; horological 
and chronometric instruments and cases therefor; horological and chronometric instruments and parts thereof.

Cl.16;Paper gift bags for wine; bags of paper for packaging; boxes of cardboard or paper; bags of plastics, for 
packaging; paper; cardboard; stickers; cards; pocket memorandum books; paper notebooks; writing instruments; 
erasers; seals (stationery); bookmarkers; underlays for writing paper; rulers for stationery and office use; pouches for 
writing instruments; writing cases; drawing pads; memo blocks; stationery-type portfolios; file folders; terrestrial globes; 
paper bows for gift wrap; stationery; picture postcards; catalogs; calendars; magazines; books; pamphlets; newsletters; 
printed matter; photographs; photograph stands; plastic shopping bags.

Cl.18;Handbag frames; purse frames; horseshoes, not of metal; bags of leather, for packaging; boxes of leather or 
leather board; envelopes, of leather, for packaging; pouches, of leather, for packaging; leads for pets; collars for pets; 
clothing for pets; holders for vehicle inspection certificate; card cases; credit card cases of leather; purses; wallets; 
pocket wallets; coin purses, not of precious metal; suitcases; handbags; rucksacks; key cases; business card cases; 
bags; drawstring pouches; briefcases; wheeled shopping bags; attache cases; shopping bags; bags for sports; small 
backpacks; school satchels; travelling bags; tote bags; travelling cases of leather; luggage tags of leather; vanity cases, 
not fitted; umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; handles for canes and walking-
sticks.

Cl.20;Cushions; Japanese floor cushions (zabuton); pillows; mattresses; fans for personal use, non-electric; beds for 
household pets; dog kennels; nesting boxes for small birds; tool boxes, not of metal; wind chimes; inflatable publicity 
objects; upright signboards of wood or plastics.

Cl.21;Electric toothbrushes; powder compacts of precious metal sold empty; cosmetic utensils; toilet utensils; cups; 
mugs; dishes; beer jugs; beer mugs; servingware [dishes] for serving food; servingware [vessels] for serving beverages; 
beer mugs; liqueur sets; lunch boxes; pitchers; salad bowls; saucers; services (dishes); table plates; teapots; glass 
beverageware; tea canisters; tumblers for use as drinking glasses; drinking glasses; flower pots; hydroponic plant pots 
for home gardening; watering cans; piggy banks; vases; holders for flowers and plants; brushes for footwear; shoe 
horns; shoe shine cloths; shoe shine sponges and cloths; shoe-trees.

Cl.24;Towels of textile; Japanese cotton towels (tenugui); handkerchiefs of textile; woven textile goods for personal 
use; mosquito nets; bed sheets; comforters; quilts; duvet covers; pillowcases; bed blankets; table napkins of textile; 
glass cloths; shower curtains of textile or plastic; banners, not of paper; flags, not of paper; seat covers of textile; wall 
hangings of textile; curtains; tablecloths, not of paper; draperies.

Cl.25;Camisoles; T-shirts; clothing; coats; sweaters; cardigans; vests; waistcoats; shirts; cuffs; sport shirts; dresses; 
skirts; blouses; polo shirts; shirts for suits; sweatshirts; trousers; wind-resistant jackets; jerseys; nightwear; underwear; 
swimsuits; swimming caps (bathing caps); traditional Japanese clothing; sleep masks; aprons; collar protectors for wear; 
socks; stockings other than special sportswear; puttees and gaiters; fur stoles; shawls; scarves; Japanese style socks 
(tabi); Japanese style socks covers (tabi covers); gloves (clothing); neckties; neckerchiefs; bandanas; mufflers; ear 
muffs; sleep masks; nightcaps; headgear for wear; caps (headwear); hats; visors; garters; sock suspenders; braces for 
clothing; waistbands; belts for clothing; footwear (other than "shoe dowels, shoe pegs, tongue or pullstrap for shoes and 
boots, hobnails, protective metal members for shoes and boots"); driving shoes other than special shoes for sports; 
sandals; slippers; mules.

Cl.28;Toys for domestic pets; home video game machines; hand-held games with liquid crystal displays; toys; stuffed 
toys; toy vehicles; teddy bears; dolls; go games; Japanese playing cards (utagaruta); Japanese chess (shogi games); 
dice; Japanese dice games (sugoroku); dice cups; Chinese checkers games; chess games; checkers games; conjuring 
apparatus; dominoes; playing cards; Japanese playing cards (hanafuda); mah-jong; slot machines; game machines and 
apparatus; billiard equipment; sports equipment, other than for climbing, surfing, water-skiing and scuba diving; golf 
equipment; golf balls; golf ball markers; golf gloves; golf clubs; golf club heads; fitted head covers for golf clubs; golf 
bags, with or without wheels; tennis implements; tennis rackets; tennis balls; fishing tackle; butterfly nets.

Cl.41;Vehicle-driving instruction; driver safety training; educational and instruction services; educational and 
instruction services relating to arts and crafts; educational and instruction services relating to sport; educational and 
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instruction services relating to music and dance; educational and training services relating to games; educational 
services provided by schools; provision of educational examinations and tests; provision of educational information; 
arranging, conducting and organization of seminars; providing electronic publications from a global computer network or 
the Internet, not downloadable; reference libraries of literature and documentary records; book rental; organization of 
sports events and competitions; organization of professional golf tournaments or competitions; organization, arranging 
and conducting of soccer games; organization, arranging and conducting of sumo wrestling competitions; organization, 
arranging and conducting of boxing matches; organization, arranging and conducting of baseball games; organization of 
entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; arranging award ceremonies and gala evenings for entertainment purposes; conducting of live 
entertainment events and film festivals; conducting of film festivals; organization, arranging and conducting of auto 
races; providing amusement facilities.

Cl.43;Providing temporary accommodation; providing food and drink; bar services; cafe, cafeteria and restaurant 
services; rental of conference rooms; rental of facilities for exhibitions.
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Priority claimed from 30/06/2016; Application No. : 30 2016 018 692 ;Germany 

3537365    09/12/2016
[International Registration No. : 1336026]
FETTE COMPACTING GMBH
Grabauer Straße 24 21493 Schwarzenbek Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Tablets supplying machines; rotary tablet presses; rotary presses for pellet production; hydraulic presses for pellet
production; tableting tools (machine parts) for pellet production; die table segments for rotary presses; stamping moulds 
for tableting presses (machine parts), deburring and dedusting machines; press chamber coating installations for 
industrial manufacturing; filtering machines; sorting machines for industry, namely for pellets; spare parts for all the 
aforesaid goods (included in this class).

Cl.9;Material testing instruments and machines; metal testing equipment; electric and electronic apparatus and 
instruments for controlling, monitoring and control of machines.

Cl.37;Installation, maintenance and repair of machines and machine tools.

Cl.42;Process engineering or engineering; developing machines and machine tools; design and development of 
computer hardware and software, all for controlling and operating machines.
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Priority claimed from 15/09/2016; Application No. : 287897 ;Israel 
3537480    29/11/2016
[International Registration No. : 1341647]
CASTRO MODEL LTD.
31 Ort Israel Street, 59590 Bat Yam Israel

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumery, essential oils, cosmetics and hair lotions.

Cl.9;Spectacles, sunglasses, sports eyewear and frames for the aforesaid goods.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headwear.

Cl.35;Advertising; business management; business administration; office functions in relation to sale promotion and 
presentation of clothing, footwear, headgear, accessories, bags and art; stores for clothing, footwear, headgear, 
accessories and bags; all included in class 35

6011



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

Priority claimed from 02/03/2016; Application No. : 1327876 ;Benelux 

3537687    01/09/2016
[International Registration No. : 1337671]
Noesis Solutions N.V.
Arenberg Wetenschapspark Gaston Geenslaan 11 Bldg B-3001 Leuven

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.9;Computers, computer peripheral devices, computer terminals, recorded computer programs, computer programs 
and databases [electronic publications], reproduced on film, video tapes and magnetic data carriers, (magnetic) tapes and 
discs, reels and microfiles; magnetic tape cassettes, magnetic tapes and discs, reels for magnetic tapes, sound recording 
discs; media for connecting computer systems with one another, including pc ethernet cards and network control 
recorded computer programs; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus and 
instruments for the conduction, distribution, conversion, storage, regulation and management of electricity; apparatus for 
recording, analysing, transmission and reproduction of sound, vibrations or images; apparatus for measuring and 
analysing the wear and tear of materials, mechanical structures and goods; software for virtual simulation and analysis of 
sound, vibrations, wear and tear, strength, safety, crash and impact resistance, movement, dynamic road behaviour and 
road positioning of a vehicle; software for simulation and analysis of the behaviour of mechatronic systems, control 
systems and mechanical systems and goods.

Cl.42;Computer programming, development and engineering; management of computer projects; computer system 
methodology and development; system analysis; technical research; preparation of technical, engineering and scientific 
reports; systems analysis, rental of computer software; computerization consultancy and information; scientific and 
technological services, and related research and design for mechanical product development in the field of sound, 
vibrations, wear and tear, strength, safety, crash and impact resistance, movement, dynamic road behaviour and road 
positioning of a vehicle; scientific and technological services and research and design relating thereto for the 
development of mechatronic systems, control systems and mechanical systems and goods.
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Priority claimed from 19/08/2016; Application No. : 87144279 ;United States of America 

3539340    06/12/2016
[International Registration No. : 1337063]
ASG Technologies Group, Inc.
708 Goodlette Road North Naples FL 34102 United States of America

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.9;Full line of computer software for mainframe, midrange and client server systems for use in information 
management, operations management and applications management; computer software for creating virtual workspaces, 
namely, software for enabling use, creation and management of other computer software; computer software for 
accessing and using applications, through a virtual workspace; computer software for administering, configuring, 
managing, and provisioning virtual workspaces

Cl.42;Computer consultation relating to mainframe, midrange and client server computer system requirements for 
computer system operation management, application management and information management; providing temporary 
use of non-downloadable software for accessing and using applications, through a virtual workspace; providing 
temporary use of non-downloadable software for administering, configuring, managing, and provisioning virtual 
workspaces
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Priority claimed from 13/07/2016; Application No. : 015655681 ;European Union 

3539860    10/01/2017
[International Registration No. : 1340570]
AIRPRESSURE BODYFORMING GMBH
Vorderbrandstr. 13 1/2 83471 Berchtesgaden Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.10;Physiotherapy or physiological treatment apparatuses, namely aesthetic massage apparatuses in the forms of 
clothing, trousers, and belts.

Cl.28;Exercise equipment and body exercising devices, namely, a device for applying air pressure chambers to the 
body to stimulate blood flow and increase the burning of fat.

Cl.35;Business management and organization consultancy services in the field of fitness and body studios; business 
management and organization advisory services relating to franchising fitness and body studios.

Cl.41;Providing of training in the field of fitness and fitness studios; training services, namely providing of courses, 
workshops and seminars in the field of fitness and fitness studios; entertainment services, namely organization of 
sporting and cultural activities and tournaments and matches; conducting of fitness courses; consultancy in the field of 
fitness and training; services in the field of strength training; providing of training facilities; rental of sports equipment 
and sports facilities to fitness studio operators.

Cl.44;Beauty consultation services in connection with physiotherapy and physiological treatment apparatuses and 
exercise devices.
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3547468    25/04/2017
[International Registration No. : 1316447]
JP STEEL PLANTECH CO.
2-6-23 Shin-yokohama, Kohoku-ku Yokohama 222-0033 JP

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; chemical processing machines and apparatus; non-electric prime movers, not 
for land vehicles [other than water mills and wind mills]; parts of non-electric prime movers [other than water mills and 
wind mills]; power transmissions and gearing, machine elements not for land vehicles; brakes, machine elements not for 
land vehicles, waste compacting machines and apparatus; waste crushing machines; plastic processing machines and 
apparatus, construction machines and apparatus; loading-unloading machines and apparatus.

Cl.9;Power distribution or control machines and apparatus; rotary converters; phase modifiers; measuring or testing 
machines and instruments; electronic machines, apparatus and their parts; electric or magnetic meters and testers; 
electronic publications; telecommunication machines and apparatus; laboratory apparatus and instruments.

Cl.11;Industrial furnaces; nuclear reactors [atomic piles]; drying apparatus [for chemical processing]; recuperators [for 
chemical processing]; steamers [for chemical processing]; evaporators [for chemical processing]; distillers [for chemical 
processing]; heat exchangers [for chemical processing]; boilers [other than parts of non-electric prime movers, engines]; 
garbage incinerators for industrial purposes; air-conditioning apparatus [for industrial purposes], freezing machines and 
apparatus; water purifying apparatus.
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Priority claimed from 25/11/2016; Application No. : 302016000119890 ;Italy 

3555098    29/11/2016
[International Registration No. : 1345453]
ASK INDUSTRIES SOCIETA' PER AZIONI
Via dell'Industria, 12, 14, 16 I-60037 MONTE SAN VITO (AN) Italy

Address for service in India/Attorney address:
PARKER & PARKER COMPANY
A-3 TRADE CENTRE STADIUM C.G.ROAD AHMEDABAD-380009

Proposed to be Used
IR DIVISION
Cl.9;Amplifiers; stereo amplifiers; electronic amplifiers; digital amplifiers; subwoofers; amplifier tuners; equalizers; 
automobile stereo adapters; loudspeakers; audio speakers for automobiles; portable speakers; loudspeaker systems; 
loudspeakers with built in amplifiers; cabinets for loudspeakers; loudspeakers; car radios; stereo sets for cars; car audio 
apparatus; audio players; video players; MP3 players; digital audio players; USB card readers; car cassette players; 
stereo headphones; stereophonic apparatus; stereo receivers; remote controls for stereos; car stereos; portable music 
players; apparatus for recording, transmission or reproduction of sound or images; racks for loudspeakers; speaker 
mounting brackets; antennas; car antennas; radio antennas; aerial sockets; antenna filters; antenna boosters; antenna 
transmission wire; satellite antennas; satellite dishes; digital antennas; power antennas; antennas for 
telecommunications networks; television antennas; global positioning system [GPS] apparatus; GPS transmitters; 
transducers; computer software for processing of sound, noise and vibration; jack cables; coaxial cables; audio cable; 
universal serial bus [USB] cables; electronic cables; cable connectors; connection cables; power cables; ducting for 
electric cables; cable junctions for electric cables; radio relay cables; electric cables for the transmission of sounds and 
images; sound recording carriers; mounting fittings for radios; transformers [electricity]; electronic transformers; 
acoustic transformers; power transformers for amplification; voltage converters; electric voltage transformers; 
condensers; condensers [capacitors]; electric capacitors [for telecommunication apparatus]; sound processors; signal 
processors for audio speakers; audio mixing apparatus; sound mixers with integrated amplifiers; digitisers; electronic 
sensors; microphones; CDs; DVDs; electronic data carriers; sound recording carriers; blank magnetic data carriers; 
computer software; computer software for controlling the operation of audio and video devices; software to control and 
improve audio equipment sound quality.

Cl.12;Anti-theft devices for vehicles; audible alarms (anti-theft -) for vehicles; electrical anti-theft installations for 
vehicles; alarms for vehicles; safety alarms for vehicles.
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Priority claimed from 07/07/2016; Application No. : 1335720 ;Benelux 

3557368    05/01/2017
[International Registration No. : 1345357]
PHILIPS LIGHTING HOLDING B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems, not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (leds), organic light emitting diodes (oleds), laser diodes and zener 
diodes; solid state lighting and electronic lighting components, in particular led modules consisting fully or partially of 
integrated leds, oleds, polymer emitting diodes; electronic circuits for light control systems and light management 
systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; structural parts of the aforesaid goods.

Cl.42;Scientific and technological services and related research and design services; services in the field of industrial 
analysis and industrial research; design and development of computer hardware and software; testing, inspection and 
consultancy in the field of lighting and energy; testing and inspection of lighting apparatus and lighting installations; 
certification services in the field of lighting and in the field of energy; technical advice in relation to the services 
mentioned in this class; design of communication systems; engineering services relating to the design of 
communications systems, all aforementioned services related to lighting.
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Priority claimed from 19/12/2016; Application No. : 3643741 ;Spain 

3564395    21/12/2016
[International Registration No. : 1345764]
INSTITUTO DE EMPRESA, S.L.
María de Molina, 13 E-28006 MADRID Spain

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; access to content, portals and web sites; provision of access to blogs and Web pages; 
website dissemination services; website re-routing services; information telecommunication services; provision of 
Internet chat rooms; provision of on-line forums; electronic bulletin board services (telecommunications); press agencies,
information (news) agencies; telephone services; communications by computer terminals; communications by fiber-optic 
networks; television program broadcasting, satellite television broadcasting; wireless broadcasting services; provision of 
access to databases; services of providers of user access to global computer networks; information about 
telecommunications; electronic mail; radio broadcasting, radio communications, radio broadcasts, radio program 
broadcasting; cellular telephone communication; teleconferencing services; telephone services; cable television 
broadcasting; rental of access time to global computer networks; transmission of digital files; message sending; 
videoconferencing services.

Cl.41;Education; training; recreational services; entertainment services; sporting and cultural activities; text editing 
services; educational publication services; electronic publications (not downloadable); provision of electronic 
publications online (not downloadable).

6018



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

Priority claimed from 22/06/2016; Application No. : 690735 ;Switzerland 

3567581    14/12/2016
[International Registration No. : 1347632]
BEYOND FOUNDATION
Seestrasse 106 CH-8703 Erlenbach Switzerland

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs for processing digital music files; computer programs for creating music 
and sound; software for creating and administering a musical platform; downloadable music; downloadable video 
recordings featuring music; compact disks recorded with music, audio tapes and optical disks; apparatus and 
instruments for recording, transmitting and reproducing sound and images; magnetic recording media, sound recording 
disks; compact disks, DVDs and other digital recording media; pre-recorded videos featuring music; prerecorded video 
tapes featuring music; ring tones, graphics and music downloadable via global computer networks and wireless devices; 
audio recordings featuring music; software for the transmission, storage, shared use, collection, editing, formation and 
modification of sound, images, music and messages; database management software; software for the streaming or 
downloading of music, films and images.

Cl.35;Management and updating of data in computer databases; analysis and evaluation of data in computer 
databases; services in connection with a database, especially data collection, organization and systematization; data 
processing services; maintenance of databases, especially updating of content.

Cl.38;Provision of access to musical databases; provision of access to computer networks, Internet platforms, data 
banks and electronic publications; provision of access to databases in computer networks; providing chat rooms for 
social networking; transmission of messages, data and content via the Internet and other communication networks; 
transmission of sound and/or visual recordings over networks; video transmission via digital networks; database data 
transmission; services of a computer network operator, especially the provision of options for access and search time for 
a large number of users of digital networks, data networks and global computer networks (particularly the Internet) for the 
transmission, dissemination and downloading of information.

Cl.41;Entertainment services; sporting and cultural activities; music recording services; recording, production and 
distribution of films, video and audio recordings, radio and television programs; production and music publishing 
services; music entertainment services; music video production services; providing information relating to entertainment 
and education provided on-line by a computer database or provided on the Internet; online provision of digital music that 
cannot be downloaded from the Internet; services in the field of entertainment, education and training, including such 
services provided online from a computer, the Internet or other electronic networks; film, music, sport, video and theater 
entertainment services; production of audio entertainment; entertainment services provided by artists; organization, 
presentation and production of live events, shows and concerts; organization and conducting of competitions and award 
ceremonies; publication of digital video, audio and multimedia entertainment services; providing information in the field 
of music; providing information, comments and articles on music via the computer network.

Cl.42;Provision of software on computer networks (particularly the Internet), telecommunication networks and mobile 
data services (provision of hosted applications); design, maintenance and updating of computer software; design and 
hosting of Internet portals; computer database design; website creation, design and maintenance; design and 
development of digital sound and image media.
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3571423    20/02/2017
[International Registration No. : 1349282]
FIIB FEEDLAB-INSTITUTE GMBH
Alpenstr. 37a 86159 Augsburg Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Multifunctional electronic devices for displaying, measuring, and uploading to the internet information including 
time, date, body and heart rates, global positioning, direction, distance, altitude, speed, steps taken, calories burned, 
navigational information, weather information, the temperature, wind speed, and the declination of body and heart rates, 
altitude and speed; software for creating and storing job descriptions, target agreements, job feedback, surveys and 
archives relating thereto.

Cl.16;Boxes of cardboard for packaging instructional and teaching material, packaging cartons for instructional and 
teaching material; packaging boxes of paper for instructional and teaching material; packaging boxes of cardboard for 
instructional and teaching material; packaging boxes of card for instructional and teaching material; paper boxes; storage 
containers of paper for instructional and teaching material; plastic materials for packaging instructional and teaching 
material; office requisites; ball pens; fountain pens; stationery; printed matter; bookbinding material; teaching materials 
[except apparatus].

Cl.28;Fitness exercise machines; games and playthings; gymnastic and sporting articles not included in other classes.

Cl.35;Business management consulting; personnel consultancy; management advice relating to the placing of staff; 
human resources management; opinion polling; shows (conducting business -); organisation of exhibitions and events 
for commercial or advertising purposes; business management and organization consultancy; assistance relating to 
business organisation; benchmarking (evaluation of business organisation practices); services rendered by a franchisor, 
namely, assistance in the running or management of industrial or commercial enterprises; advisory services relating to 
publicity for franchisees; assistance in business management within the framework of a franchise contract.

Cl.38;Digital communications services; communication by computer; communications services for accessing a 
database.

Cl.41;Courses (training -) relating to management; tuition in management; management education services; training 
services relating to management consultancy; management training consultancy services; coaching in economic and 
management matters; courses (training -) relating to management; lecture services relating to management skills; 
consultancy services relating to the education and training of management and of personnel; production of course 
material distributed at management lectures; production of course material distributed at management seminars; 
production of course material distributed at management courses; production of video tapes for corporate use in 
management educational training; sports and fitness; exercise [fitness] advisory services; exercise [fitness] training 
services; physical-education services; keep-fit instruction; conducting fitness classes; personal trainer services [fitness 
training]; tuition in physical fitness; training services relating to fitness; educational services relating to physical fitness; 
provision of instruction relating to exercise; instruction courses relating to physical fitness; physical fitness instruction 
for adults and children; physical fitness consultation; provision of educational services relating to fitness; tuition in 
physical fitness; special event planning consultation; provision of training courses; provision of training courses; 
arranging of lectures; educational seminars; arranging of courses of instruction; provision of training courses; provision 
of training courses; provision of training courses; correspondence courses; arranging and conducting of congresses; 
arranging of conferences; organisation of sports competitions; recreational camps; organisation of webinars; 
organization of competitions; provision of computer related training courses; courses (training -) relating to medicine; 
conducting of educational courses; conducting instructional courses; providing training courses on business 
management; providing training courses on business management; provision of training courses; workshops (arranging 
and conducting of -) [training]; provision of education courses; arranging and conducting of seminars; organisation of 
ceremonial events; instruction courses relating to health; arranging professional workshop and training courses; hire of 
teaching materials; personnel training; personnel training.

Cl.42;Computer project management services; design of information systems relating to management; installation, 

6020



maintenance and repair of software for computer systems; rental of software; software as a service [saas].

Cl.44;Medical testing for fitness evaluation; medical testing services, namely for fitness evaluation.

Cl.45;Licensing of computer software [legal services]; legal services; solicitors" services; licensing industrial property 
rights; licensing industrial property rights; licensing of intellectual property; licensing of intellectual property.
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Priority claimed from 03/11/2016; Application No. : 015996366 ;European Union 

3574509    26/04/2017
[International Registration No. : 1350084]
MULTIFIT TIERNAHRUNGS GMBH
Westpreußenstr. 32-38 47809 Krefeld Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Shampoos for pets.

Cl.5;Dietary supplements, dietary foodstuffs for veterinary purposes.

Cl.18;Collars for animals; feed bags for animals; carriers for animals (bags), in particular transport bags for animals; 
leather straps, in particular carrying straps for animals; straps (leather -); muzzles; leads for animals; coats for animals; 
animal harnesses; harness for animals; harness and saddlery; whips.

Cl.19;Gravel for aquariums.

Cl.20;Pet cushions; kennels for household pets; fodder racks.

Cl.21;Aquariums; cages for household pets; brushes for pets; terrariums.

Cl.28;Toys for domestic pets.

Cl.31;Animal foodstuffs; hay; chewing bones; sand (litter for animals), in particular bird sand; animal litter.
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Priority claimed from 03/11/2016; Application No. : 015996333 ;European Union 

3574546    26/04/2017
[International Registration No. : 1350134]
MULTIFIT TIERNAHRUNGS GMBH
Westpreußenstr. 32-38 47809 Krefeld Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Shampoos for pets.

Cl.5;Dietary supplements, dietary foodstuffs for veterinary purposes.

Cl.18;Collars for animals; feed bags for animals; carriers for animals (bags), in particular transport bags for animals; 
leather straps, in particular carrying straps for animals; straps (leather -); muzzles; leads for animals; coats for animals; 
animal harnesses; harness for animals; harness and saddlery; whips.

Cl.19;Gravel for aquariums.

Cl.20;Pet cushions; kennels for household pets; fodder racks.

Cl.21;Aquariums; cages for household pets; brushes for pets; terrariums.

Cl.28;Toys for domestic pets.

Cl.31;Animal foodstuffs; hay; chewing bones; sand (litter for animals), in particular bird sand; animal litter.
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Priority claimed from 04/08/2016; Application No. : 3626201 ;Spain 

3574798    20/01/2017
[International Registration No. : 1350392]
SIMON, S.A.U.
c/ Diputación, 390-392 E-08013 BARCELONA Spain

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; battery chargers; chargers for electric batteries; chargers for electric accumulators; rechargeable electric 
batteries; electric accumulators for vehicles; batteries for electric vehicles; electric batteries for activating electric 
vehicles; electric sensors.

Cl.12;Electric vehicles; couplings for land vehicles; ball joints [parts of vehicles]; transmission shafts for vehicles; 
driving chains for land vehicles; trailer hitches for vehicles; electric motors for land vehicles.

Cl.37;Vehicle battery charging services.

6024



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

Priority claimed from 21/04/2016; Application No. : 3610179 ;Spain 

3574812    14/10/2016
[International Registration No. : 1350101]
HILATURAS FERRE, S.A.
Avenida Les Molines, 2 E-03450 BANYERES DE MARIOLA (ALICANTE) Spain

Address for service in India/Attorney address:
D.S. ASSOCIATES
I-116, SOUTH CITY-II, GURGAON-122002 HARYANA

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads for textile use.

Cl.24;Fabrics and textile products in the form of rolls; textile piece goods for use in manufacture; textile products for 
making clothing articles; bed and table linen.
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Priority claimed from 22/11/2016; Application No. : 87245905 ;United States of America 

3586647    04/05/2017
[International Registration No. : 1354776]
BOSTON BIOMOTION, INC.
45-50 30th Street, 7th Floor, Suite 17 Long Island City NY 11101 United States of America

Address for service in India/Attorney address:
PARKER & PARKER COMPANY
A-3 TRADE CENTRE STADIUM C.G.ROAD AHMEDABAD-380009

Proposed to be Used
IR DIVISION
Cl.10;Non-portable, non-disposable, and non-implantable physical assessment and testing apparatus for athletes, 
fitness trainers, and physical therapists that captures force and motion measurements and provides dynamic resistance 
during physical rehabilitation to quantify muscle performance and flexibility.

Cl.28;Functional strength training apparatus that measures forces and other physical characteristics before, after, and 
while providing resistance during sport training and exercise with simple or complex body movements to characterize 
and optimize muscle performance, enhance physical performance, and to strengthen complex joints to resist injury in 
sport and other activities.
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3587264    07/04/2017
[International Registration No. : 1353872]
INFO4C AG
Schneckenmannstrasse 27 CH-8044 Zürich Switzerland

Address for service in India/Attorney address:
SHARAD KUMAR PURI
C-68 NEETI BAGH (II FLOOR) NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software
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Priority claimed from 15/09/2016; Application No. : 696071 ;Switzerland 

3587517    02/12/2016
[International Registration No. : 1354071]
TESCON SICHERHEITSSYSTEME SCHWEIZ GMBH
Winkelriedstrasse 35 CH-6003 Luzern CH

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Safes [strong boxes]; goods of metal, particularly gates, barriers, bollards, locking bars, turnstiles (non-automatic), 
devices adapted for damaging vehicle tires with a view to preventing passage (anti-recoil systems).

Cl.7;Machines for operating outdoor installations such as gates, barriers, bollards, locking bars, turnstiles; electric 
devices for opening or closing doors, gates and turnstiles.

Cl.9;Sound or image recording and reproduction apparatus; software.

Cl.42;Technical planning relating to installations ensuring outdoor protection.

Cl.45;Safety services for the protection of property and persons; advice relating to installations ensuring outdoor 
protection.
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Priority claimed from 21/10/2016; Application No. : 015953318 ;European Union 

3595633    05/04/2017
[International Registration No. : 1356088]
STORA ENSO OYJ
Kanavaranta 1 FI-00160 Helsinki Finland

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and corrugated cardboard; packaging materials made of cardboard; container board; packaging
paper, included in this class.

Cl.42;Scientific, technological and research services; technical services and consultancy relating to the design of 
paper, cardboard, corrugated cardboard, packaging systems, packaging manufacture, packaging logistics, packaging and 
packaging solutions; design; new product design; packaging design; design of packaging and cutting patterns for 
manufacturing packaging, for others; development of packaging and packaging concepts, for others; technical 
consultancy, for others, relating to the selection and design of packaging; industrial design; graphic art design; quality 
control; material testing; technological advice services; research and development, for others; design services relating to 
packaging and containers.
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3596497    06/04/2017
[International Registration No. : 1356594]
DROPSA S.P.A.
Via Besana, 5 I-20122 Milano (MI) Italy

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Metal valves for controlling the flow of fluids in pipelines; metal valves for controlling the flow of gases in 
pipelines; grease nipples; metal hose fittings; fittings of metal for pipes; junctions of metal for pipes; rotating junctions of 
metal for pipes; pipes, tubes and hoses, and fittings therefor, including valves; junctions of metal for pipes including 
those from alloy steel and titanium; manually operated metal valves.

Cl.7;Pumps [machines]; pneumatic pumps; electrical pumps; hydraulic pumps; rotary pumps; axial pumps; centrifugal 
pumps; positive displacement pumps; controlled volume pumps; fluid pumps; diaphgram pumps; lubricating pumps; 
pressure pumps; compressed air pumps; high pressure pumps; rotary lobe pumps; pump control valves; rotary gear 
pumps; volumetric rotating gear pumps; self-regulating pumps [other than for the delivery of fuel at filling stations]; 
lubrication machines; lubricators [parts of machines]; power-operated lubricant dispensers for machines; lubricators 
[parts of machines]; pressure regulators for lubricating installations; valves; hydraulic valves; actuators for valves; 
shutter valves; actuators for valves; valves for pumps; valves (clack -) [parts of machines]; hydraulic valve actuators; 
power operated valves; valves [parts of machines]; valve closure mechanisms; dosing valves [parts of machines]; 
pressure valves [parts of machines]; compressed air switch valves; regulators [parts of machines]; slide valves [parts of 
machines]; valves operated automatically by pneumatic control; spray valves [parts of machines]; ball valves being parts 
of machines; cocks [valves] of metal parts of machines; regulators [parts of machines]; valves operated by changes in 
pressure; dispensing valves being machine parts; metal safety valves [parts of machines]; pressure controllers [valves] 
being parts of machines; level regulating valves [parts of machines]; valves [mechanical] for regulating fluid flow; spray 
nozzles being parts of machines; mixer nozzles (machine parts); nebulisers (parts of machines); atomisers (parts of 
machines); pressure regulators.

Cl.9;Flowmeters; flowmeters; flow control installations [electric]; solenoid valves [electromagnetic switches]; solenoid 
valves [electromagnetic switches]; electric control valves; valve operators [electric controls]; valves (electric controls for 
automatically operating -); electronic controllers; control circuits; terminal controllers [electric]; programmable 
controllers; electronic control units; electronic control systems; sensors used in plant control; pressure measuring 
apparatus; pressure recorders; pressure sensors; dosimeters.

Cl.37;Pump repair and maintenance; installation of pumps; repair and maintenance of lubrication (greasing) 
installations; installation of lubrication (greasing) installations.
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Priority claimed from 22/11/2016; Application No. : 87245582 ;United States of America 

3597670    22/05/2017
[International Registration No. : 1356833]
UNIVERSITY OF NOTRE DAME DU LAC
203 Main Building Notre Dame IN 46556 United States of America

Address for service in India/Agents address:
L.R. SWAMI CO.
NO. 3 PLAYGROUND VIEW STREET, NANDANAM EXTN., CHENNAI - 600 035.

Proposed to be Used
IR DIVISION
Cl.9;Audio and video recordings featuring a wide variety of topics to people seeking inspiration; digital materials, 
namely, DVDs, CDs and downloadable audio files featuring a wide variety of topics to people seeking inspiration; 
downloadable electronic game software for use on mobile phones; downloadable mobile applications for watching 
inspirational videos, live streams, and webcam videos, listening to podcasts, radio, music, and other audio content, 
accessing photos, GIF, illustrations, memes, and infographics, reading articles, books, stories, poems, quotes, news, and 
other print/text content, playing games, taking quizzes, participating in research studies, uploading and sharing content 
as part of a community, signing up for a digital newsletter, making donations, purchasing inspirational products and 
services, including books, movies, music, travel, and tickets to events, and finding churches, priests, support groups, 
charity groups, volunteer opportunities, and inspirational locations in the inspiration field; downloadable multimedia file 
containing artwork, text, audio, video, games, and internet web links relating to inspiration; downloadable podcasts in the 
field of inspiration; electronic publications, namely, magazines, books and newsletters featuring a wide variety of topics 
to people seeking inspiration recorded on computer media; sound recordings featuring a wide variety of topics to people 
seeking inspiration; video and computer game programs.

Cl.16;Books in the field of inspiration; magazines in the field of inspiration; newsletters in the field of inspiration; 
posters.

Cl.38;Broadcast of cable television programmes; broadcasting of radio programmes; electronic transmission of voice, 
data and images by television and video broadcasting; mobile media services in the nature of electronic transmission of 
entertainment media content; simulcasting broadcast television over global communication networks, the internet and 
wireless networks; transmission and delivery of digital video on demand, live stream videos, and webcam videos, digital 
podcasts, radio, music, and other audio content, digital photos, GIFs, illustrations, memes, and infographics, and digital 
articles, books, stories, poems, quotes, news, and other print/text content featuring a wide variety of topics to people 
seeking inspiration via the internet and wireless communication networks.

Cl.41;Entertainment media production services for motion pictures, television and internet; entertainment services, 
namely, an ongoing multimedia program featuring a wide variety of topics to people seeking inspiration distributed via 
various platforms across multiple forms of transmission media.
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Priority claimed from 20/12/2016; Application No. : 1345218 ;Benelux 

3602008    15/05/2017
[International Registration No. : 1357473]
PHILIPS LIGHTING HOLDING B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.,
ALAKNANDA BUILDING, 16, NEPEAN SEA ROAD, MUMBAI - 400036

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (LEDs), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting fully or partially of integrated LEDs, OLEDs and/or polymer emitting diodes for the purpose of lighting 
apparatus and -installations; light sensors; remote control apparatus for controlling lighting; lighting control apparatus.

Cl.11;Apparatus for lighting; electric lamps; lighting fixtures and lighting installations, fitted with led light sources; so 
called “solid state” lighting apparatus and - installations; parts of the aforesaid goods.
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Priority claimed from 18/05/2016; Application No. : 015447386 ;European Union 

3607544    26/05/2017
[International Registration No. : 1324699]
CONVATEC INC.
1140 Center Pointe II, Suite 205 Bridgewater NJ 08807 United States of America

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES
B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.5;Wound dressings; wound dressings for use with negative pressure wound therapy devices; wound dressings 
incorporating diagnostic preparations; wound dressings incorporating diagnostic preparations for use with negative 
pressure wound therapy devices; silverised dressings for wounds; bandages; dressings; medical dressings, coverings 
and applicators; antibacterial dressings; antimicrobial dressings; adhesive bandages; surgical bandages; medical 
adhesive tapes; bandages for wound care; pharmaceutical preparations for wounds; diagnostic preparations for medical 
use; medical diagnostic agents and reagents; diagnostic testing materials for medical use; antiseptic preparations for 
wound care; antibacterial preparations, substances and gels; medical cleansers; medical cleansers for healing wounds; 
medical adhesives for binding wounds; medical gels; medical creams; anti-adhesion gels for use with wound drainage 
devices; disinfectants; anti-fungal preparations.

Cl.10;Medical instruments and apparatus; medical diagnostic instruments and apparatus; medical appliances for 
wound healing; wound drainage apparatus; wound drainage pouches; wound suction apparatus; medical devices for 
closing wounds; wound therapy devices; negative pressure wound therapy devices; negative pressure diagnostic wound 
therapy devices; apparatus for use with negative pressure wound therapy devices; medical pumps; medical pumps for 
use with negative pressure wound therapy devices; surgical tubing for wound drainage; wound closures; suture and 
wound closing materials and products; applicators for antibacterial preparations, substances and gels.
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Priority claimed from 22/11/2016; Application No. : 4316306 ;France 

3607681    04/05/2017
[International Registration No. : 1358943]
FIVES FCB
50 rue de Ticleni F-59650 VILLENEUVE-D'ASCQ France

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machine tools namely metal-working machines, metal-shaping machines, grinding machines, trueing machines.

Cl.37;Installation, maintenance and repair of metal-working machines, metal-shaping machines, grinding machines, 
trueing machines; information relating to repair of metal-working machines, metal-shaping machines, grinding machines, 
trueing machines.

Cl.40;Abrasion; grinding; planing.
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Priority claimed from 15/03/2017; Application No. : 016473803 ;European Union 

3607740    21/03/2017
[International Registration No. : 1358754]
ANNO COLLECTION OY
Juurakkokuja 4 FI-01510 Vantaa Finland

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; essential oils and aromatic extracts; make-up preparations; hair preparations and treatments; cleaning 
and fragrancing preparations; abrasives; perfumery and fragrances; oral hygiene preparations; body cleaning and beauty 
care preparations; soaps; bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and
abrasive preparations; cotton wool for cosmetic purposes; sanitary preparations being toiletries; skin cleansing foams; 
hand gels; cosmetic creams and lotions; pre-moistened cosmetic wipes; shower and bath foam; refill packs for cosmetics 
dispensers; bath salts.

Cl.4;Candles and wicks for lighting; Christmas tree candles; floating candles; perfumed candles; candles for use in the 
decoration of cakes.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; personal heating and drying implements; fireplaces; lights; ceiling lights; chandeliers; electric cooking
utensils; fans [air-conditioning]; lamp bases; lampshade holders; lamp glasses; globes for lamps; garden lights; lanterns 
for lighting; decorative lights; fairy lights for festive decorations; christmas lights [other than candles]; wall lamps; air 
deodorizing apparatus.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs [printed]; stationery, office requisites 
(except furniture); glue for stationery or household purposes; artists" and drawing materials; paintbrushes; instructional 
and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers" type, printing blocks; plastic 
materials for packaging; writing and stamping implements; books; photo albums and collectors" albums; calendars; 
postcards; trading cards; maps; posters; postage stamps; stickers [stationery]; paper cake decorations; bags made of 
plastics for packaging; coasters for glasses made of paper or cardboard; table napkins of paper; flags of paper; tissues; 
decorations of cardboard for foodstuffs; table place setting mats of card; place cards; table linen of paper; paper wipes; 
table decorations of paper; refuse bags of paper; covers of paper for flower pots.

Cl.18;Leather and imitations of leather; animal skins, and hides; luggage, bags, wallets and other carriers; backpacks; 
umbrellas and parasols; walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals; cosmetic 
and toilet bags sold empty; backpacks for carrying babies; boxes of leather or leather board; blankets for animals; fur; 
furniture coverings of leather; luggage tags; umbrella covers; parts and fittings for use with the aforesaid goods.

Cl.20;Furniture; animal housing and beds; containers and closures for containers, non-metallic; ladders and movable 
steps, non-metallic; non-metallic display stands; photograph frames; unworked or semi-worked bone, horn, ivory, 
whalebone or mother-of-pearl; shells; meerschaum; yellow amber; outdoor furniture; garden furniture; statues, figurines, 
works of art and ornaments and decorations, made of materials such as wood, wax, plaster or plastic, included in the 
class; locks and keys, non-metallic; door, gate and window fittings, non-metallic; door stops, not of metal or rubber; 
valves, non-metallic, other than parts of machines; door or window fasteners, non-metallic; basin plugs of non-metallic 
materials; key racks (furniture); fittings (non-metallic -) for cupboards; non-metallic storage racks (furniture); hat stands; 
coverings (fitted -) for furniture; babies" bouncing chairs; blinds, and fittings for curtains and blinds; plant racks; book 
stands; high chairs for babies; magazine racks; boxes of wood or plastic; toy boxes (furniture); portable partitions 
(furniture); metal furniture and furniture for camping; furniture for shops; doors for furniture; mirrors [furniture]; covers 
for clothing (wardrobe); towel holders (furniture); beach beds; clothes hangers and clothes hooks; beds, bedding, 
mattresses, pillows and cushions; sauna pillows; bean bags; umbrella stands; garment rails; tea trolleys; trays, not of 
metal; office furniture; room dividers; clothes hangers; clothes racks (furniture); storage units (furniture); playpens; wine 
racks (furniture); crates and pallets, non-metallic; letter boxes, not of metal or masonry; non-metallic door handles; parts 
and fittings for aforementioned goods.
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Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes, except paintbrushes; brush-making 
materials; articles for cleaning purposes; unworked or semi-worked glass, except building glass; glassware, porcelain 
and earthenware; birdcages; baskets for domestic use; cups of paper or plastic; cosmetic and toilet utensils and 
bathroom articles; statues, figurines, plaques and works of art, made of materials such as porcelain, terra-cotta or glass, 
included in the class; tableware, cookware and containers; piggy banks; refuse bins; boxes made of glass; garden 
accessories, namely flower pots, watering cans, gardening gloves; stands for dishes; portable cool boxes; lunch boxes; 
camping grills; fruit presses, non-electric, for household purposes; ice cube molds (moulds); tart scoops; cake tins; 
cooking utensils, non-electric; candle rings; candleholders, including candle stands, candle plates, candle jars and candle
stands; candle extinguishers; glasses, drinking vessels and barware; napkin rings; dispensers for serviettes; sieves (for 
household purposes); chopping boards for kitchen use; baking utensils; cruet stands for oil and vinegar; spice grinders 
(non-electric-); spice sets; dispensers for liquid soap (for household purposes); paper cups; potholders; oven to table 
racks; cookie (biscuit) cutters; tableware, other than knives, forks and spoons; bottle stands; garlic presses; laundry 
baskets; graters for kitchen use; menu card holders; salad tongs; cabarets (trays); vacuum flasks; oven mitts; knife rests; 
drying racks for laundry; clothes-pins; ironing boards; paper tableware; accessory sets for saunas, namely buckets; parts 
and fittings for aforementioned goods.

Cl.24;Textiles and substitutes for textiles; household linen; curtains of textile or plastic; textile piece goods for 
furnishing purposes; tablecloths, table runners, wall hangings of textile; coasters of textile; curtains; towels of textile; 
covers for cushions; bath linen; sauna textiles; kitchen and table linens; coverings for furniture; textile napkins; curtains 
for showers; mosquito nets; bed linen and blankets; oilcloth; labels of textile; wall hangings; parts and fittings for 
aforementioned goods.

Cl.25;Clothing, footwear, headgear; bathrobes; swimming costumes; bath slippers; underwear; scarfs; belts [clothing]; 
aprons [clothing]; paper hats [clothing]; shower caps; bibs, not of paper.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall and ceiling 
coverings; carpets [textile]; rubber mats; fur rugs; bath mats; gymnasium mats; mats of woven rope for ski slopes; non-
slip underlays; floors coverings of rubber; padded coverings for existing floors; carpet underlay; wall hangings (non-
textile); plastic wall coverings; wallpaper; textile wallpaper; wall paper of vinyl; padded linings for existing walls.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees and artificial Christmas trees.
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Priority claimed from 10/11/2016; Application No. : 016024821 ;European Union 

3613048    18/01/2017
[International Registration No. : 1359608]
MÜLLER SAFE GMBH
In der Hirtenwiese 6 35745 Herborn Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Vaults and safes; strongrooms [safes] of metal; metal cash boxes; metal safes; strongrooms [safes] of metal; 
stores [strong rooms] of metal; prefabricated strongrooms [structures] of metal; safety doors of metal; locks of metal; 
locks and keys; bolts (lock -); lock parts of metal; non-electric locks of metal; non-electric locks of metal; striking plates 
of metal for locks; metal padlocks; metal bump keys for locksmithing; metal doors; armored doors of metal; doors, gates, 
windows and window coverings of metal; safety fittings of metal for doors; overhead suspension tracks of metal for use 
with doors; door sections of metal; ammunition boxes of metal; safes having highly polished finishing; doors for safes 
made from metal; deposit systems comprising deposit boxes for safe bags; deposit systems comprising cash deposit 
boxes having insertion units and/or withdrawal units for banknotes and/or vouchers; valves of metal (other than parts of 
machines); valves of metal other than parts of machines including those from alloy steel and titanium; check valves of 
metal [other than parts of machines]; cabins made of metal; cabin walls of metal; cabins being sound insulated [metal]; 
cable ducts made of metal [other than electricity]; metal screens [other than furniture]; all of the aforesaid goods in class 
6 being with or without safety requirements protecting against fire, smoke, explosions, earthquakes, flooding, break-ins, 
bullets, sound, light and heat transmission.

Cl.9;Radio-frequency controlled locks; electronic locks; locks [electric] with alarms; card operated electronic locks; 
biological safety cabinets; electronic high security locks; automated teller machines (ATM) for depositing money; all of 
the aforesaid goods in class 9 being with or without safety requirements protecting against fire, smoke, explosions, 
earthquakes, flooding, break-ins, bullets, sound, light and heat transmission; trunking [channels] of metal for electric 
cables.

Cl.17;Electromagnetic interference shielding gaskets.

Cl.20;Security cabinets; security cabinets; security cabinets (non-metallic -) [furniture]; gun cabinets; furniture locks 
(non-metallic -); mechanical locks [non-electric, non-metallic]; fronts of cupboards; doors for furniture; closers (non-
electric, non-metallic -) for doors; doors made of plastic for furniture; doors made of plastic for furniture; control 
apparatus (non-electric -), namely closers, not of metal for closing doors; mechanisms (non-metallic, non-electric -) for 
locking doors; mechanisms (non-metallic, non-electric -) for opening doors; all of the aforesaid goods in class 20 being 
with or without safety requirements protecting against fire, smoke, explosions, earthquakes, flooding, break-ins, bullets, 
sound, light and heat transmission.
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Priority claimed from 13/12/2016; Application No. : 1344775 ;Benelux 

3613136    06/06/2017
[International Registration No. : 1359028]
PHILIPS LIGHTING HOLDING B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and software programs for lighting systems, as far as not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (LEDs), organic light emitting diodes (OLEDs), laser diodes and zener 
diodes; so called “solid state” lighting and electronic lighting components, in particular led modules consisting fully or 
partially of integrated LEDs, OLEDs, polymer emitting diodes; optical control apparatus, thermal control apparatus, 
electronic circuits for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; parts of the aforesaid goods.
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Priority claimed from 13/12/2016; Application No. : 1344772 ;Benelux 

3613164    06/06/2017
[International Registration No. : 1359029]
PHILIPS LIGHTING HOLDING B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and software programs for lighting systems, as far as not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (LEDs), organic light emitting diodes (OLEDs), laser diodes and zener 
diodes; so called “solid state” lighting and electronic lighting components, in particular led modules consisting fully or 
partially of integrated LEDs, OLEDs, polymer emitting diodes; optical control apparatus, thermal control apparatus, 
electronic circuits for light control systems and light management systems.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; parts of the aforesaid goods.
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Priority claimed from 30/09/2016; Application No. : 62089/2016 ;Switzerland 

3614766    30/03/2017
[International Registration No. : 1360156]
PILATUS FLUGZEUGWERKE AG
Ennetbuergerstrasse 101 CH-6370 Stans Switzerland

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES
B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water; seaplanes; turbo-prop airplanes; tankers [air vehicles]; 
structural parts for gliders; structural parts for airplanes; turbo-jet airplanes; gliders; training airplanes; ejector seats for 
aircraft; vehicles for towing airplanes; propeller airplanes; tilt-rotor aircraft; airplane seats with massage function; 
fuselages for aircraft; airplanes; amphibious airplanes; aerodynamic wings for airplanes; aeronautical apparatus, 
machines and devices; airplane parts; propellers for air vehicles; aircraft; landing gear wheels for aircraft; landing gear 
for aircraft; airplane seats; vehicles and means of transport; parts and accessories of all the aforesaid goods, included in 
this class.

Cl.37;Construction; repair; installation services; washing of airplanes; maintenance and repair of vehicles and 
airplanes; maintenance and repair of airplane engines and jet engines; airplane maintenance and repair; snow removal 
and de-icing services for airplanes; maintenance and repair of grounded aircraft; cleaning of airplanes; airplane de-icing 
services; cleaning of aircraft exteriors and interiors; information on repair services in the field of aeronautics; custom 
installation of airplane interiors; aircraft maintenance or repair and provision of information relating thereto; provision of 
information regarding construction, repair and maintenance of airplanes; maintenance and repair of air vehicles; fueling 
of aircraft; provision of information relating to aircraft repair or maintenance; installation of aircraft interiors; 
construction, assembly and demolition; rental of tools, installations and equipment for construction and demolition; 
mining of natural resources; installation, cleaning, maintenance and repair services in connection with airplanes and their 
parts; extermination and control of vermin [other than in agriculture, forestry and gardening] and disinfection; rental, 
lending and leasing of objects in connection with the provision of the aforesaid services, included in this class; advice 
and information concerning the aforesaid services, included in this class
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3615742    24/03/2017
[International Registration No. : 1360796]
ROCK AND ROLL HALL OF FAME FOUNDATION, INC.
1290 Avenue of the Americas New York NY 10104 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.35;Association services, namely promoting the general interest of the artists and the general industry concerned 
with contemporary music, particularly rock and roll music.

Cl.41;Education services, namely conducting workshops, researching and disseminating materials, and organizing 
exhibitions regarding the history of contemporary music, particularly rock and roll music.
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Priority claimed from 01/03/2017; Application No. : 30 2017 207 013 ;Germany 

3620866    23/05/2017
[International Registration No. : 1361528]
JACOB LEE LONDON LTD.
85 Great Portland Street London W1W 7LT GB

Address for service in India/Attorney address:
KHAITAN & CO LLP
EMERALD HOUSE,1B,OLD POST OFFICE STREET,KOLKATA 700 001,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.14;Charms for key rings; wristwatches; bracelets [jewelry]; jewelry; chains [jewelry]; tie pins; cuff links; earrings; 
rings [jewelry]; split rings of precious metal for keys; jewelry charms; chronoscopes.

Cl.18;Briefbags; wallets; shopping bags; valises; handbags; garment bags for travel; wheeled suitcases; umbrellas; 
traveling trunks; holdalls; backpacks; bags.

Cl.25;Suits; layettes [clothing]; bathing suits; bathing trunks; bathrobes; bath sandals; clothing; teddies 
[underclothing]; boxer shorts; brassieres; dresses; pocket squares; belts [clothing]; scarves; gloves [clothing]; slippers; 
shirts; trousers; jackets [clothing]; ready-made clothing; headgear; neckties; coats; caps [headwear]; nighties; 
outerclothing; furs [clothing]; sweaters; rainwear; skirts; sandals; mufflers [clothing]; shoes; footwear for women; 
footwear; boots; tights; stockings; t-shirts; underwear.
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Priority claimed from 07/09/2016; Application No. : 015812456 ;European Union 

3621373    02/03/2017
[International Registration No. : 1362069]
EINTRACHT FRANKFURT E.V.
Gustav-Behringer-Str. 10 60386 Frankfurt am Main Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; hygienic preparations and articles; medical preparations; dietary 
supplements and dietetic preparations; foodstuffs and dietetic substances for medical or veterinary purposes; infant 
formula; plasters, materials for dressings; dressings, medical; material for stopping teeth, dental wax; disinfectants; 
preparations for destroying vermin; fungicides; herbicides; medicated isotonic drinks.

Cl.9;Apparatus, instruments and equipment for telecommunications; optical image viewers with three-dimensional 
graphic representation; apparatus for receiving, recording, transmission, processing, transforming, output and 
reproduction of data, speech, text, signals, sound and images, including multimedia apparatus; electronic entertainment 
goods, namely radio and television receivers, sound and/or image recording and reproduction apparatus, including such 
goods in portable form and for digital image-sound signals; electronic apparatus for interactive television; apparatus for 
receiving and transforming encoded signals (decoders); apparatus, including multimedia apparatus, for connecting and 
controlling audio, video and telecommunications apparatus and computers and printers, including such apparatus with 
electronic program management and control for interactive television viewing and/or pay TV; electronic program guides 
(software); accessories for computers, video and computer games and similar electronic and electrotechnical apparatus, 
namely joysticks, manual controls, control apparatus, adapters, modules for expanding functions and extending memory 
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capacity; voice synthesizers, light pens, electronic 3-D spectacles, programmed and non-programmed cassettes, floppy 
discs, discs and games modules; boxes for storing cassettes, floppy disks and recording discs; program recorders, 
numerical keyboards, floppy disk stations principally comprising floppy disk drives, microprocessors and control 
electronics; electronic data processing apparatus, including monitors, input apparatus, output apparatus, printers, 
terminals and memories, including such apparatus being additional apparatus for a main piece of apparatus; computer 
programs on data carriers of all kinds; electronic data carriers; video games and computer games (software), video 
games (computer games) in the form of computer programs recorded on data carriers; computer and video game 
cassettes, floppy disks, cartridges, disks and tapes and other programs and databases recorded on machine-readable 
data carriers, included in this class; pre-recorded and blank sound recording carriers, in particular recording discs, 
compact discs, sound tapes and sound cassettes (compact cassettes); recorded and unrecorded image carriers (included 
in this class), in particular video cassettes and dvds; video cassette cases; exposed film; photo CDs; photographic, 
cinematographic, optical and teaching apparatus and instruments; pre-recorded magnetic, magnetic optical and optical 
carriers for sound and/or images; optical apparatus and instruments, included in this class, in particular spectacles, 
glasses and spectacle frames; sunglasses; spectacle cases; cell phones; tablets; software (apps) for mobile telephones 
and tablet computers; cases and covers for mobile telephones and tablets; mouse pads (mouse mats); mechanical or 
digital egg timers; horns for signalling; safety, security, protection and signalling devices; parts included in this class for 
all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lighting and light reflectors; electric lamps; pocket searchlights; luminaires; hot water bags 
(thermophore).

Cl.14;Jewellery, precious stones; key rings (trinkets or fobs); horological and chronometric instruments; pins 
[jewellery]; key rings, key chains; jewellery boxes and watch boxes; badges of precious metal; decorative charms for 
cellular phones in precious metals; pendants for watch chains; identification bracelets (jewellery); paste jewellery 
[costume jewelry (Am.)]; tie pins; cuff links; medals; coins; alarm clocks, tie clips.

Cl.15;Musical instruments; musical boxes [not toys]; whistles [musical instruments]; horns (for football stadia) being 
musical instruments.

Cl.16;Printed matter, in particular periodicals; newspapers; periodicals; photographs [printed]; posters, postcards, 
stationery, ball pens, pencils; flags and pennants of paper; paper banners and flags; rub down transfers; scrapbooks, 
advent calendars; stickers [stationery]; storage units made of paper or cardboard; autograph books; mats for beer 
glasses; table napkins of paper; writing tablets; stickers (items of stationery); gift wrap paper; pads [stationery]; 
programmes, press folders (writing accessories), posters; note books, memo boards, address books; envelopes for 
cards; tickets; tickets, participant tickets, invitation cards, calendars, postcards and greeting cards; iron-on transfers of 
paper; packaging bags of paper or plastic; photographs; artists" materials; educational and instructional material; plastic 
materials for packaging (not included in other classes); art prints; leather pencil cases.

Cl.18;Bags, in particular sports bags, leisure, shopping, training and travelling bags; backpacks; wash bags for 
carrying toiletries; purses; wallets; animal skins, hides; hipsacks; whips, harness and saddlery; trunks and travelling 
bags; umbrellas; hiking and walking sticks; credit-card holders; holders in the nature of cases for keys.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steelwool; glassware, porcelain and earthenware, not included in other 
classes, in particular cups, mugs, glasses; beer glasses, beer jugs and beer mugs; mugs and plates of porcelain, plastic, 
cardboard and of enamelled metal; bottle openers, electric and non-electric; statues, figurines, plaques and works of art, 
made of materials such as porcelain, ceramics, earthenware or glass, included in this class; tableware, cookware and 
containers; cups and plates made of paper or cardboard; piggy banks; lunch boxes; garden gnomes of porcelain, 
earthenware or glass.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; bed linen and table linen (not of 
paper); hand towels and bath towels of textile; pennants, banners and flags (not of paper); labels of textile.

Cl.25;Clothing, including sportswear and leisurewear; exercise suits; gym shorts and shirts, football shorts and shirts, 
tennis shirts and shorts, bathing suits and beachwear, swimming trunks and swimsuits, including bikinis; corsetry, 
underwear; children" s clothing, clothes for newborn babies; playsuits (clothing); shoes, footwear and boots including 
shoes and boots for sports and leisure; belts [clothing]; stockings, tights, socks; neckties, including ties, gloves 
(clothing); headgear, including headbands and sweatbands; gloves for cross-country skiing and cycling; neck scarfs 
[mufflers].

Cl.28;Games and playthings (including electronic); jigsaw and manipulative puzzles; masks for disguise for games, 
hobby and model kits with activity materials for games; toy figurines of plastic, wood, rubber, porcelain and other 
materials; toy cars and lorries; automatic gaming machines (coin or token-operated); inflatable swimming pools 
(playthings) and swimming toys, slides, soft and rag dolls and toy animals, and toy figurines of fabric, fur and other 
materials; dolls and doll clothing; inflatable balloons; gymnastic and sporting articles (included in this class); fitness 
apparatus (included in this class), skiing, tennis and angling equipment; skis, ski bindings, ski poles; skate-boards, 
surfboards, roller skates, skates; balls, including sports and games balls; dumb-bells, shot putts, discus, javelins 
(sporting articles); tennis rackets and parts therefor, in particular grips, strings, grip bands and lead bands for tennis 
rackets; table tennis bats, badminton racquets, squash racquets, cricket bats, golf clubs and hockey sticks; tennis balls 
and shuttlecocks; tables for table tennis; clubs for gymnastics, sports hoops, nets for sporting purposes, goal post and 
ball nets; sports gloves, namely goalkeepers" gloves; knee, elbow, ankle and shin guards for sports purposes; bags 
adapted for sports equipment, golf bags, bags and covers for tennis racquets, table tennis bats, badminton racquets, 
squash racquets, cricket bats and hockey sticks; decorations for christmas trees; card games; electronic educational 
teaching games; computer game accessories comprising disk memories, manual controls and television games 
apparatus; video games, computer games and other electronic games adapted for use with external screens or monitors; 
automatic gaming and entertainment machines adapted for use with external screens, including video games and 
computer games; games and entertainment apparatus, adapted for use with an external screen, including video and 
computer game apparatus; toy hats and costumes.
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Cl.29;Sausages and charcuterie; meat; fish, seafood and molluscs; poultry and game; meat extracts; milk, dairy 
products and substitutes therefor; eggs and egg products; edible oils and fats; processed fruits, fungi and vegetables 
(including nuts and pulses); preserved, frozen, dried and cooked fruits and vegetables; ready meals based predominantly 
on game, eggs, meat, chicken, seafood, bacon or vegetables; canned soups; broth [soup]; snack foods based on 
potatoes, nuts, vegetables, pulses; snacks based on tofu or meat; dairy puddings; jellies, jams, compotes; potato chips, 
in particular potato chips; snack foods based on nuts; snack foods based on legumes; snacks based on vegetables or 
meat; spiced nuts; snack mixes consisting of dehydrated fruit and processed nuts.

Cl.30;Coffee, tea, cocoa and artificial coffee; espresso; rice; tapioca and sago; flour and preparations made from 
cereals; bread, pastry and confectionery; edible ices; sweet-products; sugar, honey, treacle; yeast, baking-powder; salt; 
mustard; vinegar, sauces (condiments); spices; edible ices; chocolate; sweets, in particular filled sweets; lollipops 
[confectionery]; savory biscuits; chocolate products, in particular chocolate confectionery, sweets and baked goods; 
marshmallows (sweets); bubble gum; muesli bars; energy bars; fruit gums [other than for medical use].

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; aquaculture goods; 
fresh fruits and vegetables; natural plants and flowers; live animals; foodstuffs and fodder for animals; bedding and litter 
for animals; seeds; malt.

Cl.33;Alcoholic beverages (except beers).

Cl.38;Transmission of radio and television broadcasts or programmes via wireless and cable networks; broadcasting of
film, television, radio, teletext and videotext programmes or broadcasts; telecommunications; press agency services, 
namely transmitting messages, press reports and market research data (including using electronic means and/or by 
computer); sound, image and data transmission by cable, satellite, computer network, telephone and other lines, and all 
other transmission media; electronic television broadcasting within the framework of subscription television services 
(pay tv), including video-on-demand, including for others, being a digital platform; providing access to an information 
database; transmission of information via wireless or cable networks; on-line services and transmissions, namely transfer
of information and messages including e-mail; providing of access to communications networks with the aid of digital 
multimedia technology, in particular for internet access, teleshopping and telebanking, including for use with television 
screens; providing user access to global networks; electronic transmission of data and computer programs on electronic 
networks, in particular on the internet and other electronic communications media providing information of all kinds, in 
particular from the fields of politics, economics, finance, law, social issues, sport, culture, religion, technology, 
computers, the internet; transmission of sound, speech, images and/or data; telephone communications and services, 
communications by cellular phones; e-mail data services, fax services, sms services; providing access to information 
stored on databases, including in particular by means of interactive computer systems; telephone services by means of 
information, complaints and emergency hotlines; providing access to, and transmission of, information, texts, drawings 
and images; providing access to information and entertainment programs on the internet; broadcasting of web-tv 
programmes, interactive programmes and internet tv programmes; electronic transmission of information, including 
sound, image and data; electronic transmission of fee data; providing access to data on the internet; data transmission 
services between networked computer systems; providing access to networks for the transmission of messages, images, 
text, speech, signals and data; leasing of access time to online games on the internet and other electronic media; 
transmission of data.

Cl.41;Production, screening and rental of films, video films and other television programmes; demonstration and rental 
of video and/or audio cassettes, tapes and discs and video games (computer games); rental of television receivers and 
decoders; education; providing of training; entertainment; sporting and cultural activities; provision of radio and 
television entertainment services; organisation and presentation of sports events, shows, quizzes and musical events and
organisation of competitions in the fields of entertainment and sports, also for recorded programmes or live broadcasts 
on radio or television; organisation of competitions in the fields of training, teaching, entertainment and sports; talent 
promotion through the providing of training; publication and editing of books, magazines and other printed matter and 
associated electronic media, other than for advertising purposes; organisation of and conducting concert, theatre and 
entertainment events and sports competitions; production of film, television, radio and screen text, video text 
programmes or broadcasts, radio and television entertainment; production of films and video films and other image and 
sound programmes for educational, instructional and entertainment purposes, including for children and young people; 
presentation and rental of sound and image recordings on video and/or audio cassettes, tapes and discs; theatrical 
performances, music performances; cultural, artistic, leisure and sporting activities, including the arranging thereof; 
arranging and conducting of cultural, entertainment and sporting events and congresses, seminars, lectures and 
multimedia presentations (for cultural and entertainment purposes); publishing (included in this class); production of 
web-tv programmes, interactive programmes and internet TV programmes; sports promotion through training; ticket 
agency services (entertainment); ticket and seat reservations and booking services for concerts, shows and other 
entertainment events; booking and reservation services for cultural and sporting events; providing facilities for children, 
young people and adolescents for leisure purposes, in particular in the field of sports; information on entertainment 
events and providing of sporting and leisure activities; rental of sports equipment (included in this class); editing of 
written texts; sports agency services, namely arranging of sporting activities; production of radio and television 
broadcasts/programmes via wireless or cable networks; arranging and conducting of cultural, entertainment and sporting 
events for charitable purposes; production of prize game broadcasts.

Cl.45;Personal and social services rendered to meet the needs of individuals; services of a sports association, namely 
legal consultancy and representation to social and political decision-makers, and legal lobbying for the promotion of 
professional sports; security services for the protection of property and individuals; chaperoning services (personal body 
guarding); issuing, arranging and rental, and other exploitation through licensing, of rights to films, television and radio 
productions and other image and audio programmes, and print media and other publications, in particular relating to 
football events; legal administration and exploitation, through the issuing of licences, of copyright and industrial property 
rights, for others; exploitation of film, television and other ancillary copyright in the field of merchandising; legal services 
and consultancy; mediation; consultancy relating to management of intellectual property and copyrights; exploitation 
(licensing) and legal administration of television transmission rights, in particular rights to the transmission of sporting 
events; providing, granting, exploitation (licensing) and legal administration of rights to press, radio, television and film 
articles for use on sound and image carriers; providing, granting, exploitation (licensing) and legal administration of 
rights to articles in newspapers and periodicals.
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Cl.9;Audio books and electronic books (not downloadable); audio book and electronic books (downloadable); electronic 
publications, downloadable; apparatus for recording, transmission or reproduction of sound or images; magnetic data 
carriers, recording discs, digital recording media; data processing equipment, computers; computer software; 
downloadable films and motion pictures provided via computer and communications networks; computer software for the 
collection, editing, organizing, modifying, book marking, transmission storage and sharing of data and information; 
software in the field of text, image and sound transmission and display.

Cl.16;Printed matter; photographs; books; newspapers; periodicals.

Cl.35;Retailing relating to books, magazines, audio books, including electronic; subscriptions to books, electronic 
books and audio books; subscriptions relating to books, audio books and magazines, including electronic; arranging of 
subscriptions to books, including audio books and magazines, including electronic.

Cl.38;Telecommunication services; streaming of audio material on the internet.

Cl.41;Education; entertainment; cultural activities; publication, publishing, loan and rental of books, including audio 
books and magazines, including electronic; on-line publication of electronic books and journals (non-downloadable); 
publication of electronic books and journals on-line; information and consultancy relating to the publication of books and 
magazines, reviews; publishing services; providing information relating to education and entertainment via a website; 
translation; gambling.
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Cl.1;Artificial and/or synthetic resins, unprocessed; plastics, unprocessed; unprocessed plastics in pellet form; 
polyethylene resins; polypropylene resins; polyolefin resins.

Cl.17;Plastics in extruded form for use in manufacture; packing, stopping and insulating materials; films and fibres 
made of plastics; plastic film other than for wrapping; films for solar cells.
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Cl.7;Appliances for household purposes not included in other classes, electric blenders, electric can openers, food 
processors, electric fruit presses, mills [machines] and mixers [kitchen machines], electric knifes; electric kitchen 
appliances for food; parts and fittings of the aforesaid goods.

Cl.8;Hand tools and implements (hand-operated); electrical hand instruments; electric shavers, blades for electric 
shavers, hair clippers, hair and beard trimmers; depilation appliances; nail clippers; nail files; manicure and pedicure 
apparatus; emery boards, electric or non-electric; all aforesaid goods, electric or non- electric; parts and fittings for all 
aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmitting and reproducing 
of sound or images; magnetic data carriers, compact discs, DVDs and other digital storage media; apparatus for storing 
data; digital storage for recording sound, video, data, images, games, text, programs or information; data processing 
equipment; computers; computer software programs; mobile apps; software and applications for mobile phones and 
other handheld mobile digital electronic devices; application software for mobile devices; computer programs for 
providing access, browsing and searching online databases; computer software and firmware, namely, operating system 
programs, programs for synchronizing data and application software for personal and handheld computers; monitors 
(hardware); electrical monitoring apparatus; electronic sensing and monitoring devices; DECT monitors; electronic baby 
monitoring devices; digital video monitors; central processing units for baby monitors; electronic publications, provided 
on digital data carriers or via the internet, online or via other (electronic) channel; software for use in the field of 
healthcare; cloud-based digital healthcare computer software platform, all aforesaid products a o for facilitating the 
capturing, combining and connecting of personal health data (both professional healthcare-delivered data and self- 
generated health data); control apparatus and software programs for controlling light and light therapy devices; charging 
apparatus including chargers for light therapy devices and chargers for batteries; alarms; scales for babies; digital 
photograph frames; thermometers and electronic thermometers, other than for medical purposes; electronic publications, 
provided online from databases or on the internet; batteries; stress meters; smart watches.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; massage apparatus, including massage 
sticks and foot massagers; inhalers and vaporizers for medical use; feeding aids for babies and infants including bottles 
and nipples; nursing appliances for use in breast feeding; medical apparatus for administering medicines; medical 
supportive devices for positioning and stabilizing babies and infants namely rolls, bars, pillows and cushions; soothing 
products for babies and infants including pacifiers; breast pumps; apparatus and instruments for electrical stimulation of 
the human body for the purpose of relieving pain and parts of such apparatus and instruments; lamps and lighting 
products for medical, curative and surgical use; wearable light-emitting pads for use in medical treatment and therapeutic 
skin care treatment; lighting apparatus for use in medical treatment and therapeutic skin care treatment; light therapy and 
phototherapy apparatus; incubators; thermometers; arm bands, not included in other classes, for measuring and 
monitoring various bodily parameters; medical pouches and containers for collection, deep-freezing, storing, transport 
and reheating breast milk for medical purposes; apparatus for removing nasal mucus, namely, external nasal dilators, 
nasal aspirators, nasal irrigation vessel, naval lavage vessel; feeding bottles; aspirators for cleaning noses; parts and 
fittings for all the aforesaid goods.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply, 
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sterilizing and sanitary purposes; facial vaporizers, facial saunas and vaporizers; ultra-violet lamps, not for medical use; 
apparatus for tanning the skin; bottle warmers; sterilizers; heaters and warmers for feeding bottles, foodstuffs, liquids 
and solids; coffee maker; boiler kettle (to boil water) made of both glass / stainless steel; air purifiers; humidifiers; wake 
up lights; guide lights and soothing lights; hot water bottles; disposable sterilization pouches; disposable sterilizing bags 
for microwave; medical coolers for breast milk; parts and fittings for all the aforesaid goods; facial saunas; sterilizing 
apparatus and parts therefor.

Cl.14;Horological and chronometric instruments.

Cl.21;Household or kitchen utensils and containers; brushes; toothbrushes including electric toothbrushes; water 
picks for oral use, not for dental purposes; flossing instruments for dental care; steamers [cookware]; (scrubbers) for 
facial cleansing; parts and fittings for all aforesaid products; apparatus for cleaning teeth and gums, not for medical 
purposes; apparatus for cleaning teeth and gums, not for medical purposes, including apparatus which uses water and 
air for dental care.

Cl.35;Database management (computerized-); compilation of data into computer databases; systemization of data into 
computer databases; updating and maintenance of data in computer databases; collating of data in computer databases; 
computer inputting services; healthcare data and healthcare database management services; all aforesaid services for 
facilitating the capturing, combining and connecting of personal health data (both professional healthcare- delivered data 
and self-generated health data); advisory and consultancy services regarding the aforesaid services whether or not via 
the Internet.

Cl.38;Telecommunication services; provision of access to content, websites and portals; providing access to electronic
communications networks; providing access to databases; communication services, electronic exchange and 
interchange of data; provision of access to healthcare content, healthcare websites and healthcare portals whether or not 
in a global healthcare information and communication network; providing access to healthcare data and databases 
whether on a computer or on the internet or on medical devices; communication, exchange and interchange services for 
the transmission of healthcare data and healthcare information; all aforesaid services also for facilitating the capturing, 
combining and connecting of personal health data (both professional healthcare- delivered data and self- generated 
health data).

Cl.41;Education; providing of training.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer software in the field of healthcare; platform as a service [PaaS] including 
cloud- based digital healthcare platform as a service; software as a service [SaaS] including healthcare software as a 
service; cloud computing; hosting services including hosting of databases, web- portals, websites, platforms, digital 
content; all aforesaid services also for facilitating the capturing, combining and connecting of personal health data (both 
professional healthcare- delivered data and self- generated health data); data security services; design and development 
of electronic data security systems; electronic and computerized data storage; information technology support for the 
analysis of healthcare data.

Cl.44;Medical and healthcare services, including advice, consultancy, providing information, professional healthcare 
and medical care delivery and continuous personal health measurement, monitoring and motivation, for medical 
purposes; medical assistance through remote medical services; all aforesaid services also for facilitating the capturing, 
combining and connecting of personal health data (both professional healthcare-delivered data and self- generated health 
data); rental of medical and healthcare equipment; all aforesaid services provided whether or not on-line by means of the 
internet or a cloud- based digital healthcare platform; medical security services for the protection of individuals namely e 
g, emergency response medical alarm monitoring services.

Cl.45;Security services for the protection of individuals namely e.g., emergency response alarm monitoring services; 
monitoring alarm signals for reacting to emergency situations; services for protection of elderly or disabled persons 
related to potential falls; monitoring of alarm signals related to potential falls for elderly or disabled persons.
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Cl.5;Nutritional supplements for animals; food additives for veterinary use.

Cl.31;Food and fodder for animals.
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Cl.7;Agitators; mixers (machines); dishwashers; grinding machines; electric blenders; electric kitchen machines; 
electric fruit presses for household use; soybean reaping cutters (machines); industrial washing machines; washing 
machines for household purposes; washing machines incorporating drying facilities; ironing machines; industrial robots; 
knives (parts of machines); knife blades for electric knives; knife sharpeners (electric); mills (machines); industrial 
cleaning machines; electric cleaning machines; carpet cleaning machines; apparatus for the removal of dust from 
buildings; electric dust removing (cleaning apparatus); dust removing installations for cleaning purposes; dust 
separators; dust filters and bags for vacuum cleaners; air filters being parts of engines; machines for manufacturing air 
filter elements; filters (parts of machines or engines); apparatus (machines) for filtering; filter presses; filters for industrial 
purposes; central vacuum cleaning apparatus.

Cl.9;Computer storage apparatus; computer apparatus; computer programmes (programs), recorded; keyboards; 
computer operating programs, recorded; computer peripheral equipment; computer software; computer software 
(recorded); monitors (computer hardware); computer monitoring apparatus; computer monitoring instruments; computer 
mouse; data processing equipment; optical data media; optical disks; central processing units; scanners (data 
processing equipment); electronic cards; notebook computers; electronic publications (downloadable); computer 
programs(downloadable software); computer game software; downloadable ring tones for mobile phones; downloadable 
music files; downloadable image files; USB flash drives; portable computers; counters; time recording apparatus; 
electronic timers; detectors; photocopiers (photographic, electrostatic, thermic); mobile or portable fax machine; fax 
devices; scales; measuring apparatus and instruments; gauges; electronic bulletin board apparatus; telephone handsets; 
apparatus for navigation; navigational instruments; radiotelegraphy sets; telegraphic apparatus; radio apparatus; radio 
receivers; radio control units; radios; telephones; video phones; satellite navigational apparatus; hands free kits for 
phones; global positioning system (GPS) apparatus; mobile phones for use in vehicles; cell phones; telephone sets; tape 
recorders; audio amplifiers; video receivers; headsets for telephones; headsets for use with computers; wireless 
headsets for smartphones; anti-dust headsets; loud speakers; apparatus for sound transmission; sound recording 
devices; recording devices for sound and image carriers; time clocks (time recording devices); speakers (audio 
equipment); cameras; portable media players; video apparatus; video cameras; cameras (photography); slide projectors; 
photographic projectors for slides; photographic slides; slide framing apparatus; slide projection lenses; slide film 
mounts; pressure gauges; dynamometers; optical instruments, other than for medical use; stereoscopes; video monitors; 
remote control apparatus; electronic measuring devices for telephone lines; automatic test instruments for monitoring 
telephone lines; electric wires; silicon wafers; semiconductors; sensor apparatus, other than for medical use; electric 
control apparatus; electrical anti-theft devices, other than for vehicles; anti-theft warning devices; burglar alarms; optical 
glasses; glasses adapted to protect the eyes; sunglasses; batteries; battery chargers; vehicle batteries; animated 
cartoons; regulated power supply apparatus; on-off sensors; light regulators (dimmers), electric; plugs, sockets and other
contacts (electric connections); temperature indicators; electrical sensors; meters; instruments for measuring pressure; 
simulators for driving or control of vehicles.

Cl.11;Electric lamps; lighting lamps; lighting apparatus and installations; lighting devices for showcases; lampshades; 
flashlights; safety lamps; lighting installations for air vehicles; vehicle lighting apparatus; motor vehicle lamps; lamps; 
electric cookers; cooking apparatus and installations; electric pressure cookers; electric kettles; water heaters; freezers; 
refrigerators; refrigeration installations; refrigeration units; refrigerator deodorizing units; pocket torches, electric; 
toasters; air purification apparatus; air conditioning apparatus; air filtration installations; air cooling apparatus; air dryers;
air-conditioning fans; clothes dryers; dryers for the hands using a warm air drying stream; drying apparatus; electric 
heaters; water filter apparatus; gas purification apparatus; ionizers for the treatment of air or water; machines for the 
processing (purification) of sewage; apparatus for water purification; fabric steamers; heaters for heating irons; 
ventilating fans; axial fans; air humidifier; electric heating apparatus; automatic faucets; water distributing apparatus 
(automatic); water installations (automatic); automatic flushing installations for urinals; toilet stool units with a washing 
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water squirter; toilets with washing functions; automatic watering installations; bathroom fixtures; bathroom installations;
bath fittings; portable electric heater; lighters; electric hair dryers; drying apparatus and installations.

Cl.12;Electric vehicles; cars; bicycles; load carrying (transporting) apparatus; carriages for infants; vehicle tyres; repair 
materials for tyres; air vehicles; water vehicles; child safety seats for use in vehicles; air pumps for inflating bicycle tyres; 
foot pumps for inflating vehicle tyres; motor vehicles; aircraft; remote control vehicles, other than toys; spacecraft; 
amphibious vehicles; amphibious craft; amphibious airplanes; vehicles for locomotion by land, air, water or rail; anti-theft 
alarms for vehicles; bicycle tyres; tyres for aircraft.

Cl.14;Bracelets (jewelry); watches; clocks; chain (jewelry); cases for jewels; cases (fitted) for watches; cases (fitted) for 
clocks; artificial jewellery; chronographs (watches); stopwatches; earrings; brooches (jewelry); trinkets (jewelry); badges 
of precious metal; tie pins; electronic alarm clocks; ring bands (jewelry); medals; ornaments of spangles of precious 
metal; presentation boxes for jewelry; jewelry boxes.

Cl.16;Paper; paper cards (blank) for recording computer programmes; drawing sets; drawing paper; tissue paper; toilet 
paper; business cards; advertising materials of cardboard; advertising materials of paper; signs (stationery); paper 
stationery; notebook paper; notebook covers; drawing pads; booklets; calendars; posters of plastic film; printed matter; 
prints; books; cards; envelopes (stationery); notebooks; name cards; printed publications; booklets for instruction; 
computer instruction manual; music instruction manuals; comic books; journals; pictures; posters; bags (envelopes, 
pouches) of paper or plastics, for packaging; cardboard boxes; cartons of card for packaging; paper shredders for office 
use; office apparatus; pencil sharpeners; office staplers; staplers (office machines); folders (stationery); office articles 
(other than furniture); office stationery; India ink pens; India paper; Indian inks; writing articles; pens; pencils; painting 
pencils; writing brushes; adhesive tape for stationery purposes; plastic tape for stationery use; polyester tape for 
stationery use; sealing tape for stationery use; adhesive tape for household purposes; drawing instruments; drawing 
rulers; drawing boards; teaching materials (except apparatus); wall charts; printing sets, portable [office requisites].

Cl.18;Leather (unworked or semi-worked); fur; travel cases; backpacks; purses; handbags; travel bags; bags 
(envelopes, pouches) of leather, for packaging; luggage; rucksacks; sports bags; leather straps; umbrellas; umbrella 
handles; canes; alpenstocks; saddle belts; saddlery; collars for animals.

Cl.20;Tables; office furniture; furniture; chairs; beds; flower-pot pedestals; flower-stands (furniture); shelves (furniture);
benches; trolleys (furniture); baby walkers; furniture racks; non-metallic containers for transport purposes; non-metallic 
containers for storage purposes (other than household or kitchen use); non-metallic carrying boxes; toy boxes (furniture);
plugs, not of metal; non-metallic cases for tools; non-metallic check valves (other than parts of machines); silvered glass 
(mirrors); frames for photographs; picture frame brackets; non-metallic brackets for hanging window draperies; non-
metallic brackets used for fixing plaques; non-metallic shelf brackets; plastic spacer brackets; straw edgings; straw 
mattress; straw plaits; bamboo; tortoiseshell; showcases (furniture); show shelves; non-metal nameplates; non-metallic 
number plate digits; signboards of wood or plastics; doors for furniture; non-metallic clothes hangers; non-metallic 
hangers for shelves; non-metallic hangers for shelving; non-metallic furniture fittings; cushions; pillows; camping 
furniture; locks, not of metal, for vehicles; curtain rings; screws, not of metal; pegs (pins), not of metal.

Cl.21;Basins (receptacles); combined containers for kitchen use; bottles; trash cans; watering cans; plastic containers 
for holding metal cans; spray bottles (empty), not for medical purposes; non-electric food mixers (for household 
purposes); glass containers; kettles, non-electric; kitchen containers; boxes for household use; cooking pot sets; tea 
filters; coffee filters not of paper being part of non-electric coffee makers; coffee filters, non-electric; non-electric deep 
fryers; chopsticks; cleaning instruments, hand-operated; carpet sweepers; crumb-sweepers; non-electric hand held 
cleaning apparatus; carpet beaters (hand instruments); polishing apparatus and machines, for household purposes, non-
electric; non-electric shoe polishers; gloves for domestic use; window glass washers; tea services (tableware); articles of 
glassware; glass containers; ceramics for household purposes; porcelain; porcelain figures; ceramic figurines; 
household utensils; kitchen utensils; tea canisters; tea cosies; tea cups; tea filters; tea infusers; tea sets; teapot stands; 
teapots; wine buckets; wine glasses; wine jugs; wine openers; wine strainers; wine tasters (siphons); coffee cosies; 
coffee cups; coffee filters, non-electric; coffee mugs; coffee-pot stands; coffee services (tableware); coffee scoops; 
sprinklers; perfume sprayers; vases; clothes drying hangers; toiletry cases (fitted); thermally insulated flasks for 
household use; electric toothbrushes; flower pots; combs; electric combs; hair brushes, toothpicks; toothpick holders; 
coolers (non-electric containers); thermal insulated containers for food or beverages; thermal insulation bags for food or 
beverages; cleaning cloths; toughened glass (unworked or semi-worked), except for building; unworked or semi-worked 
glass (not for building); indoor terrariums for plants.

Cl.25;Clothing; suits; trousers; jackets (clothing); coats; sweaters; T-shirts; underwear; swimming suits; waterproof 
clothing; cyclists" clothing; masquerade costumes; shoes; sports shoes; hats; cap (head wear); headbands; socks; leg 
warmers; gloves as clothing; scarves; neckties; belts (clothing); trouser straps; gaiter straps; chasubles; shower caps; 
sleep masks.

Cl.28;Self-contained electronic game apparatus; video game apparatus; game cards; battery-operated computer game 
with LCD screen; game machines, automatic and coin-operated; toys; plush toys; toy cars; stuffed toys; chess games; 
draughts (games); articles of sports apparatus; children"s playground apparatus; skis; leg guards adapted for playing 
sport; sporting articles for wear adapted for use in a specific sport (other than helmets); fishing apparatus.

Cl.35;Advertising; advertising agency services; online advertising on a computer network; presentation of goods on 
communication media, for retail purposes; placing of advertisements; preparation of advertisements; cost analysis; 
business information agency services; business management and organization consultancy; market analysis; business 
evaluation services; business research; provision of business information; arranging exhibitions for commercial 
purposes; arranging exhibitions for advertising purposes; commercial information and advice for consumers (consumer 
advice shop); provision of assistance (business) in the establishment of franchises; administration of the business affairs 
of franchises; import and export agencies; on-line trading services in which seller posts products to be auctioned and 
bidding is done via the internet marketing; arranging and concluding commercial transactions for others; computer file 
management; data processing; compilation of information into computer databases; database management; data 
retrieval; accounting; account auditing; sponsorship search.

Cl.38;Wireless broadcasting; television broadcasting; cable broadcasting and transmission; information transmission 
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by telematic codes; information transmission by teletypewriters; information transmission services via digital networks; 
information transmission via electronic communications networks; telephone communications; communication by mobile 
telephone; communications by computer terminals; computer aided transmission of information and images; e-mail 
forwarding services; radio paging; telephone paging services; communication by electronic means; satellite 
transmission; electronic bulletin board services (telecommunication services); providing telecommunications 
connections to a global computer network; teleconferencing services; providing user access to a global computer 
network; chat room services (telecommunications services); providing access to databases; voice mail services; 
transmission of digital files; telecommunications routing and junction services; providing telecommunication channels 
for teleshopping services.

Cl.42;Technical research; biotechnology research; research and development of new products for others; scientific 
research and development; scientific laboratory services; quality control; building and structural inspection services 
(engineering, quality assessment, and surveying services); calibration (measuring); measurement services; 
meteorological information; material testing; mechanical research; industrial design; packaging design; interior design; 
fashion design; computer rental; computer programming; computer software consultancy; updating of computer 
software; providing information, including online, about design and development of computer hardware and software; 
rental and maintenance of computer software; rental of computer hardware; rental of computers; recovery of computer 
data; development of computer system; advisory services relating to computer system analysis; computer systems 
integration services; computer systems design; copying of computer software; conversion of data or documents from 
physical to electronic media; creating and maintaining web sites for others; installation of computer software; rental of 
web servers; rental of a database server (to third parties); computer virus protection services; provision of Internet search 
engines; digitization of documents (scanning); monitoring of computer systems by remote access; product quality 
evaluation; quality control of goods; graphic art design.
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Priority claimed from 24/11/2016; Application No. : 016077257 ;European Union 

3649643    11/05/2017
[International Registration No. : 1366277]
GROHE AG
Industriepark Edelburg 58675 Hemer Germany

Address for service in India/Attorney address:
H. K. ACHARYA & COMPANY
HK Avenue, 19 Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Electrotechnical, electronic, optoelectronic and acoustic equipment, apparatus and installations composed thereof 
for monitoring, controlling and regulating water supply and drainage, treatment, availability, distribution, removal and 
heating of drinking and commercial water; equipment and apparatus for monitoring, measuring, controlling and regulating
pressure, temperature and flow rate quantities of water in water conduit installations, containers and sanitary 
installations; thermostats, thermostat components and assemblies for cold water/hot water mixer valves, fittings and 
taps, parts and accessories for the aforesaid goods, included in class 9; mobile apps for operating toilets, water taps, 
lightning and pa systems; electronic devices for monitoring and transmitting health data; mobile apps for health 
monitoring, moisture sensors, flood sensors, sensors for leak monitoring and water control; cloud network monitoring 
software; computers; computer hardware; software programs; firmware; semiconductors; video devices; video circuit 
boards; video systems products; apparatus and equipment for recording, reproduction or modification of sound, images 
and data; sound, images and data in recorded form; data recorded in electronic, optical or magnetic form; 
microprocessors; integrated circuits; microcomputer apparatus; computer programs; teaching material relating to 
computers and data, recorded magnetically, optically or electronically; apparatus and instruments for recording, 
processing, receiving, reproducing, transmitting, modifying, compressing, decompressing, radio transmission, merging 
or editing of data; electronically recorded data in the nature of algorithms for the compression and decompression of 
data; testing and calibrating apparatus; apparatus and instruments for telecommunication; apparatus and instruments 
used for conferences, document exchange and editing, video cameras; headphones; mice; component parts for all the 
aforesaid goods.

Cl.11;Apparatus for lighting, heating, refrigerating, drying, ventilating, water supply and sanitary purposes, including 
for the kitchen; downlights; flange light fittings; sanitary fittings, fixtures and fittings for water supply, water heating, bath,
shower, washing, dish-washing, bidet and toilet installations and for the water intake and drainage of such installations, 
the aforesaid fixtures and fittings, including digital and touch-controlled; hot/cold water mixer fittings; water run-off and 
overflow fittings; taps for washstands, tubs, showers and bidets; showers, hand showers and overhead showers, shower 
fittings, massage showers, showers, spray nozzles and spray heads for the aforesaid goods; holders, tubes and tube 
connections for the aforesaid showers; shower columns, complete shower and wash cubicles, shower trays, shower 
basins, shower cubicles, shower systems, shower apparatus, shower/bath installations, shower apparatus, shower and 
bath cubicles, electronically controlled self-closing shower-taps; including the aforesaid water supply and sanitary 
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fittings being thermostat and/or non-contact controlled fittings; taps for sink units; water mixers; mixing valves, 
regulating valves, shut-off valves, water inlets and outlets (sanitary fittings); water softening apparatus and installations; 
sanitary furnishings, namely wash-hand basins, sinks, bath tubs, bath tubs for sitz baths; parts and accessories for all the
aforesaid goods.

Cl.42;Cloud computing; programming of operational software for access to and use of cloud computing networks; 
water analysis; tap water quality analysis; analysis of technical data collected; bacteriological analysis; hosting of a 
technological platform on the internet for consumption analysis and leak testing; providing of a mobile app for operating 
sanitary installations, lighting devices and public address systems.
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Priority claimed from 19/01/2017; Application No. : 698155 ;Switzerland 

3651053    12/06/2017
[International Registration No. : 1367643]
PIONEERING VENTURES AG
Augustinergasse 21 CH-8001 Zürich Switzerland

Address for service in India/Attorney address:
SAIKRISHNA AND ASSOCIATES
A-2E, CMA TOWER, SECOND FLOOR, SECTOR-24, NOIDA - 201 301

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; oils and fats for food.

Cl.31;Agricultural, horticultural and forestry products and grains, not included in other classes; live animals; fresh fruit 
and fresh legumes; seeds; natural plants and flowers; foodstuffs for animals, malt.

Cl.37;Construction; repair; installation services.

Cl.39;Transport; packaging and storage of goods; travel organization.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals; agriculture, horticulture 
or forestry services.
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3651477    30/08/2017
[International Registration No. : 1368442]
FB BEAUTY LTD
MEDIA HOUSE, 4 STRATFORD PLACE LONDON W1C 1AT GB

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; eye makeup; facial makeup; eyeshadow; mascara; eyeliner; eyeliner pencils; foundation; lip tints; lip 
gloss; lip stain; lipstick; eyelash tint; cosmetics for eyelashes; nail polish; nail varnish; nail glitter; skin highlighting 
powder; blusher; bronzer; concealer; skin primer; false nails; false eyelashes; adhesives for fixing false nails and 
eyelashes; makeup fixer; makeup remover; nail polish and nail varnish remover; glue remover.

Cl.18;Makeup cases; vanity cases.

Cl.21;Cosmetic brushes; makeup brushes.
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Priority claimed from 19/12/2016; Application No. : 697892 ;Switzerland 

3652514    13/06/2017
[International Registration No. : 1367670]
PIONEERING VENTURES AG
Augustinergasse 21 CH-8001 Zürich Switzerland

Address for service in India/Attorney address:
SAIKRISHNA AND ASSOCIATES
A-2E, CMA TOWER, SECOND FLOOR, SECTOR-24, NOIDA - 201 301

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, jellies, 
jams, compotes, eggs, milk and dairy products, cooking oils and edible fats.

Cl.31;Agricultural, horticultural and forestry products and grains, not included in other classes; live animals, fresh 
fruits and fresh legumes, seeds, natural plants and flowers; foodstuffs for animals, malt.

Cl.37;Construction, repair, installation services.

Cl.39;Transport; packaging and storage of goods; travel organization.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals; agriculture, horticulture 
or forestry services.
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Priority claimed from 23/01/2017; Application No. : 698159 ;Switzerland 

3652523    13/06/2017
[International Registration No. : 1367647]
PIONEERING VENTURES AG
Augustinergasse 21 CH-8001 Zürich Switzerland

Address for service in India/Attorney address:
SAIKRISHNA AND ASSOCIATES
A-2E, CMA TOWER, SECOND FLOOR, SECTOR-24, NOIDA - 201 301

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; oils and fats for food.

Cl.31;Agricultural, horticultural and forestry products and grains, not included in other classes; live animals; fresh fruit 
and fresh legumes; seeds; natural plants and flowers; foodstuffs for animals, malt.

Cl.37;Construction; repair; installation services.

Cl.39;Transport; packaging and storage of goods; travel organization.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals; agriculture, horticulture 
or forestry services.
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Priority claimed from 19/01/2017; Application No. : 698157 ;Switzerland 

3652531    13/06/2017
[International Registration No. : 1367645]
PIONEERING VENTURES AG
Augustinergasse 21 CH-8001 Zürich Switzerland

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES
B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; oils and fats for food.

Cl.31;Agricultural, horticultural and forestry products and grains, not included in other classes; live animals; fresh fruit 
and fresh legumes; seeds; natural plants and flowers; foodstuffs for animals, malt.

Cl.37;Construction; repair; installation services.

Cl.39;Transport; packaging and storage of goods; travel organization.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals; agriculture, horticulture 
or forestry services.
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Priority claimed from 21/12/2016; Application No. : 016189541 ;European Union 

3652972    09/06/2017
[International Registration No. : 1368180]
EQUIVA GMBH
Hafenstraße 60 47809 Krefeld Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Riding helmets; safety vests; back protectors; collar bone protectors; spectacles [optics].

Cl.18;Requisites for horse riders, namely riding crops, whips, riding sticks, saddles, bags for horse riding requisites; 
equipment for horses, namely horse blankets, saddlery, saddlebags, pads for horse saddles, halters, horse ropes, training
leads for horses, fastenings for saddles, stirrups, bits for horses, horse clothing, headbands for horses, cloaks for 
horses, saddlery and harness, harness for horses; leg guards for horses, in particular bandages, gaiters and fetlock 
boots; spur straps, lunge reins, lunging girths, vaulting surcingles; fly protection for horses, in particular ear nets and 
protection masks; gel pads for horse saddles; tendon boots, ankle boots, tail wraps for horses; cooling boots, knee 
bandages for horses; guide leads for horses; jumper saddle pads; cavesson for horses.

Cl.25;Clothing for horse riding, other than riding helmets, in particular jackets, trousers, shirts, vests, gym shoes; 
gloves [clothing]; chaps; shoes and boots; the aforesaid goods being exclusively for horse riding requisites.
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3653560    18/08/2017
[International Registration No. : 1367977]
MÜLLER SAFE
In der Hirtenwiese 6 35745 Herborn Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Vaults and safes; strongrooms [safes] of metal; cashboxes [metal or non-metal]; metal safes; strongrooms [safes] 
of metal; stores [strong rooms] of metal; prefabricated strongrooms [structures] of metal; safety doors of metal; locks of 
metal; locks and keys; bolts (lock -); lock parts of metal; non-electric locks of metal; non-electric locks of metal; striking 
plates of metal for locks; metal padlocks; metal bump keys for locksmithing; metal doors; armored doors of metal; doors, 
gates, windows and window coverings of metal; safety fittings of metal for doors; overhead suspension tracks of metal 
for use with doors; door sections of metal; ammunition boxes of metal; safes having highly polished finishing; doors for 
safes made from metal; deposit systems for safe bags; deposit systems having insertion units and/or withdrawal units for 
banknotes and/or vouchers; valves of metal (other than parts of machines); valves of metal other than parts of machines 
including those from alloy steel and titanium; check valves of metal [other than parts of machines]; cabins made of metal; 
cabin walls of metal; cabins being sound insulated [metal]; trunking [channels] of metal for electric cables; cable ducts 
made of metal [other than electricity]; metal screens [other than furniture]; all of the aforesaid goods in class 6 being with 
or without safety requirements protecting against fire, smoke, explosions, earthquakes, flooding, break-ins, bullets, 
sound, light and heat transmission.

Cl.9;Radio-frequency controlled locks; electronic locks; locks [electric] with alarms; card operated electronic locks; 
biological safety cabinets; high security locks; automated teller machines (atm) for depositing money; all of the aforesaid 
goods in class 9 being with or without safety requirements protecting against fire, smoke, explosions, earthquakes, 
flooding, break-ins, bullets, sound, light and heat transmission.

Cl.17;Electromagnetic interference shielding gaskets.
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Priority claimed from 21/02/2017; Application No. : 016390197 ;European Union 

3659517    08/08/2017
[International Registration No. : 1368999]
POLDENT SP.Z O.O.
ul. Dzika 2 PL-00-194 Warszwa PL

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Downloadable modules containing electronic publications and multimedia content for advertising or training 
purposes; magnetic and optical data carriers containing publications and advertising or training materials.

Cl.10;Instruments and apparatus used in dentistry.

Cl.16;Printed matter; printed publications; instructional and teaching material (except apparatus); printed publicity 
materials.
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Priority claimed from 24/03/2017; Application No. : 705634 ;Switzerland 

3659569    04/08/2017
[International Registration No. : 1369336]
BIAR SA
Route du Grand-St-Bernard 16 CH-1933 Sembrancher Switzerland

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
INDIA IP PARTNER WZ-113A, TOP FLOOR, NEAR SUBHASH NAGAR METRO STATION, NEW DELHI 110018

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, ores; building materials of metal; transportable buildings of metal; non-electric 
cables and wires of metal; small items of metal hardware; containers of metal for storage or transport; safes; all the 
aforesaid goods are of Swiss origin.

Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); agricultural implements other than hand-operated; incubators for 
eggs; automatic distribution machines; all the aforesaid goods are of Swiss origin.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software; all the aforesaid services are of Swiss origin.
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3659978    03/04/2017
[International Registration No. : 1369741]
GOREHA GMBH
Neue Schönhauser Strasse 20 10178 Berlin DE

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Software; downloadable software; downloadable applications for use with mobile devices; communications 
software; computer software for database management.

Cl.35;Computerized file management; updating and maintenance of data in computer databases; data entry and data 
processing; data processing; business management and organization consultancy; business management consulting.

Cl.38;Digital communications services; on-line communication services; electronic communication by means of 
chatrooms, chat lines and internet forums; transmission of messages and images; providing access to databases.

Cl.42;Design and development of software for database management; programming of software for database 
management; development, updating and maintenance of software and database systems; installation, maintenance and 
updating of database software; programming of software for internet portals, chatrooms, chat lines and internet forums; 
software development; software creation; computer software design; software engineering; updating of software data 
bases; maintenance and updating of computer software; software as a service [saas].

Cl.44;Medical counseling; medical consultations; public health counseling; pharmaceutical advice; medical services; 
health counselling; medical and healthcare clinics; physical rehabilitation; occupational therapy and rehabilitation; 
convalescent home services; providing physical rehabilitation facilities; providing mental rehabilitation facilities; health 
care relating to osteopathy.
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Priority claimed from 19/12/2016; Application No. : 697891 ;Switzerland 

3661111    12/06/2017
[International Registration No. : 1368745]
PIONEERING VENTURES AG
Augustinergasse 21 CH-8001 Zürich Switzerland

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES
B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, jellies, 
jams, compotes, eggs, milk and dairy products, cooking oils and edible fats.

Cl.31;Agricultural, horticultural and forestry products and grains, not included in other classes; live animals, fresh 
fruits and fresh legumes, seeds, natural plants and flowers; foodstuffs for animals, malt.

Cl.37;Construction, repair, installation services.

Cl.39;Transport; packaging and storage of goods; travel organization.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals; agriculture, horticulture 
or forestry services.
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Priority claimed from 16/12/2016; Application No. : 87271055 ;United States of America 

3662754    12/06/2017
[International Registration No. : 1370245]
JOHN BEAN TECHNOLOGIES CORPORATION
70 West Madison Street, Suite 4400 Chicago IL 60602 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Automated systems, namely, software, hardware and communications devices for planning, scheduling, 
controlling, monitoring and providing information on airport equipment, aircraft equipment, food processing equipment, 
and parts thereof; computer hardware and software system for remotely monitoring environmental conditions and 
controlling devices within a building, facility, grounds, or designated spatial area; environmental monitoring system 
comprised of meters and sensors that measure pressure, humidity, temperature and includes alarm and reporting 
functions; environmentally friendly automation systems, namely, embedded operating systems and pc based software, 
for monitoring specified conditions and controlling respective innovative devices within a designated area; software for 
monitoring and controlling communication between computers and automated machine systems; computer hardware and 
software system for tracking and monitoring equipment data; electronic devices for locating and tracking equipment data 
using radio frequency, global positioning systems, cellular communication networks, web-based applications, database 
services, and cloud services; wireless controllers to remotely monitor and control the function and status of other 
electrical, electronic, and mechanical devices or systems, namely, airport equipment, aircraft equipment and food 
processing equipment.

Cl.35;Providing statistical information for the reporting, monitoring and tracking of airport equipment, aircraft 
equipment, and food processing equipment for business purposes of reporting, tracking, and analyzing data in real time 
and in history or in aggregate history via automated means and thereby automatically recommending corrective action via
an online computer database.

Cl.37;Maintenance of computer hardware systems; maintenance assessment of the performance and reliability of 
airport equipment, aircraft equipment, food processing equipment.

Cl.42;Electronic monitoring and reporting of equipment data using computers or sensors; monitoring airport 
equipment, aircraft equipment, food processing equipment to ensure proper functioning; monitoring of computer systems
by remote access to ensure proper functioning; monitoring the computer systems of others for technological purposes 
and providing backup computer programs and facilities; technical support, namely, monitoring technological functions of 
computer network systems; technical support services, namely, remote and on-site infrastructure management services 
for monitoring, administration and management of public and private cloud computing it and application systems; 
providing temporary use of non-downloadable computer software for tracking equipment data over computer networks, 
intranets and the internet; hosting, planning, design, development and maintenance of a web-based application featuring 
on-line non- downloadable software that enables users in the management of airport equipment, aircraft equipment, and 
food processing equipment of others by providing technical maintenance and performance reports based on data 
provided by users; computer services, namely, remote management of information technology (it) systems of others 
comprised of airport equipment, aircraft equipment, food processing equipment; providing a secure electronic online 
system featuring technology which allows tracking and monitoring of airport equipment, aircraft equipment, food 
processing equipment data; providing an online non-downloadable internet-based system application featuring 
technology enabling users to track and monitor equipment data; all of the aforementioned services are for purposes of 
reporting, tracking, and analyzing data in real time and in history or in aggregate history via automated means and 
thereby automatically recommending corrective action; installation, maintenance and repair of software for computer 
systems.
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Priority claimed from 09/01/2017; Application No. : 1346243 ;Benelux 

3665874    05/07/2017
[International Registration No. : 1371469]
PHILIPS LIGHTING HOLDING B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENNAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (leds), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting fully or partially of integrated leds, oleds and/or polymer emitting diodes for the purpose of lighting apparatus 
and -installations; light sensors; remote control apparatus for controlling lighting; lighting control apparatus.

Cl.11;Apparatus for lighting; electric lamps; lighting fixtures and lighting installations, fitted with led light sources; so 
called “solid state” lighting apparatus and -installations; parts of the aforesaid goods.

Cl.35;Advertising, marketing and promotional services; business assistance, management and administrative services; 
collection and systematization of business data; commercial information and advice services in the field of lighting 
products and services; commercial information and advice services for consumers in the field of lighting products and 
services; providing consumer product advice; providing business directory information via a global computer network; 
business networking services; distribution of advertising, marketing and promotional material; loyalty, incentive and 
bonus program services; market research; product demonstration and window display arrangement services; retail and 
wholesale services in relation to lighting; management and compilation of databases in the field of lighting.

Cl.42;Scientific and technological services and related research and design for lighting installations; services in the 
field of industrial analysis and research for lighting installations; design and development of computer hardware and 
software for lighting installations, controlling and managing lighting installations and systems; testing, inspection and 
consultancy relating thereto in the field of lighting; testing and inspection of lighting apparatus, lighting installations and 
lighting systems; certification services in the field of lighting [quality control]; maintaining and hosting of websites for 
others in the field of lighting; monitoring and controlling lighting installations, lighting and automation systems; 
monitoring and controlling lighting installations, lighting and automation systems via a cloud based interface; technical 
advice in relation to the services mentioned in this class.
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Priority claimed from 10/03/2017; Application No. : 1350099 ;Benelux 

3671350    19/07/2017
[International Registration No. : 1372902]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENNAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, optical, weighing, measuring, detecting, signaling, checking [supervision], monitoring 
apparatus and instruments, all aforesaid apparatus and instruments including sensors; software for use in the medical 
and healthcare field.

Cl.10;Medical and surgical apparatus and instruments including optical, weighing, measuring, detecting, signaling, 
checking [supervision], diagnostic, examination and monitoring apparatus and instruments, all aforesaid apparatus and 
instruments including sensors.

Cl.38;Telecommunication services including the provision of connectivity services for data receipt and transfer.

Cl.42;Technological services and design relating thereto; design and development of computer hardware and software; 
software as a service; hosting platforms on the Internet; hosting websites, servers, databases, web portals, interactive 
applications.
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Priority claimed from 09/11/2016; Application No. : 016014003 ;European Union 

3672237    25/04/2017
[International Registration No. : 1373552]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENNAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Bracelets incorporating functions for monitoring and reporting skin conductance in relation to the mental balance 
such as stress and excitement, activity data; bracelets that communicate data to personal digital assistants, smart 
phones, and personal computers through internet websites and other computer and electronic communication networks; 
computer software; computers software for mobile applications on electronic devices for transmitting data from personal 
health measurement and monitoring devices; personal health measurement and monitoring devices for physiological 
parameters namely, blood pressure, blood properties, lung function, stress level, sleep parameters, respiratory events, 
heart rate, pulse rate, body temperature, weight, ultraviolet (UV) light exposure meters, activity levels, energy expenditure, 
and calories burned; software for use in the field of healthcare and personal health and wellness for facilitating the 
capturing, combining, connecting and analysis of personal health data, physiological parameters and vital sign health 
information; software for facilitating the coaching of a user; software interfaces for use with personal health measurement 
and monitoring devices, including devices for physiological parameters; personal health measurement devices, namely, 
wearable computers in the shape of wrist bands, health bands, wristwatches, and smartwatches for analyzing and 
transmitting contextual data, personal health data, vital sign information, skin conductance and physiological parameters 
to electronic devices such as smart phones, tablet computers and computers through internet websites and other 
computer and electronic communication networks; electronic display modules for wearable mobile computers and 
peripherals thereof; weighing scales; thermometers, not for medical purposes; wireless communication devices for voice, 
data and image transmission; computer software (downloadable); non-medical movement sensing apparatus; apparatus 
for data storage; electrical and electronic connectors, couplers, wires, cables, chargers, docks, docking stations, 
adapters; electronic apparatus with multimedia and interactive functions for use with all of the aforesaid goods 
accessories, parts and fittings for all of the aforesaid goods; testing apparatus for all the aforesaid goods; covers, bags 
and cases adapted or shaped to contain all of the aforesaid goods; watches incorporating functions for monitoring and 
reporting skin conductance in relation to the mental balance such as stress and excitement, activity data; watches that 
communicate data to personal digital assistants, smart phones, and personal computers through internet websites and 
other computer and electronic communication networks.

Cl.10;Medical apparatus and instruments, namely, health, fitness, exercise, and wellness sensors, monitors and 
displays for measuring, displaying, tracking, monitoring, storing, and transmitting physiological parameters, vital signs, 
skin conductance, biometric data, heart rate, respiration rate, body movement, and calories burned; movement sensing 
and measuring apparatus; skin monitoring devices in relation to the mental balance such as stress and excitement.

Cl.14;Watches; bracelets.

Cl.41;Health coaching of a user.

Cl.42;Scientific and technological services related to health and wellness; services for facilitating the capturing, 
combining and connecting of personal health data in a cloud or platform, namely cloud hosting provider services, 
platform as a services featuring software platforms for capturing, combining, and connecting personal health data.

Cl.44;Healthcare analysis, namely recommendations related to nutrition, sleep, stress, and exercise based on personal 
health data, physiological parameters, vital sign health information and contextual information; medical and healthcare 
services, namely, advice and consultancy in this field; professional healthcare services and medical testing and 
screening within the frame work of continuous personal health measurement and personal health monitoring, all 
aforesaid services provided whether or not on-line by means of the internet or a cloud-based digital healthcare platform; 
all aforesaid services for facilitating the capturing, combining and connecting of health data delivered from personal 
health measurement devices and self-generated health data.
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3672270    18/09/2017
[International Registration No. : 1372555]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus for recording, transmission or reproduction of sound or images; data processing equipment and 
computers; software for medical purposes.

Cl.35;Business organization and management.

Cl.41;Educational services; educational information services.

Cl.42;Software as a service [SaaS]; platform as a service [PaaS].
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3676489    08/09/2017
[International Registration No. : 1373934]
BEIJING SENSESHIELD TECHNOLOGY CO., LTD
Suite 510, Block C, Internet Innovation Center, Building 5, No. 10, Xibeiwang East Road, Haidian District Beijing China

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES
B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; readers [data processing equipment]; integrated circuit cards [smart cards]; 
computer programs [downloadable software]; computer software, recorded; computer peripheral devices; couplers [data 
processing equipment]; data processing apparatus; smart cards [integrated circuit cards]; computer programs, recorded.

Cl.38;Wireless broadcasting; communications by computer terminals; message sending; electronic mail; computer 
aided transmission of messages and images; information about telecommunication; transmission of digital files; 
providing access to databases; providing user access to global computer networks; voice mail services.

Cl.42;Computer programming; duplication of computer programs; data conversion of computer programs and data [not 
physical conversion]; installation of computer software; updating of computer software; computer software design; 
computer software consultancy; maintenance of computer software; consultancy in the design and development of 
computer hardware; creating and maintaining web sites for others.
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Priority claimed from 26/06/2017; Application No. : 302017000071302 ;Italy 

3677087    03/08/2017
[International Registration No. : 1373762]
EXO AUTOMOTIVE S.P.A.
Via San Marco, 11 C I-35129 Padova (PD) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Brake fluid; transmission fluid; coolants for vehicle engines; power steering fluid.

Cl.4;Motor vehicle lubricants; lubricating oil for motor vehicle engines.

Cl.9;Batteries for vehicles; batteries, electric; batteries for lighting; accumulators, electric, for vehicles.

Cl.11;Air filtering installations for vehicles for filtering the air to the cabin; filters for air conditioning in vehicles
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3679746    30/08/2017
[International Registration No. : 1375087]
FIVES OTO S.P.A.
Via D. Marchesi, 4 Zona Ind.le Rondello I-42022 BORETTO (RE) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Equipment for containers, fixed-nozzle equipment, equipment with nozzle for loading coils, swivel-clamp 
equipment, mast equipment, fork, press/loading equipment, equipment/clamps for fastening tubes, lifting and transport 
equipment for boats, suction (vacuum) equipment, magnetic gripping equipment, equipment with slab tongs, equipment 
with loading forks; equipment and spare parts for machines included in this class; cranes (lifting apparatus), systems and 
apparatus for lifting and management of materials, lifting platforms; machines and installations for treating semi-
processed products, particularly sheets, tubes, profiles.

Cl.9;Electronic process-control apparatus.
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Priority claimed from 28/07/2017; Application No. : 302017000086974 ;Italy 

3704865    31/07/2017
[International Registration No. : 1378190]
NEODECORTECH S.P.A.
Via Provinciale, 2 I-24040 FILAGO (BERGAMO) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.2;Thickeners for paints; binding preparations for paints; paper for dyeing Easter eggs; colorants; watercolor paints 
for use in art; thinners for paints; thinners for lacquers; silver emulsions [pigments]; siccatives [drying agents] for paints; 
fixatives [varnishes]; printing ink; engraving ink; ink for skin-dressing; lacquers; dyewood; metal foil for use in painting, 
decorating, printing and art; metals in powder form for use in painting, decorating, printing and art; mordants; anti-
corrosive bands; oils for the preservation of wood; printers" pastes [ink]; pigments; paints; silvering powders; protective 
preparations for metals; anti-corrosive preparations; varnishes; anti-fouling paints; enamels [varnishes]; wood coatings 
[paints]; paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; natural resins, raw; 
metals in foil and powder form for use in painting, decorating, printing and art.

Cl.16;Adhesives [glues] for stationery or household purposes; albums; stationery; ink sticks; adhesive bands for 
stationery or household purposes; gummed tape [stationery]; table linen of paper, spools for inking ribbons; tracing 
patterns; printing type; wrapping paper; silver paper; tracing paper; wood pulp paper; rice paper; filter paper; luminous 
paper; waxed paper; drawer liners of paper, perfumed or not; parchment paper; papier mâché; Xuan paper for Chinese 
painting and calligraphy; posters; cardboard; wood pulp board [stationery]; perforated cards for Jacquard looms; printing 
blocks; transfers [decalcomanias]; labels of paper or cardboard; sheets of reclaimed cellulose for wrapping; viscose 
sheets for wrapping; photo-engravings; ink; Indian inks; inking ribbons; paper ribbons; plastic film for wrapping, ink 
stones [ink reservoirs]; banners of paper; composing frames [printing]; mounting boards; signboards of paper or 
cardboard paper; printed matter; bookbinding material; photographs [printed]; office requisites, except furniture; artists" 
and drawing materials; paintbrushes; instructional and teaching materials; plastic sheets, films and bags for wrapping 
and packaging; printers" type, printing blocks.

Cl.17;Insulating paper; asbestos paper; asbestos millboards; anti-dazzle films for windows [tinted films]; sheets of 
regenerated cellulose, other than for wrapping; viscose sheets, other than for wrapping; foils of metal for insulating; 
insulators; insulating materials; plastic substances, semi-processed; adhesive bands, other than stationery and not for 
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medical or household purposes; plastic film, other than for wrapping; insulating paints; insulating plaster; insulating 
varnish; unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics and resins in extruded form for use in manufacture; packing, stopping and insulating materials; 
flexible hoses, not of metal.

Cl.19;Building paper; bitumen paper for building; wood pulp board for building; paperboard for building; plywood; 
paving slabs, not of metal; slabs, not of metal, for building; building panels, not of metal; floors, not of metal; door panels, 
not of metal; wainscotting, not of metal; wall claddings, not of metal, for building; wall linings, not of metal, for building; 
plastic landscape edgings; building materials, not of metal; rigid pipes, not of metal, for building; asphalt; bitumen; pitch; 
buildings, transportable, not of metal; monuments, not of metal.

Cl.27;Wallpaper; floor coverings; vinyl floor coverings; wallpaper with a textile covering; wall coverings of paper; wall 
coverings of plastic; carpets, rugs, mats and matting, linoleum and other materials for covering existing floors.
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Priority claimed from 13/12/2017; Application No. : 87719700 ;United States of America 

3926741    13/06/2018
[International Registration No. : 1419614]
Meso Scale Diagnostics, LLC.
1601 Research Blvd. Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Biological assays for research purposes; kits comprising reagents and arrays for the detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Medical and biological diagnostic assays for testing of body fluids; kits comprising reagents and arrays for the 
detection of biological analytes and for use in the fields of biological and diagnostic testing for medical use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis for scientific, laboratory or medical research 
use.

Cl.42;Research and development in the fields of assays, selection, screening, testing, imaging and diagnostics using 
electrochemiluminescence.
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Priority claimed from 21/08/2017; Application No. : 2017-108869 ;Japan 

3926833    19/02/2018
[International Registration No. : 1418792]
Sumitomo Mitsui Construction Co., Ltd.
2-1-6, Tsukuda, Chuo-ku Tokyo 104-0051 Japan

Proposed to be Used
IR DIVISION
Cl.9;Water float solar system for power generation consisting of solar panels, solar panel stands, polyethylene floats 
and their connection parts; water float system assemblies for solar power generation consisting of solar panels, solar 
panels stands, polyethylene floats and their connection parts; float system for solar power generation comprising solar 
panels, solar panels stands, polyethylene floats, binding bands, and their connection parts, sold as a unit; solar panels; 
floating photovoltaic solar panel arrays and the components for the same; solar power generator; solar cells; floating 
solar rack system specially designed to hold solar panels for the generation of electricity; floating stands for solar panels; 
stands for solar panels; floating stands for photovoltaic installations for generating electricity; stands for photovoltaic 
installations for generating electricity; floating stands for solar cells; stands for solar cells; floats made of polyethylene 
for floating solar panels on waterborne locations; floats made of polyethylene for floating photovoltaic installations for 
generating electricity on waterborne locations; floats made of polyethylene for floating solar cells on waterborne 
locations; photovoltaic cells and modules for floating photovoltaic power plants; photovoltaic cells and modules for 
photovoltaic power plants on water.

Cl.19;Floating stands, prefabricated, for loading solar panels, not of metal; stands, prefabricated, for loading solar 
panels, not of metal; floating stands, prefabricated, for loading photovoltaic installations for generating electricity, not of 
metal; stands, prefabricated, for loading photovoltaic installations for generating electricity, not of metal; floating stands, 
prefabricated, for loading solar cells, not of metal; stands, prefabricated, for loading solar cells, not of metal; polyethylene 
floats, prefabricated, for floating solar panels on waterborne locations, not of metal; polyethylene floats, prefabricated, for 
floating photovoltaic installations for generating electricity on waterborne locations, not of metal; polyethylene floats, 
prefabricated, for floating solar cells on waterborne locations, not of metal; polyethylene floats, prefabricated, not of 
metal; buildings, not of metal; ceramic construction materials including bricks, refractory products; construction 
materials made of plastic; synthetic construction materials; asphalt and materials made of asphalt for building and 
construction; rubber materials for building and construction; plaster; materials made of lime for building and 
construction; gypsum materials for building and construction; rockslide retention wire nets made of fibers; cement and 
cement products; moulds for forming cement products, not of metal; greenhouse, transportable for household purposes, 
not of metal; non-metal structures for constructing floating solar panels; non-metal structures for constructing floating 
photovoltaic installations; non-metal building materials for constructing floating solar panel arrays.
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Priority claimed from 12/02/2018; Application No. : 017800971 ;European Union 

3926909    25/06/2018
[International Registration No. : 1419482]
Siemens Aktiengesellschaft
Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; electricity transformers; parts for transformers, in particular coils, cables; electronic load indicating devices; 
electrotechnical, electronic and ceramic component parts and assemblies consisting thereof (included in class 09); 
apparatus for measuring, monitoring and analysing operating data from electric goods; data processing programs; 
mobile apps.

Cl.42;Platform as a service (paas); development of data bases; development of computer database software; 
development and maintenance of computer database software; hosting platforms on the internet; electronic storage 
services for archiving databases; design of computer database software; installation and maintenance of database 
software.
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Priority claimed from 26/02/2018; Application No. : 87811203 ;United States of America 

3926911    13/06/2018
[International Registration No. : 1419562]
Grail, Inc.
1525 O'Brien Drive Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for genetic and bioinformatics analysis.

Cl.42;Software as a Service (SaaS) services, namely, providing a computer platform for genetic and bioinformatics 
analysis.
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Priority claimed from 27/10/2017; Application No. : 30 2017 110 992 ;Germany 

3926926    20/04/2018
[International Registration No. : 1419955]
SWISS KRONO Tec GmbH
Friedrichstraße 94 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building, the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies, the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips, the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards, the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber, compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes, the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.
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Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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3927063    10/04/2018
[International Registration No. : 1419582]
GUCCIO GUCCI S.P.A.
Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.14;Precious metals, unwrought or semi-wrought; fancy key rings of precious metal; statues of precious metal; 
jewelry cases (caskets) of precious metal; boxes of precious metal; ornaments (jewellery); shoe ornaments of precious 
metal; jewellery, precious stones; horological and chronometric instruments.

Cl.24;Textiles and substitutes for textiles; household linen; curtains of textile or plastic.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees.

Cl.35;Advertising; marketing; event marketing; business management, business administration; office functions; 
promotion, advertising and marketing of on-line websites, arranging, conducting and promoting special events for 
commercial and advertising purposes; advertising by transmission of on-line publicity for third parties through electronic 
communications networks; on-line retail services and retail services relating to: eau de Cologne, toilet water, aromatics 
(essential oils), joss sticks, shoe wax, cosmetics, cosmetic creams, dentifrices, after-shave lotions, lotions for cosmetic 
purposes, cosmetic pencils, oils for toilet purposes, essential oils, potpourris, sun-tanning preparations (cosmetics), 
cosmetic preparations for baths, cosmetic preparations for skin care, perfumery, make-up preparations, make-up 
removing preparations, perfumes, air fragrancing preparations, lipsticks, bath salts, not for medical purposes, shaving 
soap, cakes of toilet soap, shampoos, talcum powder, for toilet use, amplifiers, sound recording apparatus, sound 
reproduction apparatus, sound transmitting apparatus, radios, teaching apparatus, telephone apparatus, spectacle cases, 
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acoustic (sound) alarms, bags adapted for laptops, signal bells, riding helmets, cell phone straps, laptop computers, 
digital photo frames, sleeves for laptops, downloadable image files, downloadable music files, record players, spectacle 
lenses, compact disc players, DVD players, spectacle frames, mouse (data processing equipment), sunglasses, goggles 
for sports, spectacles (optics), downloadable ring tones for mobile phones, mouse pads, portable telephones, vehicles, 
apparatus for locomotion by land, air or water, precious metals, unwrought or semi-wrought, fancy key rings of precious 
metal, statues of precious metal, jewelry cases (caskets) of precious metal, boxes of precious metal, ornaments 
(jewellery), shoe ornaments of precious metal, jewellery, precious stones, horological and chronometric instruments, 
leather and imitations of leather, animal skins, hides, trunks and travelling bags, umbrellas and parasols, walking sticks, 
whips, harness and saddlery, bags, shoulder bags, handbags, boston bags, waist packs, sling bags for carrying infants, 
shopping bags, duffle bags, tote bags, evening handbags, clutch bags, wallets, purses, leather credit card cases and 
holders, business card cases, travelling cases of leather, shoe bags for travel, briefcases, attache cases, pouches of 
leather, carrying cases made of leather, school bags and satchels, suitcases, sports bags, bags and holdalls for sports 
clothing, key cases made of leather, backpacks, rucksacks, carry-on bags, vanity cases sold empty, shaving bags sold 
empty, beach bags, textiles and substitutes for textiles, household linen, curtains of textile or plastic, clothing, footwear, 
headgear, games, toys and playthings, video game apparatus, gymnastic and sporting articles, decorations for Christmas 
trees; organization of fashion shows for promotional purposes.

Cl.43;Services for providing food and drink; temporary accommodation.
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Priority claimed from 15/12/2017; Application No. : 017602384 ;European Union 

3927119    12/06/2018
[International Registration No. : 1419317]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer software and computer hardware platform; sensors; 
electronic imaging modules; electronic control apparatus; computer hardware; cameras, laser devices, laser measuring 
systems; computer software and computer hardware for a cloud-based platform; computer software and computer 
hardware for controlling communications networks; computer software and computer hardware for collecting and 
analyzing data.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software as a service featuring computer software 
for processing infrastructure data and for providing updates into systems; services regarding weather conditions and 
data collected.
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Priority claimed from 28/03/2018; Application No. : 87853193 ;United States of America 

3927127    06/04/2018
[International Registration No. : 1419155]
Chromalloy Gas Turbine LLC
3999 RCA Blvd. Palm Beach Gardens FL 33410 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Repair and maintenance of gas turbine engines and their component parts.

Cl.40;Custom manufacturing of gas turbine engines and their component parts.

Cl.42;Engineering services in the field of gas turbine engines for the commercial aviation, military, energy, business 
and general aviation sectors.

6086



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

Priority claimed from 08/06/2018; Application No. : 017914928 ;European Union 

3927159    18/06/2018
[International Registration No. : 1418933]
Thomas-Maximilian Böhm
In den Kronprinzengärten 9 52066 Aachen Germany

Proposed to be Used
IR DIVISION
Cl.3;Make-up removing preparations; astringents for cosmetic purposes; eyebrow cosmetics; eyebrow pencils; colour-
removing preparations; cosmetic dyes; greases for cosmetic purposes; degreasers, other than for use in manufacturing 
processes; adhesives for cosmetic purposes; cosmetics, in particular nail varnish; cosmetics for children; cosmetic 
pencils; artificial nails; lacquer-removing preparations, in particular for nail varnish; lip gloss; lipsticks; lotions for 
cosmetic purposes; make-up preparations; tissues impregnated with make-up removing preparations; tissues 
impregnated with cosmetic lotions; nail art stickers; nail varnish; nail varnish remover; nail care preparations; oils for 
toilet purposes, in particular for nail care and skin care; oils for cosmetic purposes, in particular for nail and skin care; 
oils for cleaning purposes; cleaning preparations; abrasives; make-up; make-up preparations; cotton wool for cosmetic 
purposes; cosmetic preparations for eyelashes; mascara; decorative transfers for cosmetic purposes, in particular for 
nail modelling.

Cl.21;Brushes, in particular for applying nail varnish; brush goods, in particular for applying nail varnish; flasks, in 
particular for nail varnish; cosmetic brushes, in particular for applying nail varnish; cosmetic utensils, in particular for 
applying nail varnish; cosmetic spatulas; powder compacts; cloths for cleaning; make-up sponges; animal bristles 
(brushware), in particular for nail varnish brushes and equipment for applying nail varnish.

Cl.44;Beauty salon services, in particular consultancy and information; visagists' services, in particular consultancy 
and information; manicuring, in particular consultancy and information.
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Priority claimed from 09/01/2018; Application No. : 17674029 ;European Union 

3927228    25/05/2018
[International Registration No. : 1419446]
Roland DG Europe Holdings B.V.
Professor J.H. Bavincklaan 2, NL-1183 AT Amstelveen Netherlands

Proposed to be Used
IR DIVISION
Cl.2;Ink for printers; ink for inkjet printers; filled ink jet cartridges; colourants and pigments for use in the manufacture 
of printing ink; thinners and thickeners for inks; toner for photocopiers; drying additives for printing inks.

Cl.9;Printers; ink jet printers; unfilled ink jet cartridges for printers; unfilled ink cartridges for photocopiers; print heads 
for ink jet printers; controlling software for printers; printer cables; parts and fittings for these goods.

6088



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

Priority claimed from 14/09/2017; Application No. : 87607925 ;United States of America 

3927230    01/03/2018
[International Registration No. : 1419457]
OLOGY BIOSERVICES, INC.
13200 NW NANO COURT ALACHUA FL 32615 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Contract manufacturing in the field of pharmaceuticals; fill and finishing services, namely, custom clinical 
manufacturing of drug formulations for others to support clinical trials; custom manufacturing for others in the field of 
pharmaceuticals.

Cl.42;Research and development services for others in the pharmaceutical and biotechnology fields.
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Priority claimed from 23/01/2018; Application No. : 87766798 ;United States of America 

3927265    13/06/2018
[International Registration No. : 1419467]
Armstrong Interactive, Inc.
10 Route 116 Somers NY 10589 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Interactive entertainment software, namely, video game programs, computer game programs, computer game 
software; pre-recorded musical sound recordings, audio recordings, audio cassettes, compact discs, digital audio discs, 
phonograph records, musical video recordings, video recordings, video cassettes, video discs, DVDs, CD-ROMs, all 
featuring educational content for infants and children; children's educational computer software featuring educational 
content for infants and children.

Cl.25;Clothing, namely, T-shirts, shirts, caps, pants and jackets.

Cl.28;Toys, games and playthings, namely, plush toys, stuffed toys, talking toys, toy figures, dolls, toy models, toy 
vehicles, water toys, wind-up toys, children's multiple activity toys, construction toys, board games, action skill games, 
card games, electronic action toys, electronic toy vehicles, electronic learning toys, electronic games for the teaching of 
children, toy musical instruments, collectible toy animals and toy figurines, puzzles, and handheld electronic game units; 
computer and video game apparatus, namely, video game machines for use with televisions; toy modeling compounds 
and accessories for use therewith, namely, molds and extruders.

Cl.41;Entertainment, namely, a continuing children's show, and segments thereof, broadcast over television, cable 
television and the internet.

6090



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

Priority claimed from 22/12/2017; Application No. : 717984 ;Switzerland 

3927303    21/06/2018
[International Registration No. : 1419495]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of food, food products, oral care products, food supplements, beverages and 
for use as ingredients for food and beverages; chemical products for use as flavourings.

Cl.3;Essential oils used for modulating, enhancing taste or flavouring food, food supplements, oral care products and 
beverages; food flavourings in the form of essential oils; food flavourings prepared from essential oils.

Cl.30;Flavorings for food, food supplements, oral care products and beverages; natural and artificial flavourings for 
food, food supplements, oral care products and beverages, other than essential oils; flavor enhancers and taste 
modulators for use in food products and beverages; flavouring additives for use in food products and beverages.

Cl.35;Sales promotion and marketing of flavour, taste enhancer and taste modulator products; advertising, distribution 
of samples, distribution of advertising materials in the nature of leaflets, prospectuses, printed matter, advertising 
presentations, demonstration of goods for advertising purposes; electronic commerce services, namely, providing 
commercial information about flavors, taste enhancers and taste modulators and their use in consumer products, via 
telecommunication networks, such as the Internet, for advertising and sales purposes; information and commercial or 
advertising advice services in the field of flavours, taste enhancers and taste modulators; marketing research, market 
studies in the field of development and promotion of flavours, taste enhancers and taste modulators.
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Priority claimed from 18/12/2017; Application No. : 87724478 ;United States of America 

3927842    12/06/2018
[International Registration No. : 1419291]
EPAM Systems, Inc.
Suite 202, 41 University Drive Newtown PA 18940 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software to provide access to deep discovery capability driven by artificial intelligence 
and machine learning algorithms driving access to structured and unstructured data for decision making purposes, to 
build a dynamic and integrated view of people, projects and productivity for the company as a whole.

Cl.42;Providing online non-downloadable computer software to provide deep discovery capability driven by artificial 
intelligence and machine learning algorithms driving access to structured and unstructured data for decision making 
purposes, to build a dynamic and integrated view of people, projects and productivity for the company as a whole.
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Priority claimed from 27/10/2017; Application No. : 30 2017 110 984 ;Germany 

3927844    20/04/2018
[International Registration No. : 1419296]
SWISS KRONO Tec GmbH
Friedrichstraße 94 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building, the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies, the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips,the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards,the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber, compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes, the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
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biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class 27; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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Priority claimed from 30/11/2017; Application No. : 2017-158256 ;Japan 

3931682    21/02/2018
[International Registration No. : 1420231]
YOKOGAWA ELECTRIC CORPORATION
9-32, Nakacho 2-chome, Musashino-shi Tokyo 180-8750 Japan

Proposed to be Used
IR DIVISION
Cl.9;Mathematical instruments; mechanisms for coin-operated car parking gates; fire alarms; gas alarms; anti-theft 
warning apparatus; simulators for the steering and control of vehicles; sports training simulators; laboratory apparatus 
and instruments; photographic apparatus and instruments; cinematographic machines and apparatus; optical machines 
and apparatus; temperature indicators; gasometers; thermometers; water meters; pressure gauges [manometers]; level 
indicators; acoustic meters; tachometers; accelerometers; refractometers; luminous flux meters; actinometers; 
altimeters; hygrometers; illuminometers; vibration meters; noisemeters; speed indicators; calorimeters; viscosimeters; 
concentration meters; gravimeters; densimeters; dynamometers; flowmeters; precision measuring machines and 
instruments; automatic adjusting/regulating machines and instruments; material testing machines; surveying machines 
and instruments; power distribution or control machines and apparatus; control panels [electricity]; automatic 
adjusting/regulating machines and instruments for automatic control for supporting the improvement of productivity in 
manufacturing; batteries and cells; electric or magnetic meters and testers; electric wires and cables; transmission 
machines and apparatus [for telecommunication]; radio communication machines and apparatus; radio application 
machines and apparatus; remote control telemetering machines and instruments; parts and accessories for 
telecommunication machines and apparatus; computer hardware and computer peripherals; semi-conductor elements; 
electronic circuits [not including those recorded with computer programs]; computer programs; computer software, 
recorded; computer software; communication processors and computer software of computer network for automatic 
control devices for supporting the improvement of productivity in manufacturing; server computer and its computer 
software; computer programs, downloadable; industrial x-ray apparatus; magnetic object detectors; ultrasonic sensors; 
magnetic cores; resistance wires; fuel cell electrodes; downloadable music files; downloadable image files; electronic 
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publications; recorded video discs and tapes.

Cl.35;Business efficiency expert services; marketing research; marketing analysis; business management analysis; 
business consultancy; provision of information concerning commercial sales by e-commerce; arranging contracts, for 
others, for the buying and selling of goods on e-commerce; computerized file management; management of computerized 
files by storing (and outputs, if necessary) the electronic data; computerized database management; systemization of 
information into computer databases; consultation about the systemization of information into computer databases; 
service management for the operation of the computer system; provision of information about the operation of the 
computer system.

Cl.37;General building contractor services; upholstering; machinery installation; electrical installation services; 
telecommunication wiring; electrical installation services for plant facilities; construction of power plants; construction of 
chemical plants; construction of food processing plants; construction of machinery manufacturing plants; construction of
steel manufacturing plants; construction of non-ferrous metal plants; construction of textile manufacturing plants; 
construction of petrochemical plants; construction of pharmaceutical manufacturing plants; construction of nuclear 
power plants, nuclear reprocessing plants and radioactive waste treatment facilities; construction of natural gas 
processing plants; construction of transportation plants; construction of heat supply plants; construction of plant 
facilities; advisory services relating to the installation or assembly services of industrial production plants; repair or 
maintenance of optical machines and instruments; repair or maintenance of computers; repair or maintenance of 
electronic machines and apparatus; repair or maintenance of telecommunication machines and apparatus; repair or 
maintenance of electric motors; repair or maintenance of power distribution or control machines and apparatus; repair or 
maintenance of laboratory apparatus and instruments; repair or maintenance of measuring apparatus and instruments; 
repair or maintenance of medical machines and apparatus; repair or maintenance of chemical processing machines and 
apparatus; repair or maintenance of semiconductor manufacturing machines and systems; repair or maintenance of 
power plants; repair or maintenance of chemical plants; repair or maintenance of food processing plants; repair or 
maintenance of machinery manufacturing plants; repair or maintenance of steel manufacturing plants; repair or 
maintenance of non-ferrous metal plants; repair or maintenance of textile manufacturing plants; repair or maintenance of 
petrochemical plants; repair or maintenance of pharmaceutical manufacturing plants; repair or maintenance of nuclear 
power plants, nuclear reprocessing plants and radioactive waste treatment facilities; repair or maintenance of natural gas 
processing plants; repair or maintenance of transportation plants; repair or maintenance of heat supply plants.

Cl.42;Architectural services; surveying; geological surveys and research; designing of machines, apparatus or 
instruments [including their parts], or designing of systems composed of such machines, apparatus and instruments; 
plant engineering; power plant engineering; chemical plant engineering; engineering on food manufacturing plants; 
engineering on machinery manufacturing plants; engineering on steel manufacturing plants; engineering on non-ferrous 
metal plants; engineering on textile manufacturing plants; engineering on petrochemical plants; engineering on 
pharmaceutical manufacturing plants; engineering on nuclear power plants, nuclear reprocessing plants and radioactive 
waste treatment facilities; engineering on natural gas processing plants; engineering on transportation plants; 
engineering on heat supply plants; industrial plant engineering; design services; providing information on design 
programming or maintenance of computer programs for protecting computer systems against unauthorized access to 
computers and providing secure networks; computer programming services for the improvement of productivity; 
configuration and installation of computers and computer programs; adding and expansion of functions of computers 
and computer programs; providing information on operation and utilization of computers and the Internet through 
communications by computer terminals; advisory and consultancy services relating to design of apparatus and machines 
for the improvement of productivity; monitoring of computers and computer programs by remote access; design of 
computer automatic control apparatus; design creation and maintenance of computer programs or systems and providing
advice relating thereto; design and development of computer networks and consultancy services relating thereto; 
advisory and consultancy services relating to introduction of computer programs into equipment used in computer 
systems and maintenance thereof; consultancy in the design and development of computer systems; technological 
advice relating to computers automobiles and industrial machines; testing services on machines, apparatus and 
instruments for use in testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; testing services in the 
field of preventing pollution; testing services in the field of electricity; testing services in the field of civil engineering; 
testing or inspection on agriculture, livestock breeding or fisheries; computer programming; rental of measuring 
apparatus; providing computer programs on data networks; providing computer programs designed to the specification 
of others; rental of computers; rental of measuring or testing machines and instruments; rental of memory space on 
computer servers and providing information relating thereto; rental of computer servers and providing information 
relating thereto; cloud computing; rental of laboratory apparatus and instruments; rental of technical drawing 
instruments.
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Priority claimed from 29/11/2017; Application No. : 2017-157354 ;Japan 

3940115    29/05/2018
[International Registration No. : 1421069]
FAST RETAILING CO., LTD.
717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus; computer programs; application software; electronic machines, 
apparatus and their parts; spectacles [eyeglasses and goggles]; sunglasses; goggles for sports; parts and accessories 
for spectacles; spectacle cases; consumer video game programs; electronic circuits and CD-ROMs recorded with 
programs for hand-held games with liquid crystal displays; electronic circuits and CD-ROMs recorded with automatic 
performance programs for electronic musical instruments; downloadable music files; downloadable image files; 
electronic publications; electronic notice boards; electric installations for the remote control of industrial operations; 
remote control apparatus; computers and their peripherals; chips [integrated circuits]; electronic tags for goods; readers 
[data processing equipment] for electronic tags for goods; semi-conductors; portable media players; multimedia 
projectors; tablet monitors; personal digital assistants in the shape of a watch; smartphones; covers for smartphones; 
fireproof garments; diving suits; recorded compact discs; humanoid robots with artificial intelligence; measuring or 
testing machines and instruments; cases for smartphones; fashion spectacles.

Cl.14;Precious metals; unwrought and semi-wrought precious stones and their imitations; jewelry; key rings; jewelry 
boxes; ornaments of precious metal in the nature of jewelry; shoe ornaments of precious metal; hat jewellery; clocks and 
watches; necklaces; cuff links; tie pins; badges of precious metal; wristwatches; parts and accessories of clocks and 
watches; watch bands and straps; bracelets; pendants; medals; ornamental pins; bracelets made of embroidered textile 
[jewellery]; pierced earrings; earrings; brooches [jewellery]; charms for key chains; charms for necklaces; charms for 
bracelets; charms for jewellery.

Cl.18;Bags; pouches; vanity cases, not fitted; umbrellas; umbrella covers; rainproof parasols; leather; fur; industrial 
packaging containers of leather; purses; handbags; luggage; book bags; suitcases; carry-on bags; trunks [luggage]; 
boston bags; backpacks [rucksacks]; card cases [notecases]; key cases; business card cases; shopping bags, including 
wheeled shopping bags; commutation-ticket holders; garment bags for travel; bags for sports; leather straps; furniture 
coverings of leather; clothing for pets; handbag frames; purse frames; belts for bags and pouches; leather shoulder belts;
tote bags; shoulder bags; clutch bags; bag charms.

Cl.24;Textile material; cloth; tick [linen]; fabric; woven fabrics; knitted fabrics; jersey [fabric]; sheets [textile]; felts; non-
woven textile fabrics; oilcloth; gummed waterproof cloth; rubberized cloth; filtering materials of textile; plastic material 
[substitute for fabrics]; woven textile goods for personal use (not for wear); towels of textile; face towels of textile; 
handkerchiefs of textile; household linen; bed linen; bedsheets; quilts; futon quilts; kakebuton [futon quilts]; covers for 
futon quilts; quilt covers; bed covers; mattress covers; pillow covers; blankets; bed blankets; lap blankets; lap robes; 
baby buntings; tablecloths, not of paper; dish towels for drying; table napkins of textile; bath linen, except clothing; 
curtains; draperies [thick drop curtains]; loose covers for furniture; covers for cushions; wall hangings of textile; seat 
covers of textile; toilet seat covers of textile; labels of textile; sleeping bags.

Cl.25;Clothing; outer clothing; jackets; down jackets; wind resistant jackets; coats; overcoats; jumpers; rainwear; 
anoraks [parkas]; sweaters; knitwear [clothing]; cardigans; vests; waistcoats; shirts; blouses; polo shirts; layettes 
[clothing]; maternity clothing; waterproof clothing; pullovers; trousers; stretch pants; jogging pants; sweatshirts; sweat 
pants; suits; skirts; dresses; wedding dresses; leggings [trousers]; beach clothes; swimwear [bathing suits]; night 
gowns; dressing gowns; negligees; sleeping garments; sleepwear; Japanese sleeping robes [nemaki]; pajamas; 
bathrobes; underwear; undershirts; girdles; corsets [underclothing]; combinations [clothing]; chemises; drawers and 
underpants; slips; panties, shorts and briefs; trunks [underwear]; brassieres; petticoats; camisoles; tee-shirts; tank tops; 
frocks; jerseys [clothing]; clothes for sports; masquerade costumes; Japanese traditional clothing; jeans; gloves and 
mittens [clothing]; scarves [scarfs]; bow ties; neckties; shawls; bandanas [neckerchiefs]; mufflers [clothing]; ear muffs 
[clothing]; headgear; hats; caps [headwear]; hosiery; socks; stockings; tights; garters; sock suspenders; suspenders 
[braces]; wristbands [clothing]; waistbands; belts for clothing; chasubles; sashes for wear; wimples; maniples; shower 
caps; sleep masks; footwear; Japanese style wooden clogs [geta]; Japanese style sandals [zori]; slippers; sandals; 
boots; shoes; sports shoes; boots for sports; football boots.

Cl.26;Tapes [haberdashery]; ribbons; lace for edgings; arm bands [clothing accessories]; armbands for holding 
sleeves; insignias for wear, not of precious metal; buckles [clothing accessories]; badges for wear, not of precious metal; 
ornamental novelty badges [buttons]; brooches [clothing accessories]; special sash clips for obi (obi-dome); bonnet pins, 
not of precious metal; brassards; buttons; shoe ornaments, not of precious metal; shoe trimmings; shoe eyelets; shoe 
laces; metal fasteners for shoes and boots; fastenings for clothing; slide fasteners [zippers]; hat trimmings; charms, 
other than for jewellery, key rings or key chains; spangles for clothing; hair ornaments; decorative articles for the hair; 
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barrettes [hair-slides]; hair bands; hair elastics; fancy goods [embroidery]; ornamental adhesive patches for jackets; heat 
adhesive patches for decoration of textile articles [haberdashery]; heat adhesive patches for repairing textile articles; 
appliques [haberdashery]; pins, other than jewellery; haberdashery [dressmakers' articles], except thread; sewing kits; 
hosiery loom needles; hair curlers, other than hand implements; artificial corsages.

Cl.35;Advertising; promoting the goods and services of others through the administration of sales and promotional 
incentive schemes involving trading stamps; sales promotion for others; marketing; business management; commercial 
or industrial management assistance; organization of fashion shows for promotional purposes; organization of 
exhibitions and trade fairs for commercial or advertising purposes; office functions; retail services or wholesale services 
for woven fabrics and beddings; retail services or wholesale services for towels; retail services or wholesale services for 
clothing; retail services or wholesale services for headgear for wear; retail services or wholesale services for diapers; 
retail services or wholesale services for footwear; retail services or wholesale services for bags and pouches; retail 
services or wholesale services for purses; retail services or wholesale services for personal articles; retail services or 
wholesale services for personal ornaments [jewellery, jewelry (Am.)]; administrative processing of purchase orders; sales 
promotion for others in relation to woven fabrics and beddings; sales promotion for others in relation to clothing; sales 
promotion for others in relation to diapers; sales promotion for others in relation to footwear; sales promotion for others 
in relation to bags and pouches; sales promotion for others in relation to personal articles.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; design and development of new products; architectural services; surveying; designing, other 
than for advertising purposes; fashion design; design, programming, and maintenance of computer programs; software 
as a service [SaaS]; technological advice relating to computers, automobiles and industrial machines; providing technical 
advice relating to computers; rental of computers; providing computer programs on data networks; creating and 
maintaining web sites for mobile phones; design, creation and programming of web pages; rental of memory space on 
servers for web sites featuring social networking; testing, inspection or research of pharmaceuticals, cosmetics or 
foodstuffs; providing search engines for the internet sites; providing temporary use of non-downloadable software 
applications accessible via a web site; rental of memory space on servers for hosting electronic bulletin boards on the 
Internet; leasing of application software; providing temporary use of web-based applications; providing temporary use of 
on-line applications and software tools; hosting computer software applications for others; hosting of multimedia and 
interactive applications; design and development of software in the field of mobile applications.
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3947205    25/07/2018
[International Registration No. : 1423159]
Nano Global Corp.
1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data; providing 
use of online software featuring technology that enables monetizing or incentivizing the sharing of data, especially 
scientific, health, medical, research, molecular, and biological data.
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3953732    31/07/2018
[International Registration No. : 1423515]
Nano Global Corp.
1705 Guadalupe St., FL 4 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Cryptocurrency exchange services; cryptocurrency-assets exchange services; virtual currency trading services; 
digital currency trading services.

Cl.42;Providing use of online software featuring technology that enables organizing, managing, and accessing a 
distributed ledger of shared data, especially scientific, health, medical, research, molecular, and biological data; providing 
use of online software featuring technology that enables monetizing or incentivizing the sharing of data, especially 
scientific, health, medical, research, molecular, and biological data.
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Priority claimed from 22/02/2018; Application No. : 017844341 ;European Union 

3955940    17/08/2018
[International Registration No. : 1424170]
LANE GmbH
Friedrich-Barnewitz-Str. 6 18119 Rostock-Warnemünde Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic visual display units; video display units; LED [light-emitting diode] displays; OLED (organic light 
emitting diode) display panels; advertising display signs [mechanical or luminous]; image processing equipment; 
electronic circuit boards; interface cards for data processing equipment in the form of printed circuits; broadcasting 
equipment; video cameras; computer programmes; telecommunications software; computer programmes for image 
processing; application software; smartphone software; mobile apps.

Cl.35;Preparation and presentation of audio visual displays for advertising purposes; audio-visual displays for 
advertising purposes (preparation or presentation of -); displaying advertisements for others; advertisement for others on 
the internet; dissemination of advertisements via the internet; electronic billboard advertising; television advertising.

Cl.42;Software design and development; design and development of computer hardware; development of software for 
processing and distribution of multimedia contents; design and development of image processing software; design and 
development of systems for data input, output, processing, display and storage; design and development of data display 
systems.
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3962331    09/08/2018
[International Registration No. : 1347719]
AMICO GROUP CO., LTD.
(No. 68 East Tong He Road), LuoTuo Mechanical and Electrical Industrial Zone, ZhenHai District Ning Bo China

Address for service in India/Agents address:
DASWANI & DASWANI.
DASWANI HOUSE, GREEN ARCES, 23B, AHRIPUKUR 1ST LANE, KOLKATA - 700 019.

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal, other than parts of machines; pipework of metal; pipework of metal; nozzles of metal; building 
component of metal; furniture components of metal; ironmongery; flanges of metal [collars]; steel bottle for pressure gas 
and hydraulic pressure gas reducing valve.

Cl.9;Computers; facsimile machines; weighing apparatus and instruments; measures; television apparatus; measuring 
instruments; water meter; fire extinguishers; eyeglasses.

Cl.11;Air valves for steam heating installations; floor drain; pipes [parts of sanitary installations]; taps for pipes; hot-
water heating device; pipe accessory for hot-water heating device; taps [faucets]; water flushing installations; sanitary 
apparatus and installations; bath installations; sterilizing cupboard; drinking water supplying device.
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Priority claimed from 21/03/2018; Application No. : 30 2018 103 185 ;Germany 

3962345    21/03/2018
[International Registration No. : 1424262]
BMTS TECHNOLOGY GMBH & CO. KG
Löwentor 66-70 70376 Stuttgart Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.7;Metal, wood, plastics working machines and machine tools thereof (as included in this class); motors and engines 
(except for land vehicles) and components thereof (as included in this class); machine coupling and transmission 
components (except for land vehicles) and components thereof included in this class; clack valves (parts of machines), 
valves (parts of machines); flow guiding devices, namely machine parts for mechanically affecting the flow of turbines; air 
compressors (machines) and compressors (machines), in particular exhaust gas turbochargers for charging internal 
combustion engines; mechanical equipment for affecting the flow for exhaust gas turbochargers of internal combustion 
engines; flow regulators (machine parts) for exhaust gases of internal combustion engines; blades, as machine parts for 
exhaust gas turbochargers of internal combustion engines; adjustment drives (motors) and adjustment devices 
comprised thereof for exhaust gas turbochargers of internal combustion engines; check valves for exhaust gas 
turbochargers of internal combustion engines; turbochargers; turbochargers for vehicles.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments for conducting, switching, transforming, accumulating, 
regulation or controlling electricity; regulating units, namely electronic apparatus and instruments for regulating exhaust 
gas turbochargers of internal combustion engines; data processing equipment and computers; apparatus for recording, 
transmission or reproduction of sound or images.

Cl.12;Parts of vehicles.
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Priority claimed from 28/02/2018; Application No. : 718554 ;Switzerland 

3966764    10/07/2018
[International Registration No. : 1426734]
NEXUS AUTOMOTIVE INTERNATIONAL SA
Chemin de Château Bloch 11 CH-1219 Le Lignon - Genève Switzerland

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.12;Motors and engines for land vehicles; coupling and transmission components for land vehicles; hydraulic circuits
for automobiles; turbines for land vehicles; vehicle bodies; vehicle parts and interior and exterior accessories.

Cl.35;Consultancy services relating to company acquisitions and mergers; commercial intermediary services in the 
context of linking potential private investors with entrepreneurs who need financing; negotiation and conclusion of 
commercial transactions for spare parts distributors; provision of on-line sales areas for sellers and buyers of goods and 
services; the bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, enabling 
customers to conveniently view and purchase those goods; these services may be provided by retail stores, wholesale 
outlets or through electronic media, for example through websites.

Cl.37;Garage services for maintenance and repair of motor vehicles, information regarding repair, reconstruction of 
used or partially destroyed engines, service stations (refueling and maintenance), wheel balancing, vehicle washing and 
cleaning; retreading of tires.

Cl.41;Services provided by consultants and information relating to preparation, hosting and organization of training 
workshops; preparation and conducting of conferences, conventions, training workshops, seminars, lectures, exhibitions 
and educational classes.
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Priority claimed from 24/08/2017; Application No. : UK00003252568 ;United Kingdom 

3966811    19/01/2018
[International Registration No. : 1426815]
Manchester United Football Club Limited
Sir Matt Busby Way, Old Trafford, Manchester M16 0RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery; precious stones; horological and chronometric instruments; watches 
and clocks; watch straps; watch boxes; costume jewellery; imitation jewellery; semi-precious stones; rings; ear rings; 
bracelets; brooches; necklaces; key rings and key chains and charms therefor; key fobs; key holders [trinkets or fobs]; 
pins and pendants; jewellery charms; lapel pins; tie pins; tie clips; cuff links; jewellery cases; badges, key rings and key 
chains, cases, boxes, works of art, busts, statues and trophies, all being made wholly or principally of precious metal and 
their alloys or coated therewith; coins; copper tokens; silver ornaments in the nature of jewellery; medals and medallions; 
parts and fittings for all of the aforesaid goods.

Cl.18;Leather and imitations of leather; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, 
harness and saddlery; articles of luggage; travel cases; suitcases; garment bags for travel; bags; school bags and 
satchels; back packs; rucksacks; beach bags; sports bags; athletic bags; gym bags; boot bags; duffel bags; holdalls; 
shopping bags; toilet bags; wash bags for carrying toiletries; valises; attaché cases; brief cases; wallets; purses; key 
cases; pouches; credit card cases and holders; umbrella covers; walking canes; shooting sticks; bands and straps of 
leather; leather shoe and boot linings; collars and covers for animals; clothing for animals; leather trimmings; leather 
laces, leads and leashes; parts and fittings for all of the aforesaid goods.

Cl.25;Articles of outer clothing; articles of sports clothing; replica football kits; football shirts; football shorts; football 
socks; tracksuits; training clothing; training pants; sweatshirts; sweatpants; coats; parkas; fleeces; T-shirts; vests; 
singlets; ties; cravats; articles of underclothing; underwear; lingerie; boxer shorts; nightwear; pyjamas; night shirts; 
dressing gowns; bathrobes; beach clothes; swimwear; swim suits; bathing trunks; bathing caps; hosiery; socks; garters; 
gloves; mittens; scarves; ear muffs; wristbands; headbands; belts; braces; overalls; aprons; collars; collar protectors for 
wear; articles of clothing, footwear and headgear for babies and children; bodysuits; romper suits; baby pants; sleep 
suits; bibs; baby boots; footwear; footwear being articles of clothing; boots; shoes; sandals; slippers; galoshes; sports 
shoes; training shoes; football boots and shoes; studs for football boots and shoes; fittings of metal for boots and shoes; 
headgear; hats; caps; berets; visors; ready-made clothes linings; uniforms; waterproof clothing.
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Priority claimed from 21/11/2017; Application No. : UK00003272109 ;United Kingdom 

3966961    17/04/2018
[International Registration No. : 1426773]
ONVU LEARNING LIMITED
Building 4 Chiswick Park, 566 Chiswick High Road London W4 5YE United Kingdom

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;A computer platform for the remote management of security cameras, surveillance cameras, access control 
systems, security-related software, security-related hardware or security-related equipment; a computer platform 
integrated with security, CCTV or surveillance cameras, consisting of computer software for the controlling and 
management of security, CCTV or surveillance cameras, and also consisting of computer software for the analysis of 
video footage from security, CCTV or surveillance cameras and the consequent provision of security-, marketing-, 
operations-, educational-, training-, medical-, health-, retail- or management-related analytics, information and data, and 
also featuring integration with point of sale apparatus; a computer platform integrated with security, CCTV or surveillance 
cameras, consisting of computer software for the management and viewing of live or recorded images, video footage and 
audio feeds from security, CCTV or surveillance cameras, with such software including motion detection, target tracking, 
target identification, or facial recognition capabilities, and also consisting of recorders or remotely-located recorders of 
images, video footage and audio feeds from security, CCTV or surveillance cameras; a computer platform for the remote 
management and viewing of security, CCTV or surveillance cameras, via smartphones, tablet computers or portable 
computers; a computer platform for the remote-controlling of security, CCTV or surveillance cameras, via smartphones, 
tablet computers or portable computers; a computer platform for use in conjunction with security, CCTV or surveillance 
cameras, featuring imaging analytics, target acquisition, target tracking, target feature analysis, target feature 
interpretation, facial recognition, access control, command-and-control, biometric, and security capabilities; a computer 
platform for the management and viewing of live or recorded images, video footage and audio feeds from security, CCTV 
or surveillance cameras, with such software having motion detection, target tracking, target identification, or facial 
recognition capabilities; computer software for the integration of security systems with point of sale apparatus; computer 
software for the analysis of video footage and the consequent provision of security-, marketing-, operations-, educational-
, training-, medical-, health-, retail- or management-related analytics, information and data; computer software for the 
integration of footage from multiple security cameras or surveillance cameras to enable users to view a seamless and 
comprehensive image of buildings, commercial premises, offices, retail stores, laboratories, hotels, casinos, airports, 
shopping malls, hospitals, rail stations, vehicles, individual items of property or other assets, and also to enable the 
deconstruction of the seamless image to allow users to focus on particular sections thereof; cameras; CCTV cameras; 
360-degree CCTV cameras; 360-degree surveillance cameras; surveillance cameras; outdoor surveillance cameras; 
explosion-resistant, weather-resistant, and vandalism-resistant outdoor surveillance cameras; indoor surveillance 
cameras; explosion-resistant, and vandalism-resistant indoor surveillance cameras; indoor surveillance cameras for 
mounting on or in walls, for mounting on or in ceilings, or for mounting on or in tables; concealed surveillance cameras; 
explosion-resistant, weather-resistant, and vandalism-resistant concealed surveillance cameras; concealed surveillance 
cameras for mounting on or in walls, for mounting on or in ceilings, or for mounting on or in tables; analogue and digital 
CCTV cameras; explosion-resistant CCTV cameras; internet protocol (IP) cameras; internet protocol (IP) surveillance 
cameras; explosion-resistant internet protocol (IP) cameras; analogue and digital video cameras; explosion-resistant 
digital video cameras; cameras with motion detection, target acquisition or image tracking capabilities; electronic 
recorders of images and video footage from analogue security, CCTV or surveillance cameras; cameras with motion 
detection or image tracking capabilities; network video recorders (NVRs); recorders and remotely-located recorders of 
images, video footage and audio feeds from security, CCTV or surveillance cameras; computer software; computer 
hardware; media-rich computer application processors; computer hardware platforms; computer middleware; automation 
systems comprising wireless and wired controllers, controlled devices, and software for security and other monitoring 
and control applications; facilities management software, namely, software to control building environment, access and 
security systems; software to control building environmental, access and security systems; control system for the remote 
observation, management and operation of security systems and surveillance cameras, comprising computers, software, 

6106



cameras, access controls, and video display screens; computer software for use in managing electronic devices for use 
for tracking people, vehicles and objects and receiving reports and text messages related thereto; computer application 
software for mobile phones used for managing electronic devices used for tracking people, vehicles, and objects and 
receiving reports and text messages related thereto; computer software and applications for mobile computer systems 
(apps); camera hardware systems for IP (Internet protocol) video surveillance; digital video recording software for IP 
(Internet protocol) video surveillance; network video recording software for IP (Internet Protocol) video surveillance; 
computer hardware for IP (Internet protocol) video surveillance; automated self-contained electronic surveillance devices 
that can be deployed to gather evidence or intelligence in remote locations; electric and electronic video surveillance 
installations; IP (Internet protocol) video servers; servers for web hosting; remotely-controlled video camera containing a 
TV camera, transmitter, receiver and microphone; apparatus for use in audio-visual communications; electronic 
apparatus being computer equipment for use in connection with sound and image transmission; video transmitters; video 
players, recorders, transmitters, and receivers for streaming, transmitting, playing and receiving and recording data, 
image, audio, video and multimedia; portable handheld electronic digital video messengers for recording, storing, 
transmission or reproduction of visual, audio and data content; application software; computer software applications, 
downloadable; computer software, namely, software development tools for the creation of mobile internet applications 
and client interfaces; computer software all for business solutions offered via the Internet; downloadable computer 
software for business data integration, processing and analysis; cloud computing infrastructure software; computer 
software to enable software as a service (SaaS) and platform as a service (PaaS) capabilities; computer software for 
implementing scalable cloud computer application development, deployment and management infrastructure; computer 
software for use in customer relationship management (CRM); computer software that provides real-time, integrated 
business management intelligence by combining information from various databases and presenting it in an easy-to-
understand user interface; mobile computing and operating platforms consisting of data transceivers, wireless networks 
and gateways for collection and management of data; real-time data collection and communication equipment; electronic 
software updates, namely, downloadable computer software and associated data files for updating computer software in 
the fields of security, provided via computer and communication networks; automated billing machines and software for 
processing accounting information; computer software for processing digital images; computer hardware and computer 
software programs for the integration of text, audio, graphics, still images and moving pictures into an interactive delivery 
for multimedia applications; computer programs for editing images, sound and video; computer software for organizing 
and viewing digital images and photographs; computer software to enhance the audio-visual capabilities of multimedia 
applications, namely, for the integration of text, audio, graphics, still images and moving pictures; software for 
processing images, graphics and text; software for the continuous transmission of audio, data and video (streaming); 
gateway software; computer hardware and computer software for controlling the operation of video and audio devices for 
viewing, transmitting, playing, receiving and recording data, image, audio, video and multimedia files and content; 
computer telecommunications software for transmitting and reproducing voice, audio, video, images and data; video 
display equipment and software for video-on-demand; real-time video processing apparatus; apparatus for recording, 
transmission, processing and reproduction of sound, images or data; electrical access control devices; access control 
units; electrical access control apparatus; access control systems; access control cards (encoded or magnetic); access 
control and alarm monitoring systems; electronic sensors; electronic readers; electronic readers and controllers for 
controlling access to premises; entry-phones, video phones and electrical access control devices; smart cards; electronic
card readers; proximity switches; electronic control devices; alarms, smoke alarms and gas alarms; anti-theft devices; 
intruder detection systems; security systems, alarm systems; detectors; remote presence management products, namely, 
switches, and console, alarm, sensor and power management devices; point of sale terminals; point of sale apparatus; 
data storage apparatus; data storage media; data storage devices; computer storage devices, namely, external hard 
drives, blank flash drives and high-speed storage subsystems for storage and back up of electronic and digital data 
locally and via a telecommunications network; downloadable newsletters, reports and publications in the fields of 
security and video surveillance; parts and fittings for all the aforesaid goods.

Cl.35;Business intelligence services; provision of business intelligence; data processing services; business 
intelligence analytics; providing business management information in connection with consulting and advisory services 
in the field of strategic planning; business consultancy and advisory services; business management advisory services; 
business process management and consulting; analysis of business information; analysis of business statistics; analysis 
of business management systems; analysis of market research data and statistics; business intelligence services to 
facilitate the management or operations of retail stores, offices, laboratories, hotels, casinos, airports, shopping malls, or 
other commercial premises; business information management, namely, electronic reporting of business information; 
business analytics, namely, business investigations, evaluations, expert appraisals, information and research, trade 
spend business management; providing business intelligence services in the fields of security, surveillance, 
entertainment, marketing, or the management and operation of retail stores, offices, laboratories, hotels, casinos, 
airports, shopping malls, or other commercial premises; outsource service provider in the field of business analytics; 
services relating to the recordal, compilation and exploitation of business data; the compilation of databases and 
commercial information for research and marketing purposes; provision of commercial information for research and 
marketing purposes; billing services; billing services in the fields of security, surveillance, or business information; 
providing information for the purposes of marketing or business intelligence, via non-downloadable video and audio 
footage from cameras presented to mobile communication devices via a global computer network or wireless networks; 
providing information for the purposes of marketing or business intelligence, via video and audio footage from security or 
surveillance cameras through the internet or mobile telephone communication; providing marketing or business 
intelligence from non-downloadable videos, namely, video footage from security or surveillance cameras, via a website; 
business management services provided for the retail industry, namely, the observation and review of retail locations for 
the purposes of identifying possible improvements to the business or customer experience; business management 
services provided for the retail industry, namely, the electronic monitoring of retail locations, for the purposes of 
identifying possible improvements to the business or customer experience; business management services provided for 
the retail industry, namely, providing video and audio footage of retail locations from surveillance cameras, for the 
purposes of identifying possible improvements to the business or customer experience; the provision of business 
information and data relating to the retail industry through video surveillance as a service (VSaaS) systems and services 
featuring a computer platform integrated with surveillance cameras for the analysis, management and viewing of video 
footage from surveillance cameras; providing business information via a website; providing marketing or business 
intelligence from the electronic monitoring of people and of goods; computerised point-of-sale data collection services 
for retailers; data management provided remotely for the purpose of wireless delivery of content to handheld computers, 
laptops and mobile electronic devices; electronic services, namely collating of images, video and audio sequences; 
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information, advisory, support and consultancy services relating to all of the aforesaid.

Cl.38;Telecommunications services; telecommunications, namely electronic, digital or wireless transmission of sound, 
audio, images, video or data; electronic services namely forwarding or distribution (transfer) of data, information, images, 
video and audio sequences; computer supported transmission of messages and images; streaming of audio, visual and 
audio-visual material via a global computer network; streaming of audio material on the Internet; streaming of video 
material on the Internet; streaming of audio or video footage from security or surveillance cameras on the Internet; 
broadcasting services; telecommunications gateway services; telecommunications services relating to the Internet, email,
dedicated web servers, cloud servers; providing access to the Internet; providing telecommunications connections to the 
Internet; Internet portal services; telecommunications portal services; providing access to an Internet website portal in 
the fields of security, surveillance, educational information, or business information; providing access to computer 
databases via global computer networks; transfer of data by telecommunications; providing access to and leasing access 
time to computer databases and to on-line computer services; transmission and distribution of data via a global computer 
network or the Internet; transmission of sound, video and information from web cams, video cameras or mobile phones, 
all featuring live or recorded materials; electronic transmission services relating to security or surveillance camera 
footage; transmission of video data from video circuits for surveillance services; electronic transmission services relating 
to video, audio or data from security or surveillance cameras; communications services, namely, transmitting streamed 
sound and audio-visual recordings via the Internet; interactive telecommunications services for facilitating the recordal of 
video, audio or data from security or surveillance cameras; providing Internet chat rooms; chat room services; providing 
chat rooms; providing on-line chat rooms for technical support services or help centres; providing on-line chat rooms for 
transmission of messages among computer users concerning technical support services or help centres; electronic, 
digital or wireless transmission services relating to the provision of non-downloadable video and audio footage from 
security or surveillance cameras presented to mobile communication devices via a global computer network or wireless 
networks; electronic, digital or wireless transmission services relating to the provision of video and audio footage from 
security or surveillance cameras through the internet or mobile telephone communication; providing access to a website 
featuring non-downloadable videos, namely, video footage from security or surveillance cameras; information, advisory, 
support and consultancy services relating to all of the aforesaid.

Cl.41;Providing of training; providing of training in the fields of security, surveillance, educational information, or 
business information; providing of training in relation to security or surveillance cameras; providing of training in relation 
to computer hardware, computer software, computer systems or computer platforms related to security, surveillance, 
educational information, or business information; providing pre-recorded non-downloadable video and audio via a global 
computer network; providing pre-recorded non-downloadable video and audio via wireless networks; providing video and 
audio through the internet or mobile telephone communication; IP (internet protocol) video stream services; video 
entertainment services; provision of video entertainment via an interactive web site; entertainment services provided via a
website featuring video footage and audio feeds from security, CCTV or surveillance cameras; providing information for 
entertainment, educational or training purposes, via video and audio footage from security or surveillance cameras 
presented to mobile communication devices via a global computer network or wireless networks; providing educational 
information for use in relation to home or building automation systems, via video and audio footage from security or 
surveillance cameras presented to mobile communication devices via a global computer network or wireless networks; 
providing information for the purposes of entertainment or education, via video and audio footage from security or 
surveillance cameras through the internet or mobile telephone communication; providing educational information for use 
in relation to home or building automation systems, via video and audio footage from security or surveillance cameras 
through the internet or mobile telephone communication; entertainment or educational services provided via a website 
featuring non-downloadable videos, namely, video footage from security or surveillance cameras; educational information
for use in relation to home or building automation systems provided via a website featuring non-downloadable videos, 
namely, video footage from security or surveillance cameras; the provision of educational information via the electronic 
monitoring of people and goods, for use in relation to home or building automation systems; education and educational 
services; educational assessment services; training of teachers; educational and training services, namely, the 
observation and review of teachers, classrooms and lessons, the (self-)assessment of educational lessons, the appraisal 
of successful lesson outcomes, or the professional development of teachers; educational or training services provided 
via a website that features live images from surveillance cameras; the provision of information and data relating to 
education and training through video surveillance as a service (VSaaS) systems and services featuring a computer 
platform integrated with surveillance cameras for the analysis, management and viewing of video footage from 
surveillance cameras; providing information for use in relation to the observation and review of teachers, classrooms and 
lessons, the (self-)assessment of educational lessons, the appraisal of successful lesson outcomes, or the professional 
development of teachers, via video and audio footage from surveillance cameras through the internet or mobile telephone 
communication; the electronic monitoring of classrooms, lessons, teachers and students, for the purposes of providing 
educational information for use in relation to the observation and review of teachers, classrooms and lessons, the (self-)
assessment of educational lessons, the appraisal of successful lesson outcomes, or the professional development of 
teachers; educational and training services, namely, the observation and review of medical practitioners, healthcare 
locations and medical procedures, for the purpose of identifying professional development, education and training 
requirements; identifying professional development, education and training requirements, via the provision of video and 
audio footage of medical practitioners, healthcare locations and medical procedures; the electronic monitoring of medical 
practitioners, healthcare locations and medical procedures, for the purposes of identifying professional development, 
education and training requirements amongst medical and healthcare professionals; educational and training services, 
namely, the observation and review of retail, hospitality and leisure locations, for the purpose of identifying professional 
development, education and training requirements amongst staff and management; identifying professional development, 
education and training requirements amongst retail, hospitality and leisure industry staff and management via the 
provision of video and audio footage of retail, hospitality and leisure locations from surveillance cameras; the electronic 
monitoring of retail, hospitality and leisure locations, for the purposes of identifying professional development, education 
and training requirements amongst retail, hospitality and leisure industry staff and management; information, advisory, 
support and consultancy services relating to all of the aforesaid.

Cl.42;Design and development of computer hardware and software; design and development of a computerised 
platform for the remote management of security cameras, surveillance cameras, access control systems and security-
related software, hardware or equipment, with notification of related events and alerts; development of computer software 
application solutions; computer software development in the field of mobile applications; installation and customisation 
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of computer applications software; design and development of web-based applications for video and device management;
application service provider (ASP), namely, hosting computer software applications of others; application service 
provider (ASP), namely, hosting, managing, developing, and maintaining applications, software, and web sites, in the 
fields of security, surveillance, educational information, or business information; Internet-based application service 
provider, namely, hosting, managing, developing, analysing, and maintaining the code, applications, and software for web 
sites of others; application service provider, namely, hosting, managing, developing, analysing, and maintaining 
applications, software and web sites of others in the fields of security, surveillance, educational information, or business 
information, with notification of related events and alerts; developing and managing application software for delivery of 
multi-media content provided via multiple types of wireless mobile devices in the fields of security, surveillance, 
educational information, or business information, with notification of related events and alerts; application service 
provider featuring application programming interface (API) software for the remote management of security and 
surveillance equipment, with notification of related events and alerts; software as a service (SaaS); consulting services in 
the field of software as a service (SaaS); software as a service (SaaS) services featuring software for the remote 
management of security and surveillance equipment; software as a service (SaaS) services featuring software integrated 
with surveillance cameras for the analysis, management and viewing of video footage from surveillance cameras, for the 
purposes of providing educational information for use in relation to the observation and review of teachers, classrooms 
and lessons, the (self-)assessment of educational lessons, the appraisal of successful lesson outcomes, or the 
professional development of teachers; software as a service (SaaS) services, namely, hosting software for use by others 
as a pre-configured and integrated business technology service; software as a service (SaaS) services, namely, hosting 
software for use by others as pre-configured and integrated technology platforms to solve specific business problems; 
platform as a service (PaaS) featuring computer software platforms for the remote management of security and 
surveillance equipment; platform as a service (PaaS) featuring computer software integrated with surveillance cameras 
for the analysis, management and viewing of video footage from surveillance cameras, for the purposes of providing 
educational information for use in relation to the observation and review of teachers, classrooms and lessons, the (self-)
assessment of educational lessons, the appraisal of successful lesson outcomes, or the professional development of 
teachers; platform as a service (PaaS) services featuring computer software platforms for use by others as a pre-
configured and integrated business technology service; platform as a service (PaaS) services featuring computer 
software platforms for use by others as pre-configured and integrated technology platforms to solve specific business 
problems; consulting services in the field of software as a service (SaaS), platform as a service (PaaS), application service
provider (ASP) and infrastructure as a service (IaaS) systems; computer services, namely, remote management of 
security and surveillance equipment; providing on-line, non-downloadable, Internet-based software application for billing 
in the fields of security, surveillance, educational information, or business information; electronic storage of video, audio 
or data from security or surveillance cameras; electronic storage on computer servers of video, audio or data from 
security or surveillance cameras; electronic storage on cloud computer servers of video, audio or data from security or 
surveillance cameras; rental of storage space on the Internet; rental of web servers; providing of memory space on the 
Internet; cloud computing services; cloud computing infrastructure services; rental of web servers and rental of database 
servers; electronic data storage services; electronic services, namely storage of images, video and audio sequences; 
providing automatic updates to applications and software as a service (SaaS); maintaining and hosting websites of 
others; updating and maintenance of computer software; installation and repair of computer software; design, updating 
and rental of computer software; upgrading of computer software; maintenance and upgrading of computer software; 
computer program updating services; updating of computer software for others; updating and maintaining cloud-based 
computer software through on-line updates, enhancements and patches; providing technology information updates for 
security systems via the global computer network; technical information technology support services; technical customer 
support services in relation to information technology; technical support services, namely, remote and on-site 
infrastructure management services for monitoring, administration and management of public and private IT and 
application systems; technical support services, namely, 24/7 monitoring of network systems, servers and web and 
database applications and notification of related events and alerts; providing information for the purposes of 
computerised home or building automation, via video and audio footage from security or surveillance cameras, presented 
to mobile communication devices via a global computer network or wireless networks; providing information for the 
purposes of computerised home or building automation, via video and audio footage from security or surveillance 
cameras through the internet or mobile telephone communication; computerised home or building automation provided 
via a website featuring non-downloadable videos, namely, video footage from security or surveillance cameras; the 
electronic monitoring of people and of goods, for the purposes of computerised home or building automation; 
information, advisory, support and consultancy services relating to all of the aforesaid.

Cl.45;Security services for the protection of property and individuals; security and safety services; remote monitoring 
of anti-intrusion alarm or security cameras or surveillance cameras; security services for commercial entities; security 
services for homes, consumers, individuals and domestic applications; control and monitoring of building access and 
security systems; alarm monitoring services, namely, monitoring of alert devices by remote monitoring centre or remote 
monitoring devices for the dispatch of security services and notification to third parties; computerized security services, 
namely, electronically monitoring, detecting and reporting on suspicious and abnormal patterns of point of sale activity 
indicating theft, fraud, or other criminal activity; providing security consultancy to facilitate the management and 
operation of retail stores, offices, laboratories, hotels, casinos, airports, shopping malls, or other commercial premises 
via the provision of a website that features live images from security or surveillance cameras; monitoring of premises 
with digital video cameras for security or surveillance purposes; remote monitoring of premises with digital video 
cameras for security or surveillance purposes; computerised security services, namely, electronically monitoring, 
detecting and reporting on suspicious and abnormal patterns of activity indicating theft, fraud, or other criminal activity; 
identity verification services; identification verification services, namely, providing authentication of personal 
identification information; alarm response and verification services; security consultancy services; providing surveillance 
services through the use of video surveillance as a service (VSaaS) services; providing surveillance services through the 
use of video surveillance as a service (VSaaS) systems; providing surveillance services through the use of video 
surveillance as a service (VSaaS) systems featuring security cameras, surveillance cameras, access control systems, 
security-related software, security-related hardware or security-related equipment, and monitoring of the aforesaid; 
providing surveillance services through the use of video surveillance as a service (VSaaS) systems featuring a computer 
platform integrated with security, CCTV or surveillance cameras, consisting of software for the controlling and 
management of security, CCTV or surveillance cameras, and also consisting of recorders or remotely-located recorders of
images, video footage and audio feeds from security, CCTV or surveillance cameras, and monitoring of the aforesaid; 
providing surveillance services through the use of video surveillance as a service (VSaaS) systems featuring a computer 
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platform integrated with security, CCTV or surveillance cameras, consisting of software for the analysis of video footage 
from security, CCTV or surveillance cameras and the consequent provision of security-, marketing-, operations- or 
management-related analytics and data, and also featuring integration with point of sale apparatus, and monitoring of the 
aforesaid; providing surveillance services through the use of video surveillance as a service (VSaaS) systems featuring a 
computer platform integrated with security, CCTV or surveillance cameras, consisting of computer software for the 
management and viewing of live or recorded images, video footage and audio feeds from security, CCTV or surveillance 
cameras, with such software including motion detection, target tracking, target identification, or facial recognition 
capabilities, and monitoring of the aforesaid; security and surveillance consulting services in the field of video 
surveillance as a service (VSaaS); providing information for security or surveillance purposes, via non-downloadable 
video and audio footage from security or surveillance cameras presented to mobile communication devices via a global 
computer network or wireless networks; providing information for the purposes of home or building environmental 
access control, via non-downloadable video and audio footage from security or surveillance cameras presented to mobile 
communication devices via a global computer network or wireless networks; providing information for security or 
surveillance purposes via video and audio footage from security or surveillance cameras through the internet or mobile 
telephone communication; providing information for the purposes of home or building environmental access control via 
video and audio footage from security or surveillance cameras through the internet or mobile telephone communication; 
security or surveillance services via the provision of a website featuring non-downloadable videos, namely, video footage 
from security or surveillance cameras; home or building environmental access control, provided via a website featuring 
non-downloadable videos, namely, video footage from security or surveillance cameras; providing security and 
surveillance services via a website; the electronic monitoring of people and of goods, for security or surveillance 
purposes; the electronic monitoring of people and of goods, for the purposes of home or building environmental access 
control; information, advisory, support and consultancy services relating to all of the aforesaid.
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3968280    13/07/2018
[International Registration No. : 1426269]
Guess?, Inc.
1444 South Alameda Street Los Angeles CA 90021 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Eyewear; sunglasses, eyeglass frames and cases for eyewear.

Cl.14;Jewelry; bracelets, earrings, rings, necklaces, tie clips, lapel pins, cuff links, key rings, watch bands, clocks, 
watches; chronometric instruments.

Cl.18;Wallets, handbags, luggage, key cases, business card cases, wallets for passports, purses, grooming organizers 
for travel, attaché cases and briefcases; men's bags, namely, sport bags, handbags for men, small bags for men, kit bags, 
toiletry bags sold empty; leather and imitation leather goods, namely, duffle bags, messenger bags, backpacks and 
satchels.

Cl.25;Men's, women's, boys', girls', and infants' apparel, namely, underwear, footwear, swimwear, caps, headwear, 
robes, sleep wear, pajamas, hosiery, gloves, suspenders, belts, neckties, undershirts, socks, shorts, t-shirts, sweatpants, 
sweatshirts, knit tops, skirts, pants, trousers, shorts, sweaters, jeans, dungarees, vests, coats, jackets, overalls, blazers, 
dresses, scarves, blouses, cardigans, gowns, golf shirts, jogging suits, turtlenecks, suits and polo shirts; women's 
panties, bras, lingerie, tank tops, crop tops, bustiers, camisoles, tap pants, rompers and teddies; men's briefs and boxer 
shorts; infants' coveralls.

Cl.35;Retail store services and online retail store services in the field of apparel and personal accessories.
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Priority claimed from 20/10/2017; Application No. : UK00003265017 ;United Kingdom 

3970348    17/04/2018
[International Registration No. : 1426924]
BRAINWAVEBANK LIMITED
32-36 Dublin Road Belfast Northern Ireland BT2 7HN United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer programs; mobile apps; computer software applications downloadable on to 
hand held devices; computer software and computer programs for reading, recording and transmitting computer data; 
computer software and computer programs for assessing, monitoring, checking and tracking human cognitive 
performance and/or cognitive health; electronic apparatus and instruments for assessing, monitoring, checking and 
tracking cognitive performance and/or cognitive health; computer games software; computer software and application 
software for creating, organising and updating searchable databases of information and records; real-time monitoring 
software; computer software and application software for data control, data reporting, data compilation, data 
amalgamation and data management; computer software and applications for the provision of medical and 
pharmaceutical information and reports; computer software and applications for storing, relaying, tracking, measuring 
and displaying the progression of neurodegenerative disease and/or mental illness in human beings; electronic devices; 
wireless headsets; wireless headsets for playing video games, computer games and games downloadable on mobile 
electronic devices; sensors and detectors for scientific use to be worn by a human to gather biometric data; electronic 
publications (downloadable); publications in machine and computer readable form; parts and fittings for the aforesaid 
goods; all of the aforesaid in relation to assessment and tracking of cognitive performance, cognitive health and physical 
health.

Cl.10;Medical apparatus and instruments; medical apparatus and instruments for storing, relaying, tracking, measuring 
and displaying human cognitive and biometric data; medical apparatus and instruments for storing, relaying, tracking, 
measuring and displaying the progression of neurodegenerative disease and/or mental illness in human beings; medical 
diagnostic and testing apparatus and instruments; parts and fittings for the aforesaid goods.

Cl.42;Design and development of computer software, computer hardware and computer programs for use in reading, 
recording and transmitting computer data; design and development of computer software and computer programs for 
assessing, monitoring, checking and tracking humancognitive performance and/or cognitive health; design and 
development of electronic apparatus and instruments for assessing, monitoring, checking and tracking cognitive 
performance and/or cognitive health; design and development of computer games software; design and development of 
computer software and application software for creating, organising and updating searchable databases of information 
and records; design and development of real-time monitoring software; design and development of computer software 
and application software for data control, data reporting, data compilation, data amalgamation and data management; 
design and development of computer software and applications for the provision of medical and pharmaceutical 
information and reports; design and development of computer software and applications for storing, relaying, tracking, 
measuring and displaying the progression of neurodegenerative disease and/or mental illness in human beings; design 
and development of wireless headsets; design and development of wireless headsets for playing video games, computer 
games and games downloadable on mobile electronic devices; design and development of sensors and detectors for 
scientific use to be worn by a human to gather biometric data; information, advisory and consultancy services in relation 
to the aforesaid services; all of the aforesaid in relation to assessment and tracking of cognitive performance, cognitive 
health and physical health.

Cl.44;Medical services; medical screening, testing and evaluation services; medical health assessment services; 
cognitive testing and analysis for medical purposes; preparation of reports relating to medical matters; medical analysis 
for the diagnosis and treatment of persons; medical diagnostic services; human healthcare services; information, 
advisory and consultancy services in relation to the aforesaid services.
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Priority claimed from 21/11/2017; Application No. : UK00003272099 ;United Kingdom 

3976179    17/04/2018
[International Registration No. : 1427119]
ONVU LEARNING LIMITED
Building 4 Chiswick Park, 566 Chiswick High Road London W4 5YE United Kingdom

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;A computer platform for the remote management of security cameras, surveillance cameras, access control 
systems, security-related software, security-related hardware or security-related equipment; a computer platform 
integrated with security, CCTV or surveillance cameras, consisting of computer software for the controlling and 
management of security, CCTV or surveillance cameras, and also consisting of computer software for the analysis of 
video footage from security, CCTV or surveillance cameras and the consequent provision of security-, marketing-, 
operations-, educational-, training-, medical-, health-, retail- or management-related analytics, information and data, and 
also featuring integration with point of sale apparatus; a computer platform integrated with security, CCTV or surveillance 
cameras, consisting of computer software for the management and viewing of live or recorded images, video footage and 
audio feeds from security, CCTV or surveillance cameras, with such software including motion detection, target tracking, 
target identification, or facial recognition capabilities, and also consisting of recorders or remotely-located recorders of 
images, video footage and audio feeds from security, CCTV or surveillance cameras; a computer platform for the remote 
management and viewing of security, CCTV or surveillance cameras, via smartphones, tablet computers or portable 
computers; a computer platform for the remote-controlling of security, CCTV or surveillance cameras, via smartphones, 
tablet computers or portable computers; a computer platform for use in conjunction with security, CCTV or surveillance 
cameras, featuring imaging analytics, target acquisition, target tracking, target feature analysis, target feature 
interpretation, facial recognition, access control, command-and-control, biometric, and security capabilities; a computer 
platform for the management and viewing of live or recorded images, video footage and audio feeds from security, CCTV 
or surveillance cameras, with such software having motion detection, target tracking, target identification, or facial 
recognition capabilities; computer software for the integration of security systems with point of sale apparatus; computer 
software for the analysis of video footage and the consequent provision of security-, marketing-, operations-, educational-
, training-, medical-, health-, retail- or management-related analytics, information and data; computer software for the 
integration of footage from multiple security cameras or surveillance cameras to enable users to view a seamless and 
comprehensive image of buildings, commercial premises, offices, retail stores, laboratories, hotels, casinos, airports, 
shopping malls, hospitals, rail stations, vehicles, individual items of property or other assets, and also to enable the 
deconstruction of the seamless image to allow users to focus on particular sections thereof; cameras; CCTV cameras; 
360-degree CCTV cameras; 360-degree surveillance cameras; surveillance cameras; outdoor surveillance cameras; 
explosion-resistant, weather-resistant, and vandalism-resistant outdoor surveillance cameras; indoor surveillance 
cameras; explosion-resistant, and vandalism-resistant indoor surveillance cameras; indoor surveillance cameras for 
mounting on or in walls, for mounting on or in ceilings, or for mounting on or in tables; concealed surveillance cameras; 
explosion-resistant, weather-resistant, and vandalism-resistant concealed surveillance cameras; concealed surveillance 
cameras for mounting on or in walls, for mounting on or in ceilings, or for mounting on or in tables; analogue and digital 
CCTV cameras; explosion-resistant CCTV cameras; internet protocol (IP) cameras; internet protocol (IP) surveillance 
cameras; explosion-resistant internet protocol (IP) cameras; analogue and digital video cameras; explosion-resistant 
digital video cameras; cameras with motion detection, target acquisition or image tracking capabilities; electronic 
recorders of images and video footage from analogue security, CCTV or surveillance cameras; cameras with motion 
detection or image tracking capabilities; network video recorders (NVRs); recorders and remotely-located recorders of 
images, video footage and audio feeds from security, CCTV or surveillance cameras; computer software; computer 
hardware; media-rich computer application processors; computer hardware platforms; computer middleware; automation 
systems comprising wireless and wired controllers, controlled devices, and software for security and other monitoring 
and control applications; facilities management software, namely, software to control building environment, access and 
security systems; software to control building environmental, access and security systems; control system for the remote 
observation, management and operation of security systems and surveillance cameras, comprising computers, software, 
cameras, access controls, and video display screens; computer software for use in managing electronic devices for use 
for tracking people, vehicles and objects and receiving reports and text messages related thereto; computer application 
software for mobile phones used for managing electronic devices used for tracking people, vehicles, and objects and 
receiving reports and text messages related thereto; computer software and applications for mobile computer systems 
(apps); camera hardware systems for IP (Internet protocol) video surveillance; digital video recording software for IP 
(Internet protocol) video surveillance; network video recording software for IP (Internet Protocol) video surveillance; 
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computer hardware for IP (Internet protocol) video surveillance; automated self-contained electronic surveillance devices 
that can be deployed to gather evidence or intelligence in remote locations; electric and electronic video surveillance 
installations; IP (Internet protocol) video servers; servers for web hosting; remotely-controlled video camera containing a 
TV camera, transmitter, receiver and microphone; apparatus for use in audio-visual communications; electronic 
apparatus being computer equipment for use in connection with sound and image transmission; video transmitters; video 
players, recorders, transmitters, and receivers for streaming, transmitting, playing and receiving and recording data, 
image, audio, video and multimedia; portable handheld electronic digital video messengers for recording, storing, 
transmission or reproduction of visual, audio and data content; application software; computer software applications, 
downloadable; computer software, namely, software development tools for the creation of mobile internet applications 
and client interfaces; computer software all for business solutions offered via the Internet; downloadable computer 
software for business data integration, processing and analysis; cloud computing infrastructure software; computer 
software to enable software as a service (SaaS) and platform as a service (PaaS) capabilities; computer software for 
implementing scalable cloud computer application development, deployment and management infrastructure; computer 
software for use in customer relationship management (CRM); computer software that provides real-time, integrated 
business management intelligence by combining information from various databases and presenting it in an easy-to-
understand user interface; mobile computing and operating platforms consisting of data transceivers, wireless networks 
and gateways for collection and management of data; real-time data collection and communication equipment; electronic 
software updates, namely, downloadable computer software and associated data files for updating computer software in 
the fields of security, provided via computer and communication networks; automated billing machines and software for 
processing accounting information; computer software for processing digital images; computer hardware and computer 
software programs for the integration of text, audio, graphics, still images and moving pictures into an interactive delivery 
for multimedia applications; computer programs for editing images, sound and video; computer software for organizing 
and viewing digital images and photographs; computer software to enhance the audio-visual capabilities of multimedia 
applications, namely, for the integration of text, audio, graphics, still images and moving pictures; software for 
processing images, graphics and text; software for the continuous transmission of audio, data and video (streaming); 
gateway software; computer hardware and computer software for controlling the operation of video and audio devices for 
viewing, transmitting, playing, receiving and recording data, image, audio, video and multimedia files and content; 
computer telecommunications software for transmitting and reproducing voice, audio, video, images and data; video 
display equipment and software for video-on-demand; real-time video processing apparatus; apparatus for recording, 
transmission, processing and reproduction of sound, images or data; electrical access control devices; access control 
units; electrical access control apparatus; access control systems; access control cards (encoded or magnetic); access 
control and alarm monitoring systems; electronic sensors; electronic readers; electronic readers and controllers for 
controlling access to premises; entry-phones, video phones and electrical access control devices; smart cards; electronic
card readers; proximity switches; electronic control devices; alarms, smoke alarms and gas alarms; anti-theft devices; 
intruder detection systems; security systems, alarm systems; detectors; remote presence management products, namely, 
switches, and console, alarm, sensor and power management devices; point of sale terminals; point of sale apparatus; 
data storage apparatus; data storage media; data storage devices; computer storage devices, namely, external hard 
drives, blank flash drives and high-speed storage subsystems for storage and back up of electronic and digital data 
locally and via a telecommunications network; downloadable newsletters, reports and publications in the fields of 
security and video surveillance; parts and fittings for all the aforesaid goods.

Cl.35;Business intelligence services; provision of business intelligence; data processing services; business 
intelligence analytics; providing business management information in connection with consulting and advisory services 
in the field of strategic planning; business consultancy and advisory services; business management advisory services; 
business process management and consulting; analysis of business information; analysis of business statistics; analysis 
of business management systems; analysis of market research data and statistics; business intelligence services to 
facilitate the management or operations of retail stores, offices, laboratories, hotels, casinos, airports, shopping malls, or 
other commercial premises; business information management, namely, electronic reporting of business information; 
business analytics, namely, business investigations, evaluations, expert appraisals, information and research, trade 
spend business management; providing business intelligence services in the fields of security, surveillance, 
entertainment, marketing, or the management and operation of retail stores, offices, laboratories, hotels, casinos, 
airports, shopping malls, or other commercial premises; outsource service provider in the field of business analytics; 
services relating to the recordal, compilation and exploitation of business data; the compilation of databases and 
commercial information for research and marketing purposes; provision of commercial information for research and 
marketing purposes; billing services; billing services in the fields of security, surveillance, or business information; 
providing information for the purposes of marketing or business intelligence, via non-downloadable video and audio 
footage from cameras presented to mobile communication devices via a global computer network or wireless networks; 
providing information for the purposes of marketing or business intelligence, via video and audio footage from security or 
surveillance cameras through the internet or mobile telephone communication; providing marketing or business 
intelligence from non-downloadable videos, namely, video footage from security or surveillance cameras, via a website; 
business management services provided for the retail industry, namely, the observation and review of retail locations for 
the purposes of identifying possible improvements to the business or customer experience; business management 
services provided for the retail industry, namely, the electronic monitoring of retail locations, for the purposes of 
identifying possible improvements to the business or customer experience; business management services provided for 
the retail industry, namely, providing video and audio footage of retail locations from surveillance cameras, for the 
purposes of identifying possible improvements to the business or customer experience; the provision of business 
information and data relating to the retail industry through video surveillance as a service (VSaaS) systems and services 
featuring a computer platform integrated with surveillance cameras for the analysis, management and viewing of video 
footage from surveillance cameras; providing business information via a website; providing marketing or business 
intelligence from the electronic monitoring of people and of goods; computerised point-of-sale data collection services 
for retailers; data management services provided remotely for the purpose of wireless delivery of content to handheld 
computers, laptops and mobile electronic devices; electronic services, namely collating of images, video and audio 
sequences; information, advisory, support and consultancy services relating to all of the aforesaid.

Cl.38;Telecommunications services; telecommunications, namely electronic, digital or wireless transmission of sound, 
audio, images, video or data; electronic services namely forwarding or distribution (transfer) of data, information, images, 
video and audio sequences; computer supported transmission of messages and images; streaming of audio, visual and 
audio-visual material via a global computer network; streaming of audio material on the Internet; streaming of video 
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material on the Internet; streaming of audio or video footage from security or surveillance cameras on the Internet; 
broadcasting services; telecommunications gateway services; telecommunications services relating to the Internet, email,
dedicated web servers, cloud servers; providing access to the Internet; providing telecommunications connections to the 
Internet; Internet portal services; telecommunications portal services; providing access to an Internet website portal in 
the fields of security, surveillance, educational information, or business information; providing access to computer 
databases via global computer networks; transfer of data by telecommunications; providing access to and leasing access 
time to computer databases and to on-line computer services; transmission and distribution of data via a global computer 
network or the Internet; transmission of sound, video and information from web cams, video cameras or mobile phones, 
all featuring live or recorded materials; electronic transmission services relating to security or surveillance camera 
footage; transmission of video data from video circuits for surveillance services; electronic transmission services relating 
to video, audio or data from security or surveillance cameras; communications services, namely, transmitting streamed 
sound and audio-visual recordings via the Internet; interactive telecommunications services for facilitating the recordal of 
video, audio or data from security or surveillance cameras; providing Internet chat rooms; chat room services; providing 
chat rooms; providing on-line chat rooms for technical support services or help centres; providing on-line chat rooms for 
transmission of messages among computer users concerning technical support services or help centres; electronic, 
digital or wireless transmission services relating to the provision of non-downloadable video and audio footage from 
security or surveillance cameras presented to mobile communication devices via a global computer network or wireless 
networks; electronic, digital or wireless transmission services relating to the provision of video and audio footage from 
security or surveillance cameras through the internet or mobile telephone communication; providing access to a website 
featuring non-downloadable videos, namely, video footage from security or surveillance cameras; information, advisory, 
support and consultancy services relating to all of the aforesaid.

Cl.41;Providing of training; providing of training in the fields of security, surveillance, educational information, or 
business information; providing of training in relation to security or surveillance cameras; providing of training in relation 
to computer hardware, computer software, computer systems or computer platforms related to security, surveillance, 
educational information, or business information; providing pre-recorded non-downloadable video and audio via a global 
computer network; providing pre-recorded non-downloadable video and audio via wireless networks; providing video and 
audio through the internet or mobile telephone communication; IP (internet protocol) video stream services; video 
entertainment services; provision of video entertainment via an interactive web site; entertainment services provided via a
website featuring video footage and audio feeds from security, CCTV or surveillance cameras; providing information for 
entertainment, educational or training purposes, via video and audio footage from security or surveillance cameras 
presented to mobile communication devices via a global computer network or wireless networks; providing educational 
information for use in relation to home or building automation systems, via video and audio footage from security or 
surveillance cameras presented to mobile communication devices via a global computer network or wireless networks; 
providing information for the purposes of entertainment or education, via video and audio footage from security or 
surveillance cameras through the internet or mobile telephone communication; providing educational information for use 
in relation to home or building automation systems, via video and audio footage from security or surveillance cameras 
through the internet or mobile telephone communication; entertainment or educational services provided via a website 
featuring non-downloadable videos, namely, video footage from security or surveillance cameras; educational information
for use in relation to home or building automation systems provided via a website featuring non-downloadable videos, 
namely, video footage from security or surveillance cameras; the provision of educational information via the electronic 
monitoring of people and goods, for use in relation to home or building automation systems; education and educational 
services; educational assessment services; training of teachers; educational and training services, namely, the 
observation and review of teachers, classrooms and lessons, the (self-)assessment of educational lessons, the appraisal 
of successful lesson outcomes, or the professional development of teachers; educational or training services provided 
via a website that features live images from surveillance cameras; the provision of information and data relating to 
education and training through video surveillance as a service (VSaaS) systems and services featuring a computer 
platform integrated with surveillance cameras for the analysis, management and viewing of video footage from 
surveillance cameras; providing information for use in relation to the observation and review of teachers, classrooms and 
lessons, the (self-)assessment of educational lessons, the appraisal of successful lesson outcomes, or the professional 
development of teachers, via video and audio footage from surveillance cameras through the internet or mobile telephone 
communication; the electronic monitoring of classrooms, lessons, teachers and students, for the purposes of providing 
educational information for use in relation to the observation and review of teachers, classrooms and lessons, the (self-)
assessment of educational lessons, the appraisal of successful lesson outcomes, or the professional development of 
teachers; educational and training services, namely, the observation and review of medical practitioners, healthcare 
locations and medical procedures, for the purpose of identifying professional development, education and training 
requirements; identifying professional development, education and training requirements, via the provision of video and 
audio footage of medical practitioners, healthcare locations and medical procedures; the electronic monitoring of medical 
practitioners, healthcare locations and medical procedures, for the purposes of identifying professional development, 
education and training requirements amongst medical and healthcare professionals; educational and training services, 
namely, the observation and review of retail, hospitality and leisure locations, for the purpose of identifying professional 
development, education and training requirements amongst staff and management; identifying professional development, 
education and training requirements amongst retail, hospitality and leisure industry staff and management via the 
provision of video and audio footage of retail, hospitality and leisure locations from surveillance cameras; the electronic 
monitoring of retail, hospitality and leisure locations, for the purposes of identifying professional development, education 
and training requirements amongst retail, hospitality and leisure industry staff and management; information, advisory, 
support and consultancy services relating to all of the aforesaid.

Cl.42;Design and development of computer hardware and software; design and development of a computerised 
platform for the remote management of security cameras, surveillance cameras, access control systems and security-
related software, hardware or equipment, with notification of related events and alerts; development of computer software 
application solutions; computer software development in the field of mobile applications; installation and customisation 
of computer applications software; design and development of web-based applications for video and device management;
application service provider (ASP), namely, hosting computer software applications of others; application service 
provider (ASP), namely, hosting, managing, developing, and maintaining applications, software, and web sites, in the 
fields of security, surveillance, educational information, or business information; Internet-based application service 
provider, namely, hosting, managing, developing, analysing, and maintaining the code, applications, and software for web 
sites of others; application service provider, namely, hosting, managing, developing, analysing, and maintaining 
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applications, software and web sites of others in the fields of security, surveillance, educational information, or business 
information, with notification of related events and alerts; developing and managing application software for delivery of 
multi-media content provided via multiple types of wireless mobile devices in the fields of security, surveillance, 
educational information, or business information, with notification of related events and alerts; application service 
provider featuring application programming interface (API) software for the remote management of security and 
surveillance equipment, with notification of related events and alerts; software as a service (SaaS); consulting services in 
the field of software as a service (SaaS); software as a service (SaaS) services featuring software for the remote 
management of security and surveillance equipment; software as a service (SaaS) services featuring software integrated 
with surveillance cameras for the analysis, management and viewing of video footage from surveillance cameras, for the 
purposes of providing educational information for use in relation to the observation and review of teachers, classrooms 
and lessons, the (self-)assessment of educational lessons, the appraisal of successful lesson outcomes, or the 
professional development of teachers; software as a service (SaaS) services, namely, hosting software for use by others 
as a pre-configured and integrated business technology service; software as a service (SaaS) services, namely, hosting 
software for use by others as pre-configured and integrated technology platforms to solve specific business problems; 
platform as a service (PaaS) featuring computer software platforms for the remote management of security and 
surveillance equipment; platform as a service (PaaS) featuring computer software integrated with surveillance cameras 
for the analysis, management and viewing of video footage from surveillance cameras, for the purposes of providing 
educational information for use in relation to the observation and review of teachers, classrooms and lessons, the (self-)
assessment of educational lessons, the appraisal of successful lesson outcomes, or the professional development of 
teachers; platform as a service (PaaS) services featuring computer software platforms for use by others as a pre-
configured and integrated business technology service; platform as a service (PaaS) services featuring computer 
software platforms for use by others as pre-configured and integrated technology platforms to solve specific business 
problems; consulting services in the field of software as a service (SaaS), platform as a service (PaaS), application service
provider (ASP) and infrastructure as a service (IaaS) systems; computer services, namely, remote management of 
security and surveillance equipment; providing on-line, non-downloadable, Internet-based software application for billing 
in the fields of security, surveillance, educational information, or business information; electronic storage of video, audio 
or data from security or surveillance cameras; electronic storage on computer servers of video, audio or data from 
security or surveillance cameras; electronic storage on cloud computer servers of video, audio or data from security or 
surveillance cameras; rental of storage space on the Internet; rental of web servers; providing of memory space on the 
Internet; cloud computing services; cloud computing infrastructure services; rental of web servers and rental of database 
servers; electronic data storage services; electronic services, namely storage of images, video and audio sequences; 
providing automatic updates to applications and software as a service (SaaS); maintaining and hosting websites of 
others; updating and maintenance of computer software; installation and repair of computer software; design, updating 
and rental of computer software; upgrading of computer software; maintenance and upgrading of computer software; 
computer program updating services; updating of computer software for others; updating and maintaining cloud-based 
computer software through on-line updates, enhancements and patches; providing technology information updates for 
security systems via the global computer network; technical information technology support services; technical customer 
support services in relation to information technology; technical support services, namely, remote and on-site 
infrastructure management services for monitoring, administration and management of public and private IT and 
application systems; technical support services, namely, 24/7 monitoring of network systems, servers and web and 
database applications and notification of related events and alerts; providing information for the purposes of 
computerised home or building automation, via video and audio footage from security or surveillance cameras, presented 
to mobile communication devices via a global computer network or wireless networks; providing information for the 
purposes of computerised home or building automation, via video and audio footage from security or surveillance 
cameras through the internet or mobile telephone communication; computerised home or building automation provided 
via a website featuring non-downloadable videos, namely, video footage from security or surveillance cameras; the 
electronic monitoring of people and of goods, for the purposes of computerised home or building automation; 
information, advisory, support and consultancy services relating to all of the aforesaid.

Cl.45;Security services for the protection of property and individuals; security and safety services; remote monitoring 
of anti-intrusion alarm or security cameras or surveillance cameras; security services for commercial entities; security 
services for homes, consumers, individuals and domestic applications; control and monitoring of building access and 
security systems; alarm monitoring services, namely, monitoring of alert devices by remote monitoring centre or remote 
monitoring devices for the dispatch of security services and notification to third parties; computerized security services, 
namely, electronically monitoring, detecting and reporting on suspicious and abnormal patterns of point of sale activity 
indicating theft, fraud, or other criminal activity; providing security consultancy to facilitate the management and 
operation of retail stores, offices, laboratories, hotels, casinos, airports, shopping malls, or other commercial premises 
via the provision of a website that features live images from security or surveillance cameras; monitoring of premises 
with digital video cameras for security or surveillance purposes; remote monitoring of premises with digital video 
cameras for security or surveillance purposes; computerised security services, namely, electronically monitoring, 
detecting and reporting on suspicious and abnormal patterns of activity indicating theft, fraud, or other criminal activity; 
identity verification services; identification verification services, namely, providing authentication of personal 
identification information; alarm response and verification services; security consultancy services; providing surveillance 
services through the use of video surveillance as a service (VSaaS) services; providing surveillance services through the 
use of video surveillance as a service (VSaaS) systems; providing surveillance services through the use of video 
surveillance as a service (VSaaS) systems featuring security cameras, surveillance cameras, access control systems, 
security-related software, security-related hardware or security-related equipment, and monitoring of the aforesaid; 
providing surveillance services through the use of video surveillance as a service (VSaaS) systems featuring a computer 
platform integrated with security, CCTV or surveillance cameras, consisting of software for the controlling and 
management of security, CCTV or surveillance cameras, and also consisting of recorders or remotely-located recorders of
images, video footage and audio feeds from security, CCTV or surveillance cameras, and monitoring of the aforesaid; 
providing surveillance services through the use of video surveillance as a service (VSaaS) systems featuring a computer 
platform integrated with security, CCTV or surveillance cameras, consisting of software for the analysis of video footage 
from security, CCTV or surveillance cameras and the consequent provision of security-, marketing-, operations- or 
management-related analytics and data, and also featuring integration with point of sale apparatus, and monitoring of the 
aforesaid; providing surveillance services through the use of video surveillance as a service (VSaaS) systems featuring a 
computer platform integrated with security, CCTV or surveillance cameras, consisting of computer software for the 
management and viewing of live or recorded images, video footage and audio feeds from security, CCTV or surveillance 
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cameras, with such software including motion detection, target tracking, target identification, or facial recognition 
capabilities, and monitoring of the aforesaid; security and surveillance consulting services in the field of video 
surveillance as a service (VSaaS); providing information for security or surveillance purposes, via non-downloadable 
video and audio footage from security or surveillance cameras presented to mobile communication devices via a global 
computer network or wireless networks; providing information for the purposes of home or building environmental 
access control, via non-downloadable video and audio footage from security or surveillance cameras presented to mobile 
communication devices via a global computer network or wireless networks; providing information for security or 
surveillance purposes via video and audio footage from security or surveillance cameras through the internet or mobile 
telephone communication; providing information for the purposes of home or building environmental access control via 
video and audio footage from security or surveillance cameras through the internet or mobile telephone communication; 
security or surveillance services via the provision of a website featuring non-downloadable videos, namely, video footage 
from security or surveillance cameras; home or building environmental access control, provided via a website featuring 
non-downloadable videos, namely, video footage from security or surveillance cameras; providing security and 
surveillance services via a website; the electronic monitoring of people and of goods, for security or surveillance 
purposes; the electronic monitoring of people and of goods, for the purposes of home or building environmental access 
control; information, advisory, support and consultancy services relating to all of the aforesaid.
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Priority claimed from 31/07/2017; Application No. : 017053356 ;European Union 

3981916    31/01/2018
[International Registration No. : 1428506]
BEAN INDUSTRIES LIMITED
5 Pullman Court, Great Western Road Gloucester GL1 3ND United Kingdom

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
Cl.7;Sweeping and cleaning machines; vacuum cleaners for domestic use; ultrasonic cleaners; mechanical ultrasonic 
stain removers; ironing machines; coffee grinders, other than hand-operated; food processors, electric; electric kitchen 
appliances for chopping, grinding, pressing; electric knives; kitchen knives (electric -); liquidisers; electric blenders for 
household purposes; mills for household purposes; food preparation machines, electromechanical; pepper mills, other 
than hand-operated; electric fruit presses for household use; bread cutting machines; electric crushers and crushing 
machines for household purposes; electric ice crushers; sewing machines; all the aforementioned goods included in this 
class; mixing apparatus for household purposes; machine tools; washing apparatus; rinsing machines, dishwashers, 
electric cleaning apparatus for household use, namely vacuum cleaners and floor polishing apparatus; steam cleaning 
apparatus, electric can openers, grating machines for vegetables, aerated beverage-making machines, beverage 
preparation machines, electromechanical, food processors (household appliances), stropping machines, mineral water 
making machines, agitators (machines), mills for household purposes, other than hand-operated, waste disposals, 
agricultural implements other than hand-operated; electric secateurs, mechanical garden tools and gardening apparatus; 
fruit presses, electric machines and apparatus for cleaning; electric beaters, agitators, peeling machines, sharpening 
machines, electric shears, spin driers, electric whisks for household purposes, electric shoe polishers, electric 
shampooing machines and apparatus for carpets and carpeted floors, dust exhausting installations for cleaning 
purposes, vacuum cleaner hoses, vacuum cleaner attachments for disseminating perfumes and disinfectants, washing 
apparatus, coin-operated washing machines, vending machines; mangles [clothes pressing machines].

Cl.8;Hygienic and beauty implements for humans and animals; hand-operated implements for chopping, dicing or 
slicing food, cutting tools, and table cutlery; hand-operated tools and implements for treatment of materials, and for 
construction, repair and maintenance; razors and shavers (electrical and non-electrical); razor blades; razors; shaving 
cases; wet razors; cosmetic shavers; depilation appliances, electric and non-electric; hair clippers for personal use, 
electric and non-electric; hair cutters and clippers (hand instruments); beard trimming apparatus; beard clippers; nasal 
hair trimmers; ear hair trimmers; manicure sets; pedicure sets; nail files; eyelash curlers; fingernail polishers [electric and 
non-electric]; hand implements for hair curling; electrically heated curling tongs; electric apparatus for styling and 
shaping the hair, namely hair stylers, electric apparatus for styling and shaping the hair, namely hair straighteners; 
depilation appliances, electric and non-electric; cuticle tweezers; nail files, electric and non-electric; nippers; hair-
removing tweezers; knives; kitchen knives; hand tools; hand-operated equipment for use in agriculture, horticulture and 
forestry; cutlery; side arms; flat irons; fruit peelers; steam iron.

Cl.9;Information technology and audio-visual, multimedia and photographic devices; scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching 
apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data 
carriers, recording discs; cash registers, calculating machines, data processing equipment and computers; 
thermometers; hygrometers; electric display apparatus, in particular baby monitors and breathing monitors for babies; 
baby monitors; apparatus for monitoring small children; motion sensors; mirrors [optics]; temperature indicating 
apparatus; television apparatus; DVD players; DVD recorders; scales, weighing apparatus and instruments, weighing 
machinery, mobile telephones, television receivers; satellite receiving apparatus; analogue and digital transmitters and 
receivers; UBS flash drives; scart sticks; plug-in cards; DVD storage disks; CD-ROM storage disks; portable reproduction 
apparatus for stored sound and image recordings; dictating machines; batteries, data entry terminals; image scanning 
apparatus; magnetic encoders, data carriers, included in this class, data output apparatus; printers; laptop computers, 
computer peripherals, computer keyboards, mouse (data processing equipment), disk drives for computers, compact 
discs (read-only memory), floppy disks, couplers (data processing equipment), readers (data processing equipment), in 
particular optical character and barcode readers, magnetic tapes, magnetic disks, juke boxes for computers, optical 
discs, mechanisms for coin-operated apparatus; compact disc players, compact discs (audio, video), electronic pens 
(visual display units); binoculars, binoculars, telescopes; loudspeakers, headphones, speaker enclosures, cameras; slide 
projectors-transparency projection apparatus; head cleaning tapes [recording]; microphones; intercommunication 
apparatus, antenna systems, cable transmitters and receivers.
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Cl.10;Medical and veterinary apparatus and instruments; dental and veterinary apparatus and instruments, orthopaedic 
articles; thermometers for determining body temperature; sphygmomanometers; feeding bottle receptacles; feeding 
bottle holders; teething rings; feeding bottle teats; thermometers for feeding bottle teats; massage apparatus; massager 
for body and face; esthetic massage apparatus; gloves for massage; feeding bottle valves; dummies for babies; 
condoms; body-fat monitors; anti-cellulite rollers.

Cl.11;Food and beverage cooking, heating, cooling and treatment equipment; heating, ventilating, and air conditioning 
and purification equipment (ambient); apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, 
ventilating, water supply and sanitary purposes; hood driers; cooking appliances; baby bottle warmers; baby food 
warmers; water heaters; electric coffee brewers; expresso coffee machines; cappuccino coffee machines; toasters; 
stoves; plate warmers; rice cookers; electric yoghurt makers; cooking apparatus and installations; kilns; appliances for 
bathing the feet; sterilisation apparatus for baby articles; showers; refrigerating cabinets; ventilating fans and 
humidifiers; popcorn makers; ice machines; electric woks; electric fondue sets; water filters; building lights; disinfecting 
apparatus for baby articles; braziers; kitchen grills; steam cookers; ice boxes; bottle heaters; bread baking machines, 
barbecues, toasters, decorative water fountains; blankets, electric, not for medical purposes, air heating apparatus; 
electric deep fryers; steam facial apparatus [saunas], roasting apparatus, hair driers [dryers], hand drying apparatus for 
washrooms; hot air apparatus; heating apparatus, electric, aquarium heaters, hot air ovens, heating plates, radiators 
[heating], electric yoghurt makers, electric coffee filters, electric coffee percolators; electric cooking utensils, kitchen 
ranges, cooking rings, cookers, microwave oven, stoves [heating apparatus], electric heaters, stoves, roasters, coffee 
roasters, electric pressure cooking saucepans; immersion heaters, plate warmers, toasters; filters for drinking water; 
waffle irons, electric; hot water bottles, hotplates; electric laundry dryers, water softening apparatus and installations, 
water filtering apparatus; whirlpool-jet apparatus; electric torches; steam brushes being handheld garment steamers for 
the care and smoothing of clothing; egg cookers.

Cl.18;Luggage, bags, wallets and other carriers; travelling sets [leatherware]; luggage, suitcases, traveling trunks, 
umbrellas, parasols, vanity cases, not fitted, beach bags, backpacks.

Cl.21;Brushes, brooms, and other cleaning instruments and articles for cleaning purposes, brush-making materials; 
tableware, cookware and containers; cosmetic and toilet utensils and bathroom articles; household articles for clothing 
and footwear, namely boot jacks and shoe horns, buttonhooks, clothing stretchers, ironing boards; shoe polishing 
apparatus, shoe trees and stretchers; household or kitchen utensils and containers (not of precious metal or coated 
therewith); combs and sponges; brushes (except paint brushes); brush-making materials; articles for cleaning purposes; 
unworked or semi-worked glass (except glass used in building); glassware, porcelain and earthenware (included in this 
class); coffee grinders; heaters for feeding bottles, non-electric; non-electrical cooking utensils; cooking pot sets; 
cauldrons; cooking pots; woks; skillets; roasting dishes; non-electric cooking steamers; non-electric milk frothers; 
brushes; ice buckets; ice cube molds; bottle openers, electric and non-electric; plates; non-electric juicers for household 
use; insulating jars; insulated containers; coffee pots; cake moulds; mixing cups; pepper mills, hand-operated; articles 
for cleaning purposes, hand-operated; beaters; salt shakers; polishing apparatus and machines for household purposes; 
washing balls; cleaning instruments and cosmetic utensils, included in this class; toothbrushes; water apparatus for 
cleaning teeth and gums; toilet brushes; facial cleansing brushes and sponges; toothbrushes, electric; boot brushes; 
shoe shine sponges and cloths; stands for shaving brushes; shaving brushes; cosmetic utensils; nail brushes; fitted 
vanity cases; perfume vaporizers; exfoliating pads; combs (electric); combs; non-electric tea kettles; steamers for 
cooking (non-electric); strainers for household use; insulating flasks; deep fryers, non-electric; fruit presses, non-electric, 
for household purposes; heat-insulated containers for beverages; thermally insulated containers for food; utensils for 
household purposes not of precious metal; coffeepots, non-electric, not of precious metal; coffee grinders, hand-
operated; molds for kitchen use; mess-tins; picnic articles (crockery); corkscrews, electric and non-electric; kitchen 
utensils, not of precious metal; isothermic bags; blenders, non-electric, for household purposes; noodle machines, hand-
operated; griddles (cooking utensils); pressure cookers (autoclaves), non-electric; vessels of metal for making ices and 
iced drinks; carpet sweepers; carpet beaters [hand instruments]; toilet utensils (bodycare); waffle irons, non-electric; 
clothes drying racks; laundry drying racks; ironing board covers, shaped; flat-iron stands; ironing boards, cosmetic 
utensils; fluff removers; non-electric jar openers.

Cl.26;Buttons, trimmings, borders and edgings for clothing [clothing accessories]; parts of sewing kits and decorative 
textile articles for the hair; hair ornaments, hair rollers, hair fastening articles, and false hair.
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4002271    15/10/2018
[International Registration No. : 1414625]
MagnetMod LLC
3320 N. Deerspring Ct. Tucson AZ 85750 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Camera accessories, namely, camera flash diffusers, camera flash modifiers, camera flash adaptors, camera light 
directors, camera gels, camera gel holders, and gel wallets.

Cl.35;Online retail store services featuring camera accessories.

6120



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

4002284    27/09/2018
[International Registration No. : 1399333]
FRANCE CARTES
49 rue Alexandre 1er F-54130 SAINT-MAX France

Proposed to be Used
IR DIVISION
Cl.16;Printing products (printed matter); instructional or teaching material (except apparatus); cards.

Cl.28;Games, toys; card or board games.
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4002286    12/10/2018
[International Registration No. : 1434419]
The Indium Corporation of America
34 Robinson Road Clinton NY 13323 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Solder pastes.

Cl.42;Technical consultation in the field of developing, manufacturing and supplying nano-materials, specialty alloys, 
solder paste, solder preforms, solder spheres, solder wire, solder tubing, solder ribbon, solder foil, solder fluxes, 
electrically-conductive adhesives, electrically-conductive underfills, electrically-conductive polymers, indium-containing 
fabrications, and pure indium; technical consultation in the process techniques and uses of developing nano-materials, 
specialty alloys, solder paste, solder preforms, solder spheres, solder wire, solder tubing, solder ribbon, solder foil, 
solder fluxes, electrically-conductive adhesives, electrically-conductive underfills, electrically-conductive polymers, 
indium-containing fabrications, and pure indium.
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4002289    26/07/2018
[International Registration No. : 1387353]
LEKHIM Joint Stock Company
23, Shota Rustaveli str. Kyiv 01033 Ukraine

Proposed to be Used
IR DIVISION
Cl.5;Absorbent cotton; acaricides; acetates for pharmaceutical purposes; acids for pharmaceutical purposes; acne 
treatment preparations; aconitine; adhesive plasters; adhesive tapes for medical purposes; adhesives for dentures; 
adjuvants for medical purposes; air purifying preparations; air deodorising preparations; albumin dietary supplements, 
albuminous foodstuffs for medical purposes; albuminous preparations for medical purposes; alcohol for pharmaceutical 
purposes; aldehydes for pharmaceutical purposes; algicides; alginate dietary supplements; alginates for pharmaceutical 
purposes; alkaline iodides for pharmaceutical purposes; alkaloids for medical purposes; alloys of precious metals for 
dental purposes; almond milk for pharmaceutical purposes; aloe vera preparations for pharmaceutical purposes; 
aluminium acetate for pharmaceutical purposes; amino acids for medical purposes; amino acids for veterinary purposes; 
anaesthetics; analgesics; angostura bark for medical purposes; animal washes [insecticides]; anti-uric preparations; 
antibacterial soap; antibacterial handwashes; antibiotics; anticryptogamic preparations; antioxidant pills; antiparasitic 
preparations; antiparasitic collars for animals; antiseptic cotton; antiseptics; appetite suppressants for medical purposes; 
appetite suppressant pills; aseptic cotton; asthmatic tea; astringents for medical purposes; babies' diapers [napkins]; 
babies' napkin-pants [diaper-pants]; bacterial poisons; bacterial preparations for medical and veterinary use; 
bacteriological preparations for medical and veterinary use; balms for medical purposes; balsamic preparations for 
medical purposes; bandages for dressings; barks for pharmaceutical purposes; bath preparations for medical purposes; 
bath salts for medical purposes; belts for sanitary napkins [towels]; bicarbonate of soda for pharmaceutical purposes; 
biocides; biological preparations for medical purposes; biological preparations for veterinary purposes; biological tissue 
cultures for medical purposes; biological tissue cultures for veterinary purposes; bismuth preparations for 
pharmaceutical purposes; bismuth subnitrate for pharmaceutical purposes; blood plasma; blood for medical purposes; 
bone cement for surgical and orthopaedic purposes; bouillons for bacteriological cultures; breast-nursing pads; bromine 
for pharmaceutical purposes; bronchodilating preparations; bunion pads; by-products of the processing of cereals for 
dietetic or medical purposes; cachets for pharmaceutical purposes; cachou for pharmaceutical purposes; preparations 
for callouses; calomel [fungicide]; camphor oil for medical purposes; camphor for medical purposes; candy, medicated; 
candy for medical purposes; capsules for medicines; carbolineum [parasiticide]; casein dietary supplements; castor oil 
for medical purposes; cattle washes [insecticides]; caustic pencils; caustics for pharmaceutical purposes; cedar wood for 
use as an insect repellent; cellulose esters for pharmaceutical purposes; cellulose ethers for pharmaceutical purposes; 
cement for animal hooves; charcoal for pharmaceutical purposes; chemical conductors for electrocardiograph 
electrodes; chemical contraceptives; chemical preparations for the diagnosis of pregnancy; chemical preparations to 
treat mildew; chemical preparations to treat wheat blight [smut]; chemical preparations for treating phylloxera; chemical 
preparations for pharmaceutical purposes; chemical preparations for medical purposes; chemical preparations for 
veterinary purposes; chemical reagents for medical or veterinary purposes; chemico-pharmaceutical preparations; 
chewing gum for medical purposes; chilblain preparations; chinoline for medical purposes; chloroform; cocaine; cod liver
oil; collagen for medical purposes; collodion for pharmaceutical purposes; collyrium; compresses; condurango bark for 
medical purposes; solutions for contact lenses; contact lens cleaning preparations, cooling sprays for medical purposes; 
corn rings for the feet; corn remedies; cotton for medical purposes; cotton swabs for medical purposes; cream of tartar 
for pharmaceutical purposes; creosote for pharmaceutical purposes; croton bark; cultures of microorganisms for medical 
or veterinary use; curare; decoctions for pharmaceutical purposes; dental abrasives; dental amalgams; dental cements; 
dental impression materials; dental lacquer; dental mastics; dental amalgams of gold; deodorants, other than for human 
beings or for animals; deodorants for clothing and textiles; depuratives; preparations for destroying noxious animals; 
preparations for destroying dry rot fungus; preparations for destroying mice; detergents for medical purposes; diabetic 
bread adapted for medical use; diagnostic preparations for medical purposes; diagnostic biomarker reagents for medical 
purposes; diagnostic preparations for veterinary purposes; diapers for pets; diastase for medical purposes; dietary fibre, 
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dietetic foods adapted for medical purposes; dietetic beverages adapted for medical purposes; dietetic substances 
adapted for medical use; digestives for pharmaceutical purposes; digitalin; dill oil for medical purposes; disinfectant 
soap; disinfectants for hygiene purposes; disinfectants for chemical toilet; disinfectants; dog washes [insecticides]; 
douching preparations for medical purposes; dressings, medical; drugs for medical purposes; elixirs [pharmaceutical 
preparations]; enzyme preparations for medical purposes; enzyme preparations for veterinary purposes; enzyme dietary 
supplements; enzymes for medical purposes; enzymes for veterinary purposes; ergot for pharmaceutical purposes; 
esters for pharmaceutical purposes; ethers for pharmaceutical purposes; eucalyptol for pharmaceutical purposes; 
eucalyptus for pharmaceutical purposes; extracts of hops for pharmaceutical purposes; eyepatches for medical 
purposes; preparations to facilitate teething; febrifuges; fennel for medical purposes; ferments for pharmaceutical 
purposes; first-aid boxes, filled; fish meal for pharmaceutical purposes; flour for pharmaceutical purposes; flowers of 
sulfur for pharmaceutical purposes; fly catching paper, fly glue, fly destroying preparations; food for babies; formic 
aldehyde for pharmaceutical purposes; freeze-dried food adapted for medical purposes; freeze-dried meat adapted for 
medical purposes; frostbite salve for pharmaceutical purposes; fumigating sticks; fumigation preparations for medical 
purposes; fungicides; gallic acid for pharmaceutical purposes; gamboge for medical purposes; gases for medical 
purposes; gauze for dressings; gelatine for medical purposes; gentian for pharmaceutical purposes; germicides; glucose 
for medical purposes; glucose dietary supplements; glycerine for medical purposes; glycerophosphates; greases for 
medical purposes; greases for veterinary purposes; guaiacol for pharmaceutical purposes; gum for medical purposes; 
gurjun [gurjon, gurjan] balsam for medical purposes; haematogen; haemoglobin; haemorrhoid preparations; haemostatic 
pencils; herbal teas for medicinal purposes; herbal extracts for medical purposes; herbicides; homogenized food adapted 
for medical purposes, hormones for medical purposes; hydrastine; hydrastinine; hydrated chloral for pharmaceutical 
purposes; hydrogen peroxide for medical purposes; immunostimulants; infant formula; insect repellents; insect repellent 
incense; insecticidal animal shampoo; insecticidal veterinary washes; insecticides; iodides for pharmaceutical purposes; 
iodine for pharmaceutical purposes; iodoform; Irish moss for medical purposes; isotopes for medical purposes; jalap; 
jujube, medicated; lacteal flour for babies; larvae exterminating preparations; laxatives; lead water; lecithin for medical 
purposes; lecithin dietary supplements; leeches for medical purposes; lice treatment preparations [pediculicides]; lime-
based pharmaceutical preparations; liniments; linseed for pharmaceutical purposes; linseed meal for pharmaceutical 
purposes; linseed dietary supplements; linseed oil dietary supplements; lint for medical purposes; liquorice for 
pharmaceutical purposes; lotions for pharmaceutical purposes; lotions for veterinary purposes; lupulin for 
pharmaceutical purposes; magnesia for pharmaceutical purposes; malt for pharmaceutical purposes; malted milk 
beverages for medical purposes; mangrove bark for pharmaceutical purposes; medical preparations for slimming 
purposes, medicated eye-washes; medicated animal feed; medicated dentifrices; medicated after-shave lotions; 
medicated shampoos; medicated toiletry preparations; medicated hair lotions; medicated dry shampoos; medicated 
shampoos for pets; medicated soap; medicinal alcohol; medicinal mud; medicinal infusions; medicinal tea; medicinal 
oils; medicinal herbs; medicinal roots; medicinal drinks; medicinal hair growth preparations; medicine cases, portable, 
filled; medicines for alleviating constipation; medicines for dental purposes; medicines for human purposes; medicines 
for veterinary purposes; melissa water for pharmaceutical purposes; menstruation bandages; menthol; mercurial 
ointments; preparations of microorganisms for medical or veterinary use; milk ferments for pharmaceutical purposes; 
milk sugar for pharmaceutical purposes; milking grease; mineral waters for medical purposes; mineral water salts; 
mineral food supplements; mint for pharmaceutical purposes; moleskin for medical purposes; mothproofing 
preparations; mothproofing paper; moulding wax for dentists; mouthwashes for medical purposes; mud for baths; 
mustard oil for medical purposes; mustard for pharmaceutical purposes; mustard plasters; myrobalan bark for 
pharmaceutical purposes; napkins for incontinents; narcotics; nervines; nutraceutical preparations for therapeutic or 
medical purposes; nutritional supplements; nutritive substances for microorganisms; oil of turpentine for pharmaceutical 
purposes; ointments for pharmaceutical purposes; opiates; opium; opodeldoc; opotherapy preparations; oxygen baths; 
oxygen for medical purposes; pants, absorbent, for incontinents; panty liners [sanitary]; paper for mustard plasters; 
parasiticides; pastilles for pharmaceutical purposes; pearl powder for medical purposes; pectin for pharmaceutical 
purposes; pediculicidal shampoos; pepsins for pharmaceutical purposes; peptones for pharmaceutical purposes; 
pesticides; petroleum jelly for medical purposes; pharmaceutical preparations; pharmaceutical preparations for treating 
sunburn; pharmaceutical preparations for skin care; pharmaceutical preparations for treating dandruff, pharmaceuticals; 
phenol for pharmaceutical purposes; phosphates for pharmaceutical purposes; phytotherapy preparations for medical 
purposes; plant extracts for pharmaceutical purposes; poisons; pollen dietary supplements; pomades for medical 
purposes; porcelain for dental prostheses; potassium salts for medical purposes; poultices; powder of cantharides; 
powdered milk for babies; pre-filled syringes for medical purposes; propolis for pharmaceutical purposes; propolis 
dietary supplements; protein dietary supplements; protein supplements for animals; purgatives; pyrethrum powder; 
quassia for medical purposes; quebracho for medical purposes; quinine for medical purposes; quinquina for medical 
purposes; radioactive substances for medical purposes; radiological contrast substances for medical purposes; radium 
for medical purposes; rat poison; reagent paper for medical purposes; reagent paper for veterinary purposes; 
preparations for reducing sexual activity, remedies for foot perspiration; remedies for perspiration; repellents for dogs; 
rhubarb roots for pharmaceutical purposes; royal jelly for pharmaceutical purposes; royal jelly dietary supplements, 
rubber for dental purposes; salts for mineral water baths; salts for medical purposes; sanitary panties; sanitary tampons; 
sanitary towels; sarsaparilla for medical purposes; scapulars for surgical purposes; sea water for medicinal bathing; 
sedatives; semen for artificial insemination; serotherapeutic medicines; serums; personal sexual lubricants; sexual 
stimulant gels; siccatives [drying agents] for medical purposes, slimming pills; slug exterminating preparations; smelling 
salts; smoking herbs for medical purposes; sodium salts for medical purposes; soil-sterilising preparations, solvents for 
removing adhesive plasters; soporifics; starch for dietetic or pharmaceutical purposes; stem cells for medical purposes; 
stem cells for veterinary purposes; sterilising preparations; steroids; stick liquorice for pharmaceutical purposes; 
strychnine; styptic preparations; sugar for medical purposes; sulfonamides [medicines]; sulfur sticks [disinfectants]; 
sunburn ointments; suppositories; surgical dressings; surgical implants comprised of living tissues; surgical glues; 
syrups for pharmaceutical purposes; tanning pills; tartar for pharmaceutical purposes; teeth filling material; therapeutic 
preparations for the bath; thermal water; thymol for pharmaceutical purposes; tincture of iodine; tinctures for medical 
purposes; tissues impregnated with pharmaceutical lotions; tobacco extracts [insecticides]; tobacco-free cigarettes for 
medical purposes; tonics [medicines]; preparations of trace elements for human and animal use; transplants [living 
tissues]; preparations for the treatment of burns; turpentine for pharmaceutical purposes; vaccines; vaginal washes for 
medical purposes; vermifuges; vermin destroying preparations; vesicants; veterinary preparations; vine disease treating 
chemicals; vitamin preparations; vulnerary sponges, wadding for medical purposes; wart pencils; wheat germ dietary 
supplements; yeast for pharmaceutical purposes; yeast dietary supplements.

Cl.44;Dentistry services; health care; health centre services; hospital services; medical clinic services; medical 
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assistance; medical equipment rental; midwife services; nursing home services; nursing, medical; palliative care; 
pharmacy advice; physiotherapy; plastic surgery; preparation of prescriptions by pharmacists; services of a 
psychologist; rest home services; rental of sanitation facilities; telemedicine services; therapy services; veterinary 
assistance.
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Priority claimed from 10/03/2017; Application No. : 2017-032177 ;Japan 

4002301    15/10/2018
[International Registration No. : 1382854]
Sangetsu Corporation
1-4-1, Habashita, Nishi-ku, Nagoya-shi Aichi-ken 451-8575 Japan

Proposed to be Used
IR DIVISION
Cl.17;PVC sheets for use in decorating walls, doors, furniture, and building materials; vinyl sheets for use in decorating 
walls, semi-finished products; fleece sheets for use in decorating walls, semi-finished products; vinyl sheets for use in 
manufacture; plastic films for use on building glass; heat shielding films for use on glass; heat insulating films for use on 
glass; adhesive-coated plastic films for use in decoration; adhesive-backed plastic films, other than for building 
materials; semi-worked plastic products; plastic films, other than for wrapping; plastic substances, semi-processed; 
semi-processed plastics in the form of tape.

Cl.19;Non-metallic minerals for building or construction; ceramic building materials, bricks and refractory products; 
vinyl sheets for use in decorating walls for building or construction; fleece sheets for use in decorating walls for building 
or construction; wall boards for building purposes, not of metal; vinyl flooring; vinyl floor tiles; putty as being building 
materials for use in surface preparation of walls prior to the application of wallpapers; vinyl building materials; building 
materials made of linoleum for fixing to existing walls or floors; plastic building materials; building materials made of 
synthetic materials; asphalt, and asphalt building or construction materials; rubber building or construction materials; 
plaster for building purposes; lime building or construction materials; building or construction materials of plaster; 
buildings, not of metal; cement; adhesive mortar for building purposes; blocks of concrete; cement mixes; cement mortar 
pipes; cement mortar roofing tiles; cement mortar slates; cement posts; cement slabs; concrete; concrete building 
materials; concrete pipes; concrete road pavement boards; wood-fiber reinforced cement boards [cement excelsior 
boards]; filling cement; building timber; building stone.

Cl.27;Wall coverings of vinyl; wall coverings of diatomaceous earth; wall coverings fireproof materials; vinyl wall 
coverings for use in decorating walls; fleece wall coverings for use in decorating walls; wall coverings of fleece; wall 
coverings of paper; wall coverings of textile; wallpaper.
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4002310    16/08/2018
[International Registration No. : 1416358]
Turtle Doves (Not Just Gloves) Ltd
60 Porthill Road Shrewsbury, Shropshire SY3 8RN United Kingdom

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear, hand warmers, wrist warmers, fingerless mittens, gloves, skirts, jeans, hats, 
jumpers, scarves, slippers, all included in this class.

Cl.40;Recycling of clothing.

Cl.42;Design of hand-made clothing from recycled materials.
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4002460    16/08/2018
[International Registration No. : 1433653]
Sakata Vegetables Europe SAS
Domaine de Sablas, Rue Jean Moulin F-30620 Uchaud France

Proposed to be Used
IR DIVISION
Cl.29;Vegetable-based snack foods; prepared fruits; prepared vegetables; dried, chilled, frozen, cooked fruit products; 
dried, chilled, frozen, cooked vegetable products.

Cl.31;Fresh fruit and vegetables; sliced and/or washed fresh fruit and vegetables; natural plants and flowers.
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4002461    30/08/2018
[International Registration No. : 1433654]
GENECHRON SRL
Via Giunio Antonio Resti, 63 I-00143 ROMA Italy

Proposed to be Used
IR DIVISION
Cl.5;Reagents for use in medical genetic testing; diagnostic biomarker reagents for medical purposes.

Cl.42;Genetic research; scientific analysis; advisory services relating to gene therapy research; information on the 
subject of scientific research in the field of biochemistry and biotechnology; biotechnology testing; working on and 
evaluation of chemical analyses; clinical research; analysis in the field of molecular biology; structural and functional 
analysis of genomes; scientific research for medical purposes in the area of cancerous diseases; research and 
development in the field of biotechnology.

Cl.44;Medical diagnostic services; genetic testing for medical purposes; laboratory analysis services relating to the 
treatment of persons; medical analysis services for the diagnosis of cancer; services for the testing of blood; rna or dna 
analysis for cancer diagnosis and prognosis; analysis of human serum for medical treatment; analysis of human tissues 
for medical treatment; genetic testing of animals for diagnostic or treatment purposes; medical services in the field of 
oncology; medical analysis services for cancer diagnosis and prognosis; genetic counseling; medical and health services 
relating to dna, genetics and genetic testing; medical screening.
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4002462    25/06/2018
[International Registration No. : 1433614]
Stenn Holdings Limited
c/o Quijano & Associates (BVI) Limited, Quijano Chambers, P.O. Box 3159, Tortola

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs; downloadable software programmes; downloadable electronic 
publications; printed publications in electronically readable form; downloadable brochures, newsletters, magazines, 
pamphlets, leaflets; sound recording and/or sound reproducing apparatus and instruments; recordings of sound and/or 
images.

Cl.35;Advertising; business services; business administration; business management; business management 
assistance and consultancy; commercial business estimates; business management consultancy; professional business 
consultancy; commercial management; commercial management assistance; negotiation of contracts; negotiation of 
commercial transactions; efficiency experts; business information; analysis of business information; provision of 
business information and advice between businesses; provision of information relating to businesses and companies; 
compilation and dissemination of business information and material; tax services; marketing studies and market 
research; statistical analysis; statistical compilation and processing of statistical information; fleet economic forecasting; 
business research; accounting; account auditing; import and export services; product sampling; goods and order 
processing fulfilment services; provision of information, advice and consultancy for consumers in trade and business 
affairs.

Cl.36;Factoring; business banking; financial affairs; monetary affairs; credit bureaux; debt collection agencies; 
financial analysis; insurance; arranging and provision of credit; credit leasing; securities brokerage; mutual funds; capital 
investments; credit and debit card services; surety services; insurance consultancy; financial consulting services; 
financial evaluation; tax services [financial]; fiscal assessments; trusteeship; financing services; financial information; 
mutual funds; fund investment; debt collecting; collection of rent; electronic funds transfers; wealth management; lending
against securities; financial lending services; financial information; capital investments; debt management services; 
mortgage banking; exchanging money; financial affairs; monetary transactions; financial sponsorship; fund investment; 
loans (financing); financial transactions; deposits of valuables.

Cl.38;Telecommunications, in particular via the Internet; communication by computer terminals; communications by 
telephone; electronic mail; computer-aided transmission of messages and images, in particular in the field of banking and 
finance; providing access to telecommunications networks by computer and transmitting information on networks.

6130



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

 

Priority claimed from 22/12/2017; Application No. : 87732844 ;United States of America 

4002467    22/06/2018
[International Registration No. : 1433719]
Semtech Corporation
200 Flynn Road Camarillo CA 93012 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Semiconductors; electronic devices, namely, long range transceivers, semiconductors; high-tech devices, namely, 
wide area network hardware and operating software; long- range devices, namely, telecommunications transmitters, 
receivers; transceivers; modems.

Cl.38;Telecommunication services, namely, transmission of data via wireless networks; providing telecommunication 
connectivity services for transfer of data; high-tech services, namely, providing wide area network transmission services; 
providing telecommunication transmission services for long-range communication devices; communication services 
provided through computers and operating platform services; transceiver transmission services; communication services
provided through wireless networks; telecommunication and wireless network communication services for identification 
and tracking, geolocation, event detection, environmental conditions and calibration.
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Priority claimed from 03/05/2018; Application No. : 1035309 ;Benelux 

4002479    21/09/2018
[International Registration No. : 1433657]
Van Beest International B.V.
Industrieweg 6 NL-3361 HJ Sliedrecht Netherlands

Proposed to be Used
IR DIVISION
Cl.6;Hooks (metal hardware); chains of metal; metal shackles; metal lifting and rigging shackles and hooks (metal 
hardware); metal swivel joints; tension links; cables, wires and chains of metal; metal shortening clutches; couplings of 
metal for chains; wire rope fittings of metal; cable thimbles of metal; cable clips of metal; sleeves (metal hardware); metal 
sockets (metal hardware); buckles of common metal (metal hardware); turnbuckles of common metal (metal hardware); 
eye bolts of metal; loading bindings of metal; clamps of metal; plate lifting clamps; metal building blocks; rings of metal; 
lifting eyes of metal (metal hardware).

Cl.22;Synthetic fiber chains for load lifting, lashing, anchoring, mooring, protection and trekking; ropes; string, 
webbing straps [non metallic] for handling loads, synthetic fiber link chains.
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Priority claimed from 25/09/2018; Application No. : 88131237 ;United States of America 

4002487    28/09/2018
[International Registration No. : 1433711]
National Nail Corp.
2964 Clydon SW Grand Rapids MI 49519 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal fasteners, namely, nails, screws and metal staples for construction and industrial use.

Cl.7;Power-operated nailing guns; power-operated staple guns.

Cl.8;Manually operated hand tools, namely, staplers and screw and nail driving guides and brakes primarily for 
construction and industrial use.

Cl.20;Non-metal fasteners, namely, nail caps and staple caps.
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Priority claimed from 21/05/2018; Application No. : 17903886 ;European Union 

4002497    18/06/2018
[International Registration No. : 1433664]
L.E.D. Lighting and Electrical Distribution Group
Western Retail Park, Nangor Road Dublin 12 Ireland

Proposed to be Used
IR DIVISION
Cl.9;Electrical goods namely electrical cables for lighting insulation, electrical control units for lighting insulation, 
electrical energising apparatus for lighting appliances, electrical starting devices for discharge lighting, electrical 
transformers for use with lighting, electronic control apparatus for lighting, all included in this class; electrical cable 
conduits, parts and accessories including terminal and junction boxes; cable glands for use with electrical apparatus; 
electrical cable glands; lighting tracks.

Cl.11;Garden lighting; LED lighting apparatus; lighting apparatus utilising light emitting diodes (LEDs); lighting fixtures 
for commercial use; lighting fixtures for household use; lighting tubes; outdoor lighting; outdoor lighting fittings; display 
lighting; electric lighting fittings; electrical discharge lighting fixtures; electrical lamps for indoor lighting; electrical lamps 
for outdoor lighting; electrical lighting fixtures; emergency lighting; emergency lighting apparatus; garden lighting; indoor
electrical lighting fixtures; lighting apparatus for installation as an integral part of kitchen furniture; lighting fixtures; 
lighting fixtures for office use; lighting for ponds; lighting lamps; lighting panels; electric track lighting units; outdoor 
electrical lighting fixtures; lighting apparatus and installations; light bulbs, luminaries, chandeliers, lamp bases, 
lampstands, lamp shades; interior and exterior lighting; parts and fittings for all the aforesaid goods.
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Priority claimed from 07/03/2018; Application No. : UK00003295003 ;United Kingdom 

4002506    20/06/2018
[International Registration No. : 1433702]
Perivan Limited
21 Worship Street London EC2A 2DW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software; computer software and application software for document and data 
management, including hosting, sharing, review and analysis of documents and data; computer software and application 
software for digital and desktop publishing and printing; data processing software; computer software for use in 
accessing, updating, manipulating, modifying, organising, storing, backing up, synchronising, transmitting and sharing 
data, images, audio, video and multimedia content via global and local computer networks and other communications 
networks; telecommunications software; downloadable electronic publications.

Cl.35;Business advisory and consultancy services; business assistance, management and administrative services; 
document management services; database management services; document preparation and reproduction; records 
management services; compilation of information into computer databases; processing of data, documents and other 
information.

Cl.41;Publishing services; electronic publishing services; providing of training.

Cl.42;Design services; information technology services; design and development of computer software; installation, 
maintenance and updating of computer software; computer software support services; application service provider 
services; cloud hosting provider services; hosting of websites, digital content online, web portals, internet platforms, 
servers and databases; providing online non-downloadable software; providing electronic and online data storage; data 
storage [other than physical storage]; electronic storage of data, documents and other information; consultancy, advisory 
and information services relating to the aforesaid services.
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Priority claimed from 06/03/2018; Application No. : 87821684 ;United States of America 

4002521    04/09/2018
[International Registration No. : 1433663]
Mycotechnology Inc.
3155 N Chambers Rd., Suite E Aurora CO 80011 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Organic food additives, namely plant material fermented with filamentous fungi, then dried and processed into a 
powder, for use in the manufacture of food.

Cl.30;Organic food additives, namely plant material fermented with filamentous fungi, then dried and processed into a 
powder, for culinary purposes.
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Priority claimed from 21/08/2018; Application No. : 1949780 ;Australia 

4002523    29/08/2018
[International Registration No. : 1433714]
MOOSE CREATIVE MANAGEMENT PTY LTD
29 Grange Rd CHELTENHAM VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer games cartridges; computer games entertainment software; computer games programs; computer 
games programs downloaded via the Internet namely software; computer games programs recorded on tapes namely 
software; computer programs for computer games; computer program discs; computer programs for playing games; 
computer programs for video games; program discs for video games; programmed video games namely software; 
programmed video games contained on cartridges namely software; recorded software and programmes for use with 
electronic games of all kinds; downloadable software applications namely apps.

Cl.28;Action figures namely toys and playthings; children's toys; craft toys sold complete; craft toys sold in kit form; 
educational toys; figurines being toys; inflatable toys namely playthings; plush toys; tactile educational toys namely 
playthings; toys; toy card games; toy dough; card games; trading cards namely card games; craft kits for games and 
playthings; games; games adapted for use with an external display screen or monitor; games adapted for use with dot 
matrix liquid crystal displays; hand held computer games; hand held electronic games; children's playthings; educational 
playthings; electronic playthings; playthings; toy figures; toy vehicles; dolls; board games; puzzles; toy models.
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Priority claimed from 01/03/2018; Application No. : 546161 ;Czech Republic 

4002524    11/06/2018
[International Registration No. : 1433716]
COMPEX, spol. s r.o.
Palackého 105/924 CZ-612 00 Brno Czech Republic

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments, namely apparatus and instruments for aesthetical medicine, plastic surgery 
corrective dermatology, aesthetical clinics and ambulances, apparatus and instruments for cosmetic treatment, 
ophthalmology, dentistry, ORL (otorhinolaryngology), gynaecology, apparatus and instruments for medical and cosmetic 
reduction of subcutaneous fat, reduction of lymph in a body, apparatus and instruments for physiotherapists, glucose 
meters, cryosauna for medical and cosmetic purposes, apparatus for pulse waves for medical and cosmetic purposes.

Cl.35;Sale and online sale of medical, apparatus and instruments, namely apparatus and instruments for aesthetical 
medicine, plastic surgery, corrective dermatology, aesthetical clinics and ambulances, apparatus and instruments for 
cosmetic treatment, ophthalmology, dentistry, ORL (otorhinolaryngology), gynaecology, apparatus and instruments for 
medical and cosmetic reduction of subcutaneous fat, reduction of lymph in a body, apparatus and instruments for 
physiotherapists, glucose meters, cryosauna for medical and cosmetic purposes, apparatus for pulse waves for medical 
and cosmetic purposes.
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Priority claimed from 27/07/2018; Application No. : 30 2018 018 425 ;Germany 

4002635    21/08/2018
[International Registration No. : 1433801]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for water purification, water treatment preparations; microorganism and enzymes for water purification 
in a cultivated pond.

Cl.5;Veterinary preparations, medicated foodstuff and additives for foodstuff for animals.

Cl.31;Foodstuffs for animals; foodstuffs for animals containing botanical extracts.
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Priority claimed from 24/04/2018; Application No. : 017891067 ;European Union 

4002638    11/10/2018
[International Registration No. : 1433678]
ContextVision AB
Klara Norra Kyrkogata 31 SE-111 22 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Image diagnosis apparatus, other than for medical purposes; computer programs for electronic image processing; 
computer programs for image diagnosis.

Cl.10;Apparatus for image diagnosis, for medical purposes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research; 
design and development of image diagnosis apparatus (included in this class) and computer programs, computer 
programs for electronic image processing, computer programs for image diagnosis; renting of computer programs, 
computer programs for electronic image processing, computer programs for image diagnosis.
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Priority claimed from 21/02/2018; Application No. : 1370373 ;Benelux 

4002641    16/07/2018
[International Registration No. : 1433674]
ISIC Association
Nytorv 5 DK-1450 Copenhagen Denmark

Proposed to be Used
IR DIVISION
Cl.9;Software for identification and verification of individuals; electronic and digital identity cards for mobile devices for 
identification and verification of individuals; encoded identification bracelets, magnetic; encoded identification labels; 
magnetic identification labels; radio frequency identification (RFID) tags; radio frequency identification (RFID) readers; 
education software; electronic instructional and teaching apparatus and instruments; cloud computing software; 
downloadable software for cloud computing; application software for cloud computing services; downloadable 
publications.

Cl.16;Instructional and teaching material (except apparatus); printed books, magazines and brochures related to 
tourism; printed maps and city maps; printed timetables for all transport types; printed guides for hotels and lodgings; 
printed address books; printed identity cards.

Cl.35;Administrative services concerning discounts on purchase of travel tickets, admission tickets, insurance 
services, accommodations and concerning discounts on retail goods for members of (international) associations; 
administration of a discount program for enabling participants to obtain discounts on goods and services through use of 
a discount membership card; loyalty, incentive and bonus program services; administration of loyalty programs involving 
discounts or incentives; promoting the goods and services of others through the distribution of discount cards; 
promoting the goods and services of others through discount card programs.
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Priority claimed from 20/02/2018; Application No. : 302018000006745 ;Italy 

4002678    02/03/2018
[International Registration No. : 1433648]
PIRELLI & C. S.P.A.
Viale Piero e Alberto, 25 I-20126 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made in these materials not included in other classes; printed matter; stationery; 
articles of paper or cardboard, namely, boxes, bags, envelopes and pouches for packaging; wrapping paper; writing 
instruments; pouches for writing instruments; cases for writing instruments; inks and ink refills for writing instruments; 
desk sets; writing books; calendars, note books, indexes, covers [stationery], files [office requisites], announcement 
cards [stationery]; writing paper, envelopes, index cards [stationery]; business cards; writing pads; writing instrument 
holders; paperweights; diaries, cover for diaries, replacement papers for diaries; inkwells; check book holders, passport 
holders; document holders and cases; albums; bookends; money clips; writing cases (sets).

Cl.18;Leather and imitation leather, goods made in these materials and not included in other classes, handbags, 
travelling bags, rucksacks, garment bags for travel, traveling sets (leatherware), bags for sports, wheeled bags, wallets, 
purses, name cards cases, briefcases, attache cases, key cases of leather or imitation leather; trays made of leather; 
travelling trunks; vanity cases (not fitted); evening purses (handbags); leather straps; boxes of leather or leather board, 
trunks and suitcases; credit card holders; document cases.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; leather clothing; gowns; robes; bathrobes; 
bandanas (neckerchiefs); berets; underwear; smocks; training shoes; stockings; slippers; socks; breeches; short-sleeve 
shirts; shirts; jackets (stuff-) [clothing]; top hats; coats; hoods [clothing]; belts [clothing]; belts (money-) [clothing]; 
tights; shoulder wraps; detachable collars; hats; suits; beachwear; neckties; ascots; headbands [clothing]; pocket 
squares; scarves; jackets [clothing]; skirts; gloves [clothing]; ready-to-wear clothing; knitwear [clothing]; jumpers; leg 
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warmers; leggings (trousers); liveries; singlets; hosiery; swimsuits; sweaters; muffs [clothing]; maniples; mantillas; sleep 
masks; skorts; boxer shorts; bathing drawers; waistcoats; trousers; parkas; pelisses; shirt yokes; pyjamas; cuffs; 
ponchos; pullovers; brassieres; sandals; bath sandals; bath slippers; gymnastic shoes; beach shoes; training shoes; lace
boots; outerclothing; petticoats; slips (undergarments); shirt fronts; ankle boots; boots; T-shirts; combinations [clothing];
uniforms; veils [clothing].
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Priority claimed from 03/08/2017; Application No. : 017071011 ;European Union 

4002700    05/02/2018
[International Registration No. : 1433985]
3D Wind AG
Rathausstrasse 14 CH-6341 Baar ZG Switzerland

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy from wind power.

Cl.7;Windmills; wind turbines; generators for wind turbines; turbines for power generation; turbines, other than for land 
vehicles; power transmission chains; turbine blades for power generation.

Cl.37;Repair services for electric generators and wind turbines; repair of turbines; installation services of windmills; 
installation services of wind turbines; installation services of generators for wind turbines; installation services of 
turbines for power generation; installation services of turbines, other than for land vehicles; installation services of power 
transmission chains; installation services of turbine blades for power generation; installation services of pinwheels; 
installation services of toys; installation services of toy windmills; installation services of turbines for land vehicles; 
repair and maintenance of wind turbines; repair and maintenance of generators for wind turbines; repair and maintenance 
of turbines for power generation; repair and maintenance of turbines, other than for land vehicles; repair and maintenance
of power transmission chains; repair and maintenance of turbine blades for power generation; repair and maintenance of 
pinwheels; repair and maintenance of toys; repair and maintenance of toy windmills; repair and maintenance of turbines 
for land vehicles.

Cl.40;Energy production; generation of electricity from wind energy.
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Priority claimed from 23/01/2018; Application No. : 201800932 ;Norway 

4002703    11/07/2018
[International Registration No. : 1433646]
Arinno AS
Grønnspettvegen 27 N-2032 Maura Norway

Proposed to be Used
IR DIVISION
Cl.16;Paper coffee filters.

Cl.21;Coffee filters, non-electric; coffeepots, non-electric; non-electric coffee makers; non-electric coffee brewers; 
parts, fittings, accessories and cleaning tools for the aforementioned goods; coffee filters, not of paper.

Cl.30;Coffee.
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Priority claimed from 26/07/2018; Application No. : 88054259 ;United States of America 

4002711    13/09/2018
[International Registration No. : 1433939]
Epic Games, Inc.
620 Crossroads Boulevard Cary NC 27518 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Stands for handheld digital electronic devices, namely, cell phones.

Cl.14;Charms for key rings or key chains; key chains; pins being jewelry.

Cl.18;Backpacks.

Cl.25;Costumes for use in role-playing games; Halloween costumes; socks; sweatshirts.

Cl.26;Ornamental novelty pins; wigs.

Cl.28;Bobble head dolls; collectable toy figures; Halloween masks; modeled plastic toy figurines; play figures; toy 
action figures and accessories therefor; toy figures; toy vehicles; toy vehicles and accessories therefor; toys, namely, 
children's dress-up accessories.
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4002716    22/05/2018
[International Registration No. : 1433916]
WEDO TOOLS CO., LTD
3-17-603 Hardware Zone Miyun Yizhi Road, Nankai District Tianjin China

Proposed to be Used
IR DIVISION
Cl.6;Safety boxes; buildings, transportable, of metal; containers of metal [storage, transport]; tool chests of metal, 
empty; flanges of metal [collars]; soldering wire of metal; keys of metal; nails; steel wire; steel alloys; steel pipes; copper 
rings; bronzes [works of art].

Cl.7;Electromechanical machines for chemical industry; drilling machines; rolling mills; drilling rigs, floating or non-
floating; crushing machines; elevating apparatus; pneumatic hammers; foundry machines; hand-held tools, other than 
hand-operated; electrostatic eliminators being machines; valves [parts of machines]; welding machines, electric; 
agricultural implements other than hand-operated.

Cl.8;Beard clippers; swords; garden tools, hand-operated; shears; lifting jacks, hand-operated; hand tools, hand-
operated; spanners [hand tools]; abrading instruments [hand instruments]; bushhammers; tweezers; ladles [hand tools].

Cl.9;Signal bells; radiological apparatus for industrial purposes; fire extinguishers; regulating apparatus, electric; 
cables, electric; eyepieces; meters; speaking tubes; measures; asbestos clothing for protection against fire.
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4002897    29/05/2018
[International Registration No. : 1433886]
August Rüggeberg GmbH & Co. KG
Hauptstr. 13 51709 Marienheide Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for treatment of materials and for manufacturing; machine tools for the treatment of materials and 
production; mechanical tools; trueing machines; rotary burrs (term considered too vague by the International Bureau - 
Rule 13.2.b) of the Common Regulations); mounted point (term considered too vague by the International Bureau - Rule 
13.2.b) of the Common Regulations); fine grinding tools and polishing tools (term considered too vague by the 
International Bureau - Rule 13.2.b) of the Common Regulations); diamond tools and cubic boron nitride (CBN) tools; 
grindstones and abrasive cut-off wheels (term considered too vague by the International Bureau - Rule 13.2.b) of the 
Common Regulations); stationary abrasive cut-off wheels; technical brushes (term considered too vague by the 
International Bureau - Rule 13.2.b) of the Common Regulations); tool drives, in particular pneumatic drives, electric drives 
and flexible shaft drives (term considered too vague by the International Bureau - Rule 13.2.b) of the Common 
Regulations).

Cl.8;Hand tools and implements (hand-operated); files [tools]; rasps.
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Priority claimed from 27/04/2018; Application No. : 717854 ;Switzerland 

4002924    25/09/2018
[International Registration No. : 1434184]
Archroma IP GmbH
Neuhofstrasse 11 CH-4153 Reinach BL Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.42;Examination and evaluation of the ecological profile of products and production processes for the textile 
industry; provision of information relating to the development of ecological products and processes for the textile 
industry.
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Priority claimed from 29/11/2017; Application No. : 716351 ;Switzerland 

4002958    18/05/2018
[International Registration No. : 1434622]
Chanel SARL
Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Preparations for cosmetic use for skin, scalp, hair or nail care; preparations for cosmetic use for application on the 
skin, scalp, hair or nails; soaps; perfumery products; perfumes; essential oils; make-up products; cosmetics; toiletries for 
non-medical use; talcum powder for toilet use; deodorants/antiperspirants for personal use; artificial nails for cosmetic 
use; nail art stickers; adhesives for affixing artificial nails; temporary tattoos for cosmetic use; perfumed sprays for 
indoor use; air fragrances; potpourris [fragrances].

Cl.9;Optical apparatus and instruments; sunglasses, spectacles, binoculars; cases and cords for sunglasses, 
spectacles and binoculars; frames and lenses for spectacles and for sunglasses; shells, cases, covers and carrying bags 
for mobile telephones, apparatus and telecommunication instruments; shells, cases, covers and carrying bags for tablet 
computers and computer apparatus and instruments; cases, covers, carrying cases and bags for electronic apparatus; 
cards for mobile telephones; electronic publications relating to fashion and beauty; encoded loyalty cards, debit cards, 
credit cards; mechanism for coin-operated apparatus for dispensing perfumes and cosmetics; mouse pads; compact 
disks, CD-ROMs, DVDs and Blu-ray disks; USB flash drives; decorative magnets; graphic elements and downloadable 
ringtones for mobile telephones; accessories for mobile telephones, tablet computers and portable computers; selfie 
sticks; headphones; personal digital assistants; software; software applications for personal computers, portable 
computers, portable telephones and tablet computers; battery chargers; chargers for mobile telephones and for 
telecommunication apparatus and instruments; chargers for computer apparatus and instruments; chargers for electronic 
apparatus; luminous or mechanical signs; luminous or mechanical signals; scientific apparatus and instruments; 
apparatus and instruments for education and teaching; e-learning software for education and training; recording media 
recorded with computer programs for teaching materials; apparatus for recording, transmission or reproduction of 
sounds or images; downloadable publications, electronic printed publications.

Cl.14;Fashion jewelry.

Cl.18;Leather and imitations of leather; animal skins; trunks, carrying cases, suitcases and traveling sets [leatherware]; 
umbrellas, parasols and walking sticks; whips, harness and saddlery; wallets; purses (coin purses); garment bags for 
travel; bags; card holders; business card cases; music cases; vanity cases, not fitted; briefcases; handbags, backpacks, 
wheeled bags; bags for climbers and campers, travel bags, beach bags, school bags; collars or clothing for animals; 
shopping bags; bags or small bags (envelopes, pouches) of leather for packaging; key cases; attaché cases; luggage 
tags of leather; hat boxes of leather; leather laces.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; shawls; neckties; hosiery; socks; bedroom slippers; stockings; tights; beach, ski or sports 
footwear; underwear; sleep masks; uniforms; money belts [clothing].
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Priority claimed from 27/03/2018; Application No. : 017880626 ;European Union 

4002985    02/08/2018
[International Registration No. : 1434099]
Exxentric AB
Karlsbodavägen 39 SE-168 67 Bromma Sweden

Proposed to be Used
IR DIVISION
Cl.9;Application software for mobile phones; application software for cloud computing services; sensors and detectors; 
software for logging physical exercise; programs for computers.

Cl.10;Physical therapy equipment; apparatus for use in exercising muscles for medical use; apparatus for the 
therapeutic stimulation of the muscles; physical exercise apparatus for therapeutic use; weight training apparatus 
adapted for medical use; computer controlled training apparatus for therapeutic use; computer controlled exercise 
apparatus for therapeutic use; physical exercise apparatus for medical purposes; exercising apparatus for medical 
rehabilitative purposes; physical exercise articles for physical training [for medical purposes]; exercise machines for 
therapeutic purposes; apparatus for medical rehabilitation; physiotherapy and rehabilitation equipment; step-up 
machines for use in physiotherapy.

Cl.28;Body-training apparatus; exercise platforms; aerobic steps; exercise weights; manually operated exercise 
equipment; body building apparatus; fitness exercise machines.
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Priority claimed from 09/02/2018; Application No. : 17797986 ;European Union 

4004418    25/07/2018
[International Registration No. : 1434569]
Karl-Otto Werz Naturkornmühle GmbH & Co. KG
Stäffeleswiesen 28/30 89522 Heidenheim Germany

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, savoury 
sauces; spices; ice; enriched farina [meal]; snacks manufactured from muesli; flour ready for baking; baking soda 
[bicarbonate of soda for cooking purposes]; baking powder; bean meal; flour based chips; flour based chips; ready-to-eat 
cereals; fruit breads; barley prepared for human consumption; pastries, cakes, tarts and biscuits (cookies); flaked wheat; 
barley (crushed -); crushed oats; roasted barley and malt for use as substitute for coffee; husked barley; barley-leaf tea; 
barley flakes; pearl barley; malted barley prepared for human consumption; barley flour [for food]; barley meal; barley 
(crushed -); husked barley; husked oats; cereals prepared for consumption by humans; cereals for use in making pasta; 
chips [cereal products]; cereal preparations consisting of oatbran; cereal preparations consisting of oatbran; dried pasta; 
dried and fresh pastas, noodles and dumplings; pearl barley; crushed oats; oats for human consumption; porridge oats; 
rolled oats and wheat; oat flakes; oatmeal; flapjacks; husked oats; oatcakes for human consumption; oatmeal for human 
consumption; flour of oats; steel cut oats; yeast; yeast extracts for human consumption; barm cakes; yeast powder; flour 
of millet; kasha [meal]; flour-based dumplings; flour confectionery; barley meal; pulse flour for food; flour; flour for 
making dumplings of glutinous rice; flour; flour-based gnocchi; flour concentrate for food; flour mixtures for use in 
baking; mixed flour for food; flour mixes; flour; farinaceous foods; cereal bars and energy bars; muesli; muesli desserts; 
cereal bars and energy bars; muesli bars; oat-based food; cereal based foodstuffs for human consumption; oat-based 
food; foodstuffs made from cereals; foodstuffs made from oats; non-medicated flour confectionery; non-medicated flour 
confectionery; noodles; flour based savory snacks; pizza; pizza crust; pizza bases; prepared pizza meals; pizza flour; 
pizza dough; rye flour; rye full grain grist; sesame seeds; farina [meal]; tarts; cake doughs; processed cereals; processed 
sorghum; processed quinoa; processed oats for food for human consumption; processed oats; processed wheat; 
processed cereals for food for human consumption; processed grains, starches, and goods made thereof, baking 
preparations and yeasts; processed cereals; muesli consisting predominantly of cereals; processed cereals; flaked 
wheat; wheat germ [other than a dietary supplement]; wheat germ for human consumption; wheat germ; wheat germ; 
pounded wheat; malted wheat; wheat flour [for food]; wheat flour; wheat starch flour; crushed oats; pounded wheat; 
prepared mixes for making gateaux.

Cl.31;Raw and unprocessed agricultural and horticultural products; fresh fruits, vegetables and herbs; natural plants 
and flowers; foodstuffs for animals and beverages for animals; malt; raw and unprocessed grains and seeds; onions, 
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fresh; edible sesame, unprocessed; fresh hazelnuts; fresh wheat; grains for animal consumption; grains [cereals]; cereal 
seeds, unprocessed; crop seeds; oats; hazelnuts; cereal seeds, unprocessed; nuts [fruits]; rye seed; rye seed; raw red 
beans; edible sesame, unprocessed; unprocessed beans; unprocessed beans; barley (unprocessed -); unprocessed nuts; 
unprocessed quinoa; unprocessed oats; unprocessed wheat; wheat; wheat seed.

Cl.35;Retail services in relation to foodstuffs; administration of the business affairs of retail stores; retail services in 
relation to foodstuffs via global computer networks.
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Priority claimed from 01/12/2017; Application No. : 2017751178 ;Russian Federation 

4004426    29/03/2018
[International Registration No. : 1434567]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya Ul, 5, Lit A RU-190000 St-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Agar-agar; nitrogen; actinium; alkaloids; alginates for the food industry; alginates for industrial purposes; crotonic 
aldehyde; ammonium aldehyde; aldehydes; americium; amyl acetate; ammonia [volatile alkali] for industrial purposes; 
anhydrous ammonia; ammonia; acetic anhydride; anhydrides; anti-knock substances for internal combustion engines; 
disincrustants; antioxidants for use in the manufacture of cosmetics; antioxidants for use in the manufacture of food 
supplements; antioxidants for use in the manufacture of pharmaceuticals; antioxidants for use in manufacture; antistatic 
preparations, other than for household purposes; antifreeze; size for use in the textile industry; argon; lead arsenate; 
astatine; aluminium acetate; lime acetate; lead acetate; acetate of cellulose, unprocessed; acetates [chemicals]; 
acetylene; acetone; oenological bactericides [chemical preparations for use in wine making]; balm of gurjun [gurjon, 
gurjan] for making varnish; barium; barytes; albumin [animal or vegetable, raw material]; animal albumen [raw material]; 
iodised albumen; malt albumen; benzene; benzol; bentonite; berkelium; bicarbonate of soda for chemical purposes; 
potassium dioxalate; bichromate of potassium; bichromate of soda; bauxite; bromine for chemical purposes; 
albumenized paper; baryta paper; diazo paper; blueprint paper; test paper, chemical; self-toning paper [photography]; 
nitrate paper; sensitized paper; photometric paper; borax; grafting wax for trees; agglutinants for concrete; gas purifying 
preparations; polish removing substances; preparations for the separation of greases; substances for preventing runs in 
stockings; water-softening preparations; limestone hardening substances; tanning substances; adhesives for industrial 
purposes; surface-active chemical agents; foundry binding substances; concrete-aeration chemicals; leather-dressing 
chemicals; chemicals for the manufacture of paints; chemicals for the manufacture of pigments; starch-liquifying 
chemicals [ungluing agents]; flower preservatives; seed preserving substances; viscose; bismuth; bismuth subnitrate for 
chemical purposes; vitamins for the food industry; vitamins for use in the manufacture of cosmetics; vitamins for use in 
the manufacture of food supplements; vitamins for use in the manufacture of pharmaceuticals; witherite; distilled water; 
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seawater for industrial purposes; acidulated water for recharging accumulators; heavy water; hydrogen; seaweeds 
[fertilizers]; gadolinium; getters [chemically active substances]; protective gases for welding; solidified gases for 
industrial purposes; basic gallate of bismuth; gallium; gambier; helium; electrophoresis gels; genes of seeds for 
agricultural production; hydrazine; aluminium hydrate; hydrates; hyposulfites; ceramic glazings; glycol; expanded clay 
for hydroponic plant growing [substrate]; kaolin; alumina; glycerides; glycerine for industrial purposes; glucose for the 
food industry; glucose for industrial purposes; glucosides; gluten for the food industry; gluten for industrial purposes; 
holmium; hormones for hastening the ripening of fruit; peat pots for horticulture; graphite for industrial purposes; guano; 
humus; dextrin [size]; detergents for use in manufacturing processes; defoliants; diastase for industrial purposes; 
kieselgur; manganese dioxide; titanium dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; 
dispersions of plastics; dysprosium; bichloride of tin; detergent additives to gasoline [petrol]; ceramic compositions for 
sintering [granules and powders]; additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical 
additives for oils; additives, chemical, to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; 
tan-wood; europium; gelatine for photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with 
abrasives; fluids for hydraulic circuits; liquids for removing sulfates from accumulators; power steering fluid; brake fluid; 
magnetic fluid for industrial purposes; transmission fluid; tree cavity fillers [forestry]; glaziers' putty; moderating 
materials for nuclear reactors; diatomaceous earth; fuller's earth for use in the textile industry; lime chloride; isotopes for 
industrial purposes; iodine for industrial purposes; iodine for chemical purposes; aluminium iodide; alkaline iodides for 
industrial purposes; ion exchangers [chemicals]; ytterbium; yttrium; casein for the food industry; casein for industrial 
purposes; kainite; potassium; californium; calomel [mercurous chloride]; gum arabic for industrial purposes; tartar, other 
than for pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; silicon carbide [raw material]; 
carbide; lime carbonate; magnesium carbonate; carbonates; cement [metallurgy]; lutetium [cassiopium]; catalysts; 
biochemical catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; 
quebracho for industrial purposes; ketones; cinematographic films, sensitized but not exposed; oxygen; nitric acid; 
anthranilic acid; benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the 
manufacture of ink; gallotannic acid; glutamic acid for industrial purposes; tannic acid; iodic acid; phenol for industrial 
purposes; citric acid for industrial purposes; lactic acid; formic acid; persulfuric acid; oleic acid; picric acid; pyrogallic 
acid; salicylic acid; sebacic acid; sulfuric acid; sulfurous acid; spirits of salt; stearic acid; carbonic acid; spirits of vinegar 
[dilute acetic acid]; phosphoric acid; hydrofluoric acid; cholic acid; chromic acid; oxalic acid; acids; benzene-based 
acids; fatty acids; mineral acids; arsenious acid; adhesives for billposting; leather glues; adhesives for wall tiles; 
adhesives for wallpaper; glue for industrial purposes; cement for mending broken articles; gums [adhesives] for 
industrial purposes; birdlime; isinglass, other than for stationery, household or alimentary purposes; starch paste 
[adhesive], other than for stationery or household purposes; stem cells, other than for medical or veterinary purposes; 
collagen for industrial purposes; collodion; compost; beer preserving agents; preservatives for use in the pharmaceutical 
industry; mangrove bark for industrial purposes; tan; starch for industrial purposes; silicon; creosote for chemical 
purposes; krypton; xenon; xylene; xylol; biological tissue cultures, other than for medical or veterinary purposes; curium; 
lactose [raw material]; lactose for the food industry; lactose for industrial purposes; lanthanum; dry ice [carbon dioxide]; 
lecithin [raw material]; lecithin for the food industry; lecithin for industrial purposes; lithium; magnesite; manganate; oils 
for tanning leather; oils for currying leather; oils for preparing leather in the course of manufacture; oils for the 
preservation of food; transmission oil; carbolineum for the protection of plants; paper pulp; wood pulp; grafting mastic 
for trees; mastic for leather; cement for pneumatic tires [tyres]; oil cement [putty]; synthetic materials for absorbing oil; 
brazing preparations; ceramic materials in particulate form, for use as filtering media; filtering materials [unprocessed 
plastics]; filtering materials [mineral substances]; filtering materials [vegetable substances]; filtering materials [chemical 
preparations]; blue vitriol; metalloids; alkaline-earth metals; alkaline metals; methane; methyl benzene; methyl benzol; 
flour for industrial purposes; tapioca flour for industrial purposes; potato flour for industrial purposes; soap [metallic] for 
industrial purposes; arsenic; emollients for industrial purposes; animal manure; sodium; hypochlorite of soda; 
naphthalene; sal ammoniac; toxic gas neutralizers; neodymium; neon; neptunium; ammonium nitrate; uranium nitrate; 
nitrates; combusting preparations [chemical additives to motor fuel]; nitrous oxide; baryta; uranium oxide; oxalates; lithia 
[lithium oxide]; lead oxide; antimony oxide; chromium oxide; cobalt oxide for industrial purposes; mercuric oxide; olivine 
[silicate mineral]; gallnuts; purification preparations; wine finings; textile-brightening chemicals; beer-clarifying and 
preserving agents; must-fining preparations; reducing agents for use in photography; bases [chemical preparations]; 
wax-bleaching chemicals; fat-bleaching chemicals; organic digestate [fertilizer]; pectin for the food industry; pectin for 
industrial purposes; pectin [photography]; perborate of soda; humus top dressing; percarbonates; hydrogen peroxide for 
industrial purposes; persulfates; perchlorates; foundry sand; plastisols; ferrotype plates [photography]; plasticizers; 
plastics, unprocessed; X-ray films, sensitized but not exposed; plutonium; chemical coatings for ophthalmic lenses; 
polonium; potash; potash water; soil for growing; praseodymium; rubber preservatives; masonry preservatives, except 
paints and oils; brickwork preservatives, except paints and oils; cement preservatives, except paints and oils; 
preservatives for tiles, except paints and oils; bacteriological preparations for acetification; vulcanising preparations; 
renovating preparations for phonograph records; currying preparations for leather; currying preparations for skins; 
galvanizing preparations; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel; separating and unsticking [ungluing] preparations; metal annealing preparations; metal tempering preparations; 
preparations for preventing the tarnishing of lenses; preparations for preventing the tarnishing of glass; cement-
waterproofing chemicals, except paints; plant growth regulating preparations; wallpaper removing preparations; anti-boil 
preparations for engine coolants; fulling preparations for use in the textile industry; descaling preparations, other than for 
household purposes; fertilizing preparations; flashlight preparations; finishing preparations for use in the manufacture of 
steel; sizing preparations; animal carbon preparations; preparations of microorganisms, other than for medical and 
veterinary use; corrosive preparations; cryogenic preparations; dehydrating preparations for industrial purposes; 
degreasing preparations for use in manufacturing processes; degumming preparations; oil-bleaching chemicals; 
bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial purposes; preparations for 
stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements for plants; moistening 
[wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening 
[wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme preparations for industrial 
purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical condensation preparations; 
chemical preparations for smoking meat; chemical preparations for facilitating the alloying of metals; engine-
decarbonising chemicals; fulling preparations; fuel-saving preparations; coal saving preparations; damp-proofing 
chemicals, except paints, for masonry; anti-sprouting preparations for vegetables; preparations of the distillation of wood 
alcohol; chemical substances for preserving foodstuffs; benzene derivatives; cellulose derivatives [chemicals]; 
promethium; protactinium; protein [raw material]; proteins for the food industry; proteins for use in the manufacture of 
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food supplements; proteins for use in manufacture; mordants for metals; radium for scientific purposes; radon; solvents 
for varnishes; anti-frothing solutions for accumulators; drilling muds; galvanizing baths; solutions for cyanotyping; silver 
salt solutions for silvering; toning baths [photography]; unprocessed artificial resins, unprocessed plastics; rhenium; 
mercury; rubidium; carbon black for industrial purposes; soot for industrial or agricultural purposes; lamp black for 
industrial purposes; samarium; saccharin; selenium; saltpeter; sulfur; carbon disulfide; silicates; aluminium silicate; 
silicones; scandium; topsoil; foundry molding [moulding] preparations; potting soil; acrylic resins, unprocessed; polymer 
resins, unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda 
for industrial purposes; barium compounds; fluorspar compounds; salts [fertilizers]; salts [chemical preparations]; 
ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for galvanic cells; salt for 
preserving, other than for foodstuffs; salts for coloring [colouring] metal; salts for industrial purposes; iron salts; gold 
salts; iodised salts; calcium salts; sodium salts [chemical compounds]; salt, raw; salts from rare earth metals; mercury 
salts; toning salts [photography]; chrome salts; chromic salts; salts of alkaline metals; rock salt; mold-release 
preparations; fire extinguishing compositions; compositions for the manufacture of phonograph records; compositions 
for the manufacture of technical ceramics; compositions for repairing inner tubes of tires [tyres]; compositions for 
repairing tires [tyres]; acid proof chemical compositions; glutinous tree-grafting preparations; adhesive preparations for 
surgical bandages; fireproofing preparations; compositions for threading; sauce for preparing tobacco; amyl alcohol; 
vinic alcohol; wood alcohol; sal ammoniac spirits; ethyl alcohol; alcohol; adjuvants, other than for medical or veterinary 
purposes; cement for footwear; concrete preservatives, except paints and oils; water glass [soluble glass]; strontium; 
substrates for soil-free growing [agriculture]; barium sulfate; sulfates; antimony sulfide; sulfides; benzoic sulfimide; 
sulfonic acids; sumac for use in tanning; superphosphates [fertilizers]; antimony; thallium; talc [magnesium silicate]; 
tannin; cream of tartar for the food industry; cream of tartar for industrial purposes; cream of tartar for chemical 
purposes; tellurium; terbium; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; technetium; thiocarbanilide; 
titanite; sensitized cloth for photography; blueprint cloth; toluene; fuel for atomic piles; thorium; peat [fertilizer]; gum 
tragacanth for industrial purposes; thulium; carbonic hydrates; carbon; activated carbon; carbon for filters; animal 
charcoal; animal carbon; bone charcoal; blood charcoal; fertilizers; nitrogenous fertilizers; fish meal fertilizers; wood 
vinegar [pyroligneous acid]; uranium; chemical intensifiers for paper; chemical intensifiers for rubber; vulcanisation 
accelerators; enzymes for the food industry; enzymes for industrial purposes; ferments for chemical purposes; milk 
ferments for the food industry; milk ferments for industrial purposes; milk ferments for chemical purposes; fermium; 
ferrocyanides; fixing solutions [photography]; flavonoids for industrial purposes [phenolic compounds]; flocculants; 
soldering fluxes; brazing fluxes; formic aldehyde for chemical purposes; phosphatides; phosphates [fertilizers]; 
phosphorus; photographic paper; photosensitive plates; sensitized photographic plates; sensitized films, unexposed; 
photographic developers; photographic sensitizers; chemical preparations for use in photography; photographic 
emulsions; francium; fluorine; chemicals for use in forestry, except fungicides, herbicides, insecticides and parasiticides; 
glass-frosting chemicals; leather-renovating chemicals; glass-staining chemicals; enamel-staining chemicals; oil-
separating chemicals; water-purifying chemicals; oil-purifying chemicals; welding chemicals; condensation-preventing 
chemicals; stain-preventing chemicals for use on fabrics; anti-tarnishing chemicals for windows; leather-waterproofing 
chemicals; textile-waterproofing chemicals; chemicals, except pigments, for the manufacture of enamel; radiator flushing 
chemicals; leather-impregnating chemicals; textile-impregnating chemicals; horticultural chemicals, except fungicides, 
herbicides, insecticides and parasiticides; agricultural chemicals, except fungicides, herbicides, insecticides and 
parasiticides; soil conditioning preparations; chimney cleaners, chemical; industrial chemicals; color- [colour-] 
brightening chemicals for industrial purposes; refrigerants; coolants for vehicle engines; chlorine; chlorates; 
hydrochlorates; aluminium chloride; magnesium chloride; chlorides; palladium chloride; chromates; flowers of sulfur for 
chemical purposes; caesium; cellulose; cerium; cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag 
[fertilizers]; size for finishing and priming; fillers for automobile bodies; spinel [oxide mineral]; alkalies; caustic alkali; tea 
extracts for the food industry; tea extracts for use in the manufacture of cosmetics; tea extracts for use in the 
manufacture of pharmaceuticals; radioactive elements for scientific purposes; rare earths; fissionable chemical elements; 
emulsifiers; erbium; ethane; methyl ether; sulfuric ether; ethyl ether; glycol ether; ethers; esters; cellulose ethers for 
industrial purposes; cellulose esters for industrial purposes.

Cl.4;Petroleum; motor spirit; industrial gasoline; montan wax; paraffin wax; coal gas; liquefied petroleum gas; liquefied 
petroleum gases to be used for domestic and industrial purposes and in motor vehicles; liquefied natural gas; alcohol 
and mixed alcohol fuel; solid fuels; wood pellets for heating [fuel]; pellets of compressed fiber manufactured from a plant 
crop to be used as fuel; fuel pellets; methylated spirits for fuel [denaturated fuel alcohols]; cutting oil for industrial metal 
working; lighter fluid; mazut; automotive engine oils; hardened oils [hydrogenated oils for industrial use]; mold releasing 
oils; leather-preserving oils and greases; mineral oil for use in the manufacture of paint; mineral oil for use in the 
manufacture of metal cutting fluids; industrial oil for batteries; all-purpose penetrating oil; lubricating oil for motor vehicle 
engines; lubricating oils and greases; automotive lubricants; lubricants for aircraft engines; motor vehicle lubricants; 
lubricants for industrial machinery; graphite lubricants; industrial lubricants; all-purpose lubricants; crude oil; heavy oils; 
petroleum, raw or refined; dust absorbing, wetting and binding compositions; non-chemical additives for gasoline; non-
chemical additives for oils and fuels; non-chemical additives for fuels; non-chemical additives for fuels, lubricants and 
greases; propane gas; propane gas sold in cylinders for use in torches; flux oil for use as an ingredient in asphalt; 
firelighters for grills; automotive greases; drilling lubricants; grease for machines; lubricating grease for vehicles; general 
purpose greases; petroleum-based dust suppressing compositions; granular absorbent oil-based composition for 
absorbing spills from floors; dust laying and absorbing compositions for use on unpaved roads; dust binding 
compositions; dust wetting compositions; petroleum-based dust absorbing compositions; wood chips for smoking and 
flavoring foods; wood chips for use as fuel; fuels, including motor spirit, and illuminants; gaseous fuels; liquid fuels; 
aviation fuel; biodiesel fuel; fuel for motor vehicles; chafing dish fuel; lamp fuel; fuel for aircraft; fuel for aircraft and 
ships; fuel for lighters; fuel for ships; heating oil; fuels derived from crude oil; hydrocarbon fuels; mineral spirits for use 
as accelerants; electrical energy.

Cl.37;Asphalting; drilling of deep oil or gas wells; drilling of wells; drilling for crude oil; rebuilding engines that have 
been worn or partially destroyed; rebuilding machines that have been worn or partially destroyed; renovation of clothing; 
retreading of tires [tyres]; vulcanization of tires [tyres] [repair]; building sealing; linen ironing; pressing of clothing; 
disinfecting; rat exterminating; pumping crude oil; refilling of toner cartridges; vehicle battery charging; knife sharpening; 
building insulating; repair information; construction information; bricklaying; riveting; construction consultancy; 
varnishing; retinning; scaffolding; road paving; window cleaning; vehicle washing; building construction supervision; 
tuning of musical instruments; upholstering; rustproofing; anti-rust treatment for vehicles; sanding; pumicing; strong-
room maintenance and repair; maintenance of vehicles and machines; vehicle maintenance; maintenance, servicing and 
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repair of vehicles; paper hanging; painting or repair of signs; cleaning of buildings [exterior surface]; recharging of 
batteries and accumulators; oil pumping and extraction; vehicle polishing; automobile polishing; vehicle breakdown 
repair services; rental of bulldozers; rental of drainage pumps; rental of dish drying machines; rental of road sweeping 
machines; rental of cleaning machines; rental of cranes [construction equipment]; rental of dish washing machines; 
rental of laundry washing machines; rental of construction equipment; rental of excavators; laying of cable; masonry; 
roofing services; painting, interior and exterior; carpentry services; drilling and pumping of oil; underwater repair; 
plastering; quarrying services; repair of security locks; umbrella repair; parasol repair; motor vehicle maintenance and 
repair; burner maintenance and repair; film projector repair and maintenance; repair and maintenance of airplane motors 
and engines; airplane maintenance and repair; safe maintenance and repair; clock and watch repair; repair of power lines; 
pump repair; upholstery repair; shoe repair; clothing repair; photographic apparatus repair; furniture restoration; 
restoration of musical instruments; restoration of works of art; vehicle lubrication [greasing]; demolition of buildings; 
warehouse construction and repair; vehicle service stations [refuelling and maintenance]; sterilization of medical 
instruments; washing;washing of linen; pier breakwater building; pipeline construction and maintenance; underwater 
construction; harbour construction; factory construction; construction of structures for the production of crude oil; 
construction of structures for the transportation of crude oil; construction of structures for the storage of crude oil; 
building of fair stalls and shops; construction; shipbuilding; cleaning of automobiles; cleaning of buildings [interior]; 
street cleaning; vermin exterminating, other than for agriculture, aquaculture, horticulture and forestry; fuel station 
services; automatic fuel station services; garage services for automobile repair; automobile undercoating services; tire 
balancing; pest control services, other than for agriculture, aquaculture, horticulture and forestry; hydraulic fracturing 
services; oil extraction services; computer and telephone battery recharge services; recharging services for electric 
vehicles; oil pumping services; artificial snow-making services; car cleaning; laundering; installation of doors and 
windows; irrigation devices installation and repair; elevator installation and repair; heating equipment installation and 
repair; burglar alarm installation and repair; furnace installation and repair; telephone installation and repair; installation 
and repair of air-conditioning apparatus; fire alarm installation and repair; freezing equipment installation and repair; 
electric appliance installation and repair; kitchen equipment installation; installation, construction, maintenance, 
servicing and repair of energy and power generating apparatus, equipment and installations; installation, maintenance 
and repair of computer hardware; machinery installation, maintenance and repair; office machines and equipment 
installation, maintenance and repair; interference suppression in electrical apparatus; swimming-pool maintenance; 
furniture maintenance; chimney sweeping; automobile cleaning and washing; boiler cleaning and repair; cleaning of 
clothing; dry cleaning; vehicle cleaning; diaper cleaning; leather care, cleaning and repair; fur care, cleaning and repair.
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Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

Priority claimed from 01/05/2018; Application No. : 017894133 ;European Union 

4004430    01/10/2018
[International Registration No. : 1434208]
DAVANTI TYRES LIMITED
OAK HOUSE, WOODLANDS PARK, ASHTON ROAD, NEWTON-LE-WILLOWS MERSEYSIDE WA12 0HF United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Tyres; solid, semi-pneumatic and pneumatic tyres, rims and covers for vehicle wheels of all kinds.

Cl.37;Repair, maintenance and fitting services relating to vehicle tyres and wheels.
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4004439    10/08/2018
[International Registration No. : 1434173]
Treezo New Material Technology CO.LTD
No.50 Gouyun Road, Liangzhu Town, Yuhang District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.19;Veneers; plywood; floors, not of metal; doors, not of metal; lumber; cement.

Cl.20;Furniture; tanks, not of metal nor of masonry; mirrors [looking glasses]; works of art of wood, wax, plaster or 
plastic; nesting boxes for household pets; furniture fittings, not of metal; window fittings, not of metal; door fittings, not 
of metal; work benches.

Cl.21;Kitchen utensils; drinking vessels; combs; cosmetic utensils; heat-insulated containers; cleaning instruments, 
hand-operated; glass, unworked or semi-worked, except building glass.
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Priority claimed from 13/06/2018; Application No. : 017917084 ;European Union 

4004440    13/06/2018
[International Registration No. : 1434221]
Rössler Papier GmbH & Co. KG
Valencienner Straße 56 52355 Düren Germany

Proposed to be Used
IR DIVISION
Cl.16;Works of art and figurines of paper or cardboard, and architects' models; decoration and art materials and media; 
filtering materials (paper); bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; 
stationery and instructional and teaching materials; adhesives for stationery or household purposes; printed matter; 
paper and cardboard.

Cl.18;Banknote holders.

Cl.40;Stationery printing services.

Cl.42;Illustration services (design); graphic arts design.

6160



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

4004442    03/05/2018
[International Registration No. : 1434109]
State Power Investment Corporation
Building 3, No. 28, Financial Street, Xicheng District Beijing China

Proposed to be Used
IR DIVISION
Cl.1;Iodine for industrial purposes; lithia [lithium oxide]; fissionable material for nuclear energy; fuel for atomic piles; 
water-softening preparations; ion exchangers [chemicals]; water-purifying chemicals; cement preservatives, except 
paints and oils; filtering materials [mineral substances]; carbon for filters.

Cl.7;Handling apparatus for loading and unloading; metalworking machines; flues for engine boilers; steam condensers 
[parts of machines]; steam engines; feeding apparatus for engine boilers; boiler tubes [parts of machines]; steamer 
machine; pumps [parts of machines, engines or motors]; compressors [machines]; hydroelectric power generating 
equipment; wind driven power generation assembly; dynamos; generators of electricity; alternators; dust removing 
installations for cleaning purposes; machines and apparatus for cleaning, electric.

Cl.9;Computer peripheral devices; computers; computer memory devices; computer operating programs, recorded; 
atom radial instrument; particle accelerators; atom power plant controlling system; betatrons; cyclotrons; nuclear 
instruments.

Cl.11;Drying apparatus; air conditioning apparatus; filters for air conditioning; steam generating installations; steam 
boilers, other than parts of machines; evaporators; heat exchangers, not parts of machines; nuclear reactors; processing 
installations for fuel and nuclear moderating material; installations for processing nuclear fuel and nuclear moderating 
material.

Cl.37;Construction project management, namely, project examine; building construction supervision; pipeline 
construction and maintenance; demolition of buildings; building insulating; factory construction; construction; mining 
extraction; installation and repair lighting facility; repair of power lines.

Cl.39;Transport; unloading cargo; wrapping of goods; vehicle breakdown towing services; garage rental; warehousing; 
electricity distribution; distribution of energy; parcel delivery; arranging of travel tours.

Cl.40;Custom assembling of materials for others; destruction of waste and trash; incineration of waste and trash; 
decontamination of hazardous materials; sorting of waste and recyclable material [transformation]; waste treatment 
[transformation]; recycling of waste and trash; water treating; production of energy; rental of generators.

Cl.42;Technical research; certificate of quality system; quality testing; consultancy in the field of energy-saving; 
research in the field of environmental protection; geological surveys; data conversion of computer programs and data 
[not physical conversion]; computer programming; installation of computer software; providing search engines for the 
Internet.
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4004447    10/08/2018
[International Registration No. : 1434031]
Treezo New Material Technology CO.LTD
No.50 Gouyun Road, Liangzhu Town, Yuhang District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.19;Lumber; plywood; wood for making household utensils; veneers; doors, not of metal.

Cl.20;Furniture; beds; furniture of metal; sofas; water-pipe valves of plastic; window fittings, not of metal; curtain rails; 
pulleys of plastics for blinds.
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Priority claimed from 18/09/2018; Application No. : 88122222 ;United States of America 

4004455    02/10/2018
[International Registration No. : 1434562]
BERGKAMP INCORPORATED
3040 Emulsion Drive Salina KS 67401 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Pavement construction, preservation, patching, and maintenance equipment, namely, truck or trailer mounted 
slurry seal and micro surfacing pavers with support equipment, electronic mix control and diagnostic system, pothole 
patchers, spray injection pothole patchers, emulsion mills and plants, polymer-modified asphalt blending mills and 
plants, crumb rubber blending plants, laboratory plants, storage tanks and mixers.

Cl.37;Technical consultation in the field of pavement construction, preservation, patching, and maintenance.
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Priority claimed from 25/01/2018; Application No. : 30 2018 001 703 ;Germany 

4004460    29/06/2018
[International Registration No. : 1434573]
Ballerina-Küchen Heinz-Erwin Ellersiek GmbH
Bruchstraße 49-51 32289 Rödinghausen Germany

Proposed to be Used
IR DIVISION
Cl.20;Kitchen furniture and parts thereof.

Cl.35;Wholesale and retail services relating to kitchen furniture and parts thereof.

Cl.37;Construction and fitting of kitchens; services for the installation of kitchens; installation of kitchen cabinets and 
equipment; repair of kitchen furniture; installation and fitting of kitchen appliances; installation, maintenance and repair 
of kitchen equipment.

Cl.42;Planning and layout design services for kitchens.
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Priority claimed from 19/02/2018; Application No. : 017838368 ;European Union 

4004465    15/07/2018
[International Registration No. : 1434247]
Alain De Vreese
Stationsstraat 120 B-9880 Aalter

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; adhesive printed labels; books; bookbindings; book covers; bookbinding material; 
photographic albums; photograph mounts; photograph stands; photographs [printed]; pen stands; holders for notepads; 
holders for adhesive tapes; decorators' paintbrushes; silk canvas [painters' article]; arts and crafts paint kits; desk sets; 
holders for desk accessories; desk organisers; finger-stalls [office requisites]; manuals for instructional purposes; 
teaching materials [except apparatus]; packaging materials.

Cl.18;Book bags; travelling sets [leatherware]; leather purses; leather pouches; imitation leather; travel luggage; 
travelling sets; umbrellas and parasols; walking staffs; saddlery, whips and apparel for animals.

Cl.25;Clothing; footwear; hats.
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Priority claimed from 14/11/2017; Application No. : 87/684826 ;United States of America 

4004466    11/05/2018
[International Registration No. : 1434589]
Diversey, Inc.
c/o Pyramid Close, Weston Favell Northampton, Northamptonshire NN3 8PD United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances for industrial or manufacturing processes, namely, detergents for industrial or manufacturing 
processes, preparations for degreasing inanimate objects in the commercial field of meat packing plants and other food 
processing industries, compounds for softening water, chelating agents, acid removers, scale removers, rinse aid 
compositions, anti-foam agents, cooling brines, additives to cooling brines, additives used in water treatment, cooling 
water treatment scale and corrosion inhibitors, boiler water treatment sludge conditioners, oxygen scavengers and 
dispersants.

Cl.2;Durable floor finish in the form of a coating that is applied to flooring substrates for commercial, industrial and 
institutional use; concrete sealer in the form of a coating for commercial, industrial and institutional use; sealing and 
protective coating preparations for porous surfaces; protective and decorative coatings in the nature of an ultra-high 
speed floor varnish; floor sealing and filling agent in the nature of a varnish.

Cl.3;All-purpose cleaning, degreasers other than for use in manufacturing processes, polishing and finishing 
preparations and cleaning preparations with disinfecting properties for use on inanimate surfaces, namely, floor cleaning 
preparations, floor polishing preparations, floor finishing preparations, floor wax and polish removing preparations; 
furniture polish, glass cleaning and polishing preparations; stainless steel cleaning preparations; cleaning preparations 
for use in the internal and external cleaning and maintenance of all types of vehicles; sink, toilet, shower and tub 
cleaners; tile cleaning preparations; non-medicated hand soaps and hand lotions; shampoo; carpet cleaning solutions 
and stain removers; cleaning preparations for use on fabrics, upholstery and carpets, with and without deodorant 
properties; laundry products for commercial use, namely, detergents, bleach, fabric softeners, laundry sour/neutralizers, 
starch and stain removers; germicidal detergents for commercial laundry; washing products, namely, machine 
dishwashing detergents and rinse additives, hand dishwashing detergents, flatware presoaking detergents, dishware 
cleaning preparations in the nature of destaining preparations, acid cleaning preparations for use in machine 
dishwashers, detergent rinse aids, soak tank cleaning preparations; cleaning preparations for bottle washing; oven 
cleaning preparations, pipe and drain cleaning preparations; preparation for cleaning tanks, pipelines, floors, walls and 
ceilings; degreasers other than for use in manufacturing processes; floor waxes; floor finish remover; starch for use in 
commercial laundries.

Cl.4;Industrial greases, oils, and lubricants.

Cl.5;All-purpose sanitizing preparations, general purpose germicides and deodorant preparations for industrial use for 
use on inanimate surfaces; all-purpose disinfectants and sanitizing preparations; air fresheners, namely, air deodorizers 
and room air deodorizers; carpet, fabric and upholstery deodorizers; veterinary preparations, namely, teat sanitizers, 
algaecides, sterilizing materials, namely, sanitary sterilizing preparations; disinfecting handwash; disinfectants for 
hygiene purposes; disinfectants for sanitary purposes; hand-sanitizing preparations; sanitizing preparations; disinfectant 
bathroom cleaners; disinfectant toilet bowl cleaners; all-purpose disinfecting and deodorizing preparations; air 
deodorizing preparations; all of the foregoing for commercial and institutional use.

6166



Cl.7;Cleaning and polishing machines, instruments and apparatuses, namely, floor cleaning and polishing machines; 
vacuum cleaners and cleaning machines for carpets and rugs and structural parts thereof; machines, namely, rug and 
carpet beaters; machines for dry cleaning carpets and rugs; power operated floor scrubbers, floor polish and foam 
generating machines and structural parts thereof; electric sweepers; vacuum cleaners and electric sweepers.

Cl.9;Web based tracking and monitoring system consisting of computer hardware and software used to track and 
monitor floor cleaning machines that are used to clean and sanitize retail, industrial and commercial facilities; computer 
software for the control and operation of automatic machines, namely, automatic floor scrubbers, vacuum cleaners, and 
industrial robots in the field of interior maintenance of industrial and commercial buildings; downloadable software 
program for remote monitoring of floor cleaning; automated dispensers for commercial laundry detergent; electronic 
automated laundry detergent dispenser for laundry machines; caliper for measuring the thickness of human skin folds; 
automatic laundry detergent dispenser with date logging capability; automated systems comprising software, hardware 
and communications devices for monitoring, collecting data on, and reporting on industrial cleaning and sanitation, 
worker hygiene practices and product temperatures, conditions and safety; computer software that allows multiple 
sensors to identify specific floor areas to be cleaned, and to connect multiple areas for cleaning, by commercial robotic 
floor scrubbers and vacuums; automated process control and monitoring system for use in connection with commercial 
dishwasher systems, namely, computer hardware, computer software, electronic sensors, and communication devices 
that provide monitoring and control of automated chemical and cleaning product dispensing functions, information and 
recordkeeping for hygiene compliance, troubleshooting of deficiencies and breakdowns, optimizing water, energy and 
chemical usage, and maximizing productivity of commercial dishwasher systems; automated process control and 
monitoring system for use in connection with commercial laundry washer and dryer systems comprised of computer 
hardware, computer software, electronic sensors, and communication devices that provide monitoring and control of 
automated chemical and cleaning product dispensing functions, information and recordkeeping for hygiene compliance, 
troubleshooting of deficiencies and breakdowns, optimizing water, energy and chemical usage, and maximizing 
productivity of commercial laundry washer and dryer systems; mobile tracking and quality control systems, consisting of 
barcode scanners, RFID sensors, computer hardware and software used to create, collect, process and transmit data for 
monitoring, reporting and training in connection with cleaning and hygiene services in the retail, industrial and 
commercial fields; web based tracking and monitoring system consisting of computer hardware and software used to 
track and monitor floor cleaning machines that are used to clean and sanitize retail, industrial and commercial facilities; 
video-based tracking, monitoring and control system consisting of computer hardware and software used to track, 
monitor and control floor cleaning machines that are used to clean and sanitize retail, industrial and commercial facilities.

Cl.21;Dispensers for cleaning and disinfecting preparations; cleaning instruments, namely, scrubbing brushes, mops, 
sponges and cleaning cloths; dispensers and dispensing systems comprising dispensers and controlled dose pouring 
nozzles for cleaning and sanitizing preparations; dispensers containing a portion control delivery system for handling of 
cleaning and sanitizing solutions.

Cl.35;Data processing services, collection of market research data, and monitoring data for business purposes, all 
provided in the field of retail, industrial and commercial cleaning and hygiene; monitoring, collecting data on, and 
reporting on cleaning and sanitation, worker hygiene practices, and product temperatures, conditions, and safety, for 
business purposes; retail services by direct solicitation by sales agents in the field of vacuum cleaners and power-
operated floor scrubbers; consultation in business management of floor cleaning programs.

Cl.36;Financial services, namely, providing financing for the lease and purchase of floor cleaning machines, 
accessories and supplies.

Cl.37;Rental of floor cleaning machines, repair and maintenance services for floor cleaning machines; consultation in 
implementation of floor cleaning programs; restoring the appearance of building facades and structures; deodorizing and 
cleaning human, animal, and fish habitat buildings and related equipment, and food preparation and serving facilities; 
removing silicones from processing equipment; removing product spills in processing facilities; removing graffiti and 
rust stains; polishing metal surfaces, restoring and decontaminating, namely, cleaning, manholes and steam tunnels; 
drain and portable toilet maintenance; and installing and maintaining drip systems for use in drain maintenance, waste 
treatment, air scrubbing, septic tank systems, grease trap systems, trash chutes and trash receptacles, water treatment, 
waste water treatment, clarifying equipment and skimming equipment; consulting performed in the field of restoring the 
appearance of building facades and structures, in the field of deodorizing and cleaning human, animal, and fish habitat 
buildings and related equipment and food preparation and serving facilities, in the field of removing silicones from 
processing equipment, in the field of treating and removing product spills in processing facilities, in the field of removing 
graffiti and rust stains, and polishing metal surfaces, in the field of restoring and decontaminating, namely, cleaning, 
manholes and steam tunnels, and in the field of drain and portable toilet maintenance.

Cl.41;Educational services, namely, providing training, seminars and workshops, and publication of information 
materials concerning hygiene, cleaning, floor care and laundry and concerning proper food safety practices and 
procedures with respect to cleaning of kitchens and food service equipment, proper floor and carpet care, proper hygiene 
procedures for food service employees, and proper cleaning and disinfection of food processing plants and areas, and 
consultation relating to such training, seminars and workshops; training in implementation and business management of 
floor cleaning programs.

Cl.42;Diagnostic services and monitoring of automated process control systems in connection with commercial 
laundry washer and dryer systems to ensure proper functioning; control in the nature of remote management and 
monitoring of computer hardware, computer software, electronic sensors, and communication devices that provide 
monitoring and control of automated chemical and cleaning product dispensing functions, information and recordkeeping 
for hygiene compliance, troubleshooting of deficiencies and breakdowns, optimizing water, energy and chemical usage, 
and maximizing productivity of commercial laundry washer and dryer systems; application service provider, namely, 
hosting, managing, developing, analyzing, and maintaining applications and software for use by businesses in the food 
service, food retail, hospitality and catering industries and their suppliers in the fields of food safety, quality monitoring, 
supply chain and traceability, regulatory compliance, reporting and analysis; providing temporary use of non-
downloadable software that allows users to create, store, record, manage, and maintain checklists and audit records 
demonstrating compliance with applicable regulations or industry best practices via a web site; providing temporary use 
of non-downloadable software for tracing goods through the supply chain and within retail systems via a web site; 
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providing temporary use of non-downloadable software to monitor and track the temperature of cold and hot food holding 
areas such as refrigerators, freezers, and hot tables via a web site; computer software consulting services; customizing 
computer software; scientific and technological services, namely, scientific testing services featuring site surveys and 
scientific testing and analysis, all performed in the field of restoring the appearance of building facades and structures, in 
the field of deodorizing and cleaning human, animal, and fish habitat buildings and related equipment and food 
preparation and serving facilities, in the field of treating waste water and sewage facilities, in the field of removing 
silicones form processing equipment, in the field of treating and removing product spills in processing facilities, in the 
field of removing graffiti and rust stains, and polishing metal surfaces, in the field of restoring and decontaminating, 
namely, cleaning, manholes and steam tunnels, in the field of drain and portable toilet maintenance, and in the fields of 
heavy soil treating, coating, neutralizing and activating; industrial design services, namely, the design of drip systems 
and carts for use in carrying equipment to perform services; evaluating cleaning and sanitizing practices in the fluid milk 
processing industry to assure compliance with industry standards; electronic monitoring, data collecting, and reporting 
on cleaning and sanitation, worker hygiene practices, and product temperatures, conditions and safety, using computers 
or sensors.
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4004469    10/08/2018
[International Registration No. : 1434336]
PICOOC Technology Co., Ltd.
(Deshengyuan Zone) Room 309, 3rd Floor, C Building, No.28, Xinjiekou Outer Street, Xicheng District 100088 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Electronic tags for goods; weighing machines; hands-free kits for telephones; network communication equipment; 
headphones; insert earphone; computer programs [downloadable software]; encoded identification bracelets, magnetic; 
computer software applications, downloadable; counters; measuring apparatus; surveying apparatus and instruments; 
measuring instruments; stereoscopes; alarms; spectacle frames; attendance machine.

Cl.10;Esthetic massage apparatus; blood testing apparatus; medical apparatus and instruments; sphygmomanometers;
testing apparatus for medical purposes; body rehabilitation apparatus for medical purposes; pulse meters; apparatus for 
use in medical analysis; electrocardiographs; hearing aids; ear plugs [ear protection devices]; mask; condoms.

Cl.14;Boxes of precious metal; tie pins; wristwatches; watch bands; chronometers; chronoscopes; clocks and watches,
electric; alloys of precious metal; alarm clocks; presentation boxes for watches.

Cl.28;Games; intelligent toy; chess games; tennis ball throwing apparatus; body-building apparatus; body 
rehabilitation apparatus; machines for physical exercises; punching bags; boxing gloves; Christmas trees of synthetic 
material.

Cl.35;Advertising; on-line advertising on a computer network; business investigations; import-export agency services; 
sales promotion for others; marketing; personnel management consultancy; systemization of information into computer 
databases; accounting; retail services for pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.41;Mobile library services; health club services [health and fitness training]; sport camp services; conducting fitness 
classes.

Cl.42;Cosmetic research; handwriting analysis [graphology].

Cl.44;Health care; physical therapy; telemedicine services; health counseling; nursing home; food nutrition guidance; 
massage; veterinary assistance; gardening; rental of sanitation facilities.
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4004476    11/09/2018
[International Registration No. : 1434571]
AssessFirst
20 rue du Sentier F-75002 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; photographic apparatus and instruments; optical apparatus and instruments; 
measuring apparatus and instruments; checking (supervision) apparatus and instruments; teaching apparatus and 
instruments; sound recording apparatus; sound transmitting apparatus; sound reproduction apparatus; image recording 
apparatus; image transmission apparatus; image reproduction apparatus; digital recording media; calculating machines; 
data processing equipment; computers; electronic tablets; smartphones; game software; software (recorded programs); 
computer peripheral devices; detectors; virtual reality helmets; diagnostic apparatus not for medical use.

Cl.35;Advertising; business management and organization consultancy; employment agency services; computerized 
file management service; online advertising on a computer network; rental of advertising time on all communication 
media; company audits (commercial analyses); conducting of tests to assess professional and personal skills and 
competencies using selection software based on psychometric tests, serious games and evaluation of professional and 
personal competencies with an algorithm for calculating the correspondence to trades, persons and companies.

Cl.41;Education; training; information relating to education; organization and conducting of colloquiums; organization 
and conducting of conferences; organization and conducting of congresses; game services provided on-line from a 
computer network; electronic publication of books and journals online; training in psychometric and psychological 
assessment techniques; training in techniques for recruiting and identifying the potential of personnel with selection 
software based on psychometric tests, serious games and evaluation of professional and personal skills with an 
algorithm for calculating the correspondence to trades, persons and companies.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; software 
design; software development; research and development of new products for others; software development (design); 
software installation; software maintenance; updating of software; software rental; computer system analysis; computer 
system design; digitization of documents; software as a service (SaaS); cloud computing; information technology (IT) 
consultancy; electronic data storage; hosting of a job website, namely a website for publishing job advertisements and 
curricula vitae and a market place for putting candidates and recruiters in contact with each other with selection software 
on the basis of psychometric tests, serious games and evaluation of professional and personal skills with an algorithm 
for calculating the correspondence to trades, persons and companies.

Cl.45;Online social networking services.
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4004483    18/06/2018
[International Registration No. : 1434558]
SIROCO
Zone Industrielle, 10 rue Jean Rostand F-69740 GENAS France

Proposed to be Used
IR DIVISION
Cl.6;Metal valves other than parts of machines for vehicles; all these products being intended for the following vehicles: 
fork-lift trucks, construction machinery, public works, tractors and vehicles for agriculture, airport vehicles, adapted 
vehicles TPRM (Transport of persons with reduced mobility), ambulances, victim rescue and assistance vehicles (VRAV), 
unlicensed vehicles and buses.

Cl.9;Temperature sensors for vehicles; remote controls of vehicles; switches for vehicles; temperature electronic 
controllers and regulators and/or pressure of the passenger compartment of vehicles; all these products being intended 
for the following vehicles: fork-lift trucks, construction machinery, public works, tractors and vehicles for agriculture, 
airport vehicles, adapted vehicles TPRM (Transport of persons with reduced mobility), ambulances, victim rescue and 
assistance vehicles (VRAV), unlicensed vehicles and buses.

Cl.11;Heating apparatus for vehicles; heaters for vehicles; heating devices for vehicles; air conditioning apparatus; air 
conditioners for vehicles; air conditioning devices for vehicles; air conditioning apparatus for vehicles; air conditioning 
installations; fans [air-conditioning]; ventilation [air-conditioning] apparatus and installations; ventilation [air-
conditioning] installations for vehicles; pressurizing apparatus, installations and devices for vehicles; cooling apparatus 
for vehicles; ventilation apparatus for vehicles; pressurization devices; pressurization installations; vehicle cabin 
pressurization apparatus; vehicle cabin pressurization systems and devices; filtering apparatus for vehicles; vehicle 
interior filtration installations and devices; vehicle interiors air filters; air distributors for vehicle interiors; air distribution 
apparatus for vehicles; vehicle interior air filtration installations and devices; air conditioning apparatus for vehicles; air 
diffusers for vehicles; ceiling lights; ceiling lights for vehicles; interior lighting for vehicles; all these products being 
intended for the following vehicles: fork-lift trucks, construction machinery, public works, tractors and vehicles for 
agriculture, airport vehicles, adapted vehicles TPRM (Transport of persons with reduced mobility), ambulances, victim 
rescue and assistance vehicles (VRAV), unlicensed vehicles and buses.

Cl.20;Non-metallic valves other than parts of machines for vehicles; all these products being intended for the following 
vehicles: fork-lift trucks, construction machinery, public works, tractors and vehicles for agriculture, airport vehicles, 
adapted vehicles TPRM (Transport of persons with reduced mobility), ambulances, victim rescue and assistance vehicles 
(VRAV), unlicensed vehicles and buses.

Cl.35;Retail services of products for heating, air conditioning, ventilation, filtration, pressurization and air diffuser for 
vehicles; online retail services of products for heating, air conditioning, ventilation, filtration, pressurization and air 
diffuser for vehicles; all these products being intended for the following vehicles: fork-lift trucks, construction machinery, 
public works, tractors and vehicles for agriculture, airport vehicles, adapted vehicles TPRM (Transport of persons with 
reduced mobility), ambulances, victim rescue and assistance vehicles (VRAV), unlicensed vehicles and buses.

Cl.37;Installation, maintenance and repair of air-conditioning apparatus and systems, heating systems, ventilation 
devices, filtration systems, pressurization systems and air diffusers for vehicles; all these products being intended for the 
following vehicles: fork-lift trucks, construction machinery, public works, tractors and vehicles for agriculture, airport 
vehicles, adapted vehicles TPRM (Transport of persons with reduced mobility), ambulances, victim rescue and assistance 
vehicles (VRAV), unlicensed vehicles and buses.

Cl.42;Conducting of technical project studies; surveying [engineering work]; engineering; research and development of 
new products for others; technical research; design and development of air-conditioning parts, appliances and systems, 
heating systems, ventilation systems, filtration systems, pressurization systems and air diffusers for vehicles; design of 
plastic parts for vehicles; conducting studies by engineers and technicians in the fields of heating, air conditioning, 
ventilation, filtration, pressurization and air diffusers for vehicles; evaluation and optimization of the thermal and aeraulic 
performance of vehicle heating and air-conditioning systems; performance evaluation of heating, air conditioning, 
ventilation, filtration and pressurisation systems for controlled atmosphere vehicles (climatic chamber); all these 
products being intended for the following vehicles: fork-lift trucks, construction machinery, public works, tractors and 
vehicles for agriculture, airport vehicles, adapted vehicles TPRM (Transport of persons with reduced mobility), 
ambulances, victim rescue and assistance vehicles (VRAV), unlicensed vehicles and buses.
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4004487    10/08/2018
[International Registration No. : 1434252]
CHENGUANG BIOTECH GROUP CO., LTD.
No.1 Chenguang Road, Quzhou County Hebei Province China

Proposed to be Used
IR DIVISION
Cl.2;Printing ink; colorants; dyes; turmeric [colorant]; colorants for beverages; food dyes; colorants for beer; ink for 
skin-dressing.

Cl.3;Stain removers; badian essence; essential oils; cake flavourings [essential oils]; perfumery; aromatics [essential 
oils]; flavourings for beverages [essential oils]; food flavourings [essential oils]; oils for perfumes and scents; 
heliotropine.

Cl.5;Plant extracts for pharmaceutical purposes; herbal extracts for medical purposes; dietetic foods adapted for 
medical purposes; dietetic beverages adapted for medical purposes; dietetic substances adapted for medical use; 
nutritional supplements; linseed oil dietary supplements; wheat germ dietary supplements; dietary supplements for 
animals; protein supplements for animals.

Cl.30;Natural sweeteners; sugar; sugar confectionery; molasses for food; seasonings; condiments; turmeric; spices; 
food flavourings, other than essential oils; flavourings, other than essential oils, for beverages.
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Priority claimed from 18/12/2017; Application No. : UK00003277880 ;United Kingdom 

4004488    15/06/2018
[International Registration No. : 1434191]
Developing Experts Limited
49 Cromer Road NORWICH NR6 6LX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; educational software; downloadable educational course materials.

Cl.41;Educational services in the field of mathematics, English, science, geography, history, personal, social, health 
and economics education and religious education; educational, training and instructional services; advisory and 
consultancy services relating to education; audio-visual display presentation services for educational purposes; 
publication of educational materials; film production for educational purposes; production of educational sound and 
video recordings; computer based educational services.
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Priority claimed from 21/11/2017; Application No. : 30 2017 029 584 ;Germany 

4004489    23/04/2018
[International Registration No. : 1434552]
VfB Stuttgart 1893 e.V.
Mercedesstraße 109 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; phonograph records; compact discs; dvds and other digital recording media; computers; programs for 
computers; computer software for mobile terminals, including software for computer games; electronic applications; 
encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; electronic publications, 
downloadable; electronic tickets; electronic notice boards; computer peripheral devices; computer keyboards; computer 
mice; wireless computer mice; mouse pads; data processing apparatus; bicycle computers; compact disc players; 
television apparatus; display screen protectors in the nature of films for mobile phones; signs, luminous; radios; pocket 
calculators; electronic agendas; spectacles; sunglasses; 3d spectacles; spectacle cases; spectacle frames; spectacle 
lenses; containers for contact lenses; binoculars; telescopes; helmets for bicycles; divers' lifejackets; telephone cards, 
namely cards with a prepaid credit balance and chip-coded cards; downloadable ringtones and graphics for mobile 
phones; mobile telephones and other mobile communication devices; screensavers and wallpaper for electronic 
apparatus (computer software); folding rulers; encoded cards for cashless payments; encoded loyalty cards.

Cl.24;Woven material; textile goods, included in this class; bed blankets; table linen; banners of textile or plastic; labels
of textile; flags; pennants; bed linen; bedding; pillow shams; mattress covers; upholstery fabrics; towels of textile; 
travelling rugs (lap robes); handkerchiefs of textile; table napkins of textile; bath linen, except clothing.
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Cl.25;Clothing; footwear; headgear for wear; jackets (clothing); coats; t-shirts; sweaters; shirts; trousers; shorts; 
sportswear; sports jerseys; bathing suits; bathing trunks; bath robes; belts (clothing); neck scarves (mufflers); scarves; 
gloves (clothing); suspenders; hats; caps (headwear); caps with visors; neckties; ear muffs (clothing); skirts; pyjamas; 
combinations [clothing]; socks; stockings; underwear; sports and leisure shoes; slippers; clothing for children.

Cl.28;Games; toys; appliances for gymnastics; sporting articles includes in this class; soccer balls, goalkeeper gloves; 
shin guards, dolls; toy figures; jigsaw puzzles; balls for games; machines for physical exercises; appliances for 
gymnastics; knee guards (sports articles); rattles (playthings); kites; skateboards; cups for dice; building blocks (toys); 
board games; parlour games; toy mobiles; dice; playing cards; toys for pets; toy vehicles; decorations for christmas 
trees; christmas tree stands; streamers (party novelties); play balloons; apparatus for games adapted for use with 
television receivers only; swimming jackets.

Cl.38;Telecommunications services, namely transmission of data, image and speech services; gathering, transmission 
and supplying of data and messages; computer-aided transmission of messages, data and images; online services, 
namely providing access to and audio and video transmission of information broadcasts and messages of all kinds; 
providing access to information on the internet; providing telecommunication channels for teleshopping services; 
broadcasting of teleshopping programmes, providing portals to enable the purchase of products and services which are 
offered by third parties via electronic communication networks; provision of access to global information networks and 
other network systems; providing access to computer databases; telecommunications, in particular mobile radio 
services; telecommunications services for the operation of a telecommunications network; providing an e-commerce 
platform on the internet; providing of internet portals, for others; rental of telecommunication equipment; consultancy and
information in relation to the aforesaid services, included in this class; providing interactive forums; electronic exchange 
of messages via chat lines, chat rooms and internet forums; providing access to and transmission of digital music, video 
and other multimedia works through telecommunications; broadcasting and transmission of television, radio and internet 
programs.

Cl.41;Education; entertainment services; arranging and conducting of sports events; organization of stage of cultural 
events, and of events for the purpose of entertainment; teaching, training, workshops and seminars, in particular in the 
field of sports and soccer; organization and conducting of conferences, symposiums, congresses; organization of 
exhibitions for cultural or educational purposes; providing sports facilities; consultancy services relating to training 
theory and educational services relating to sports science; physical-education services; publishing services; publication 
of books, newspapers, periodicals and other printed matter also stored on electronic media; publication of printed 
materials, in particular books, periodicals, catalogues and newspapers, including in electronic form, including on the 
internet; providing on-line electronic publications, not downloadable; news reporting; production of radio and television 
programmes; rental of sports equipment, except vehicles; rental of sports grounds; production of radio and television 
programs; film and video showings; dvd, cd-rom and video tape film production; production of television features; 
organising of games in the internet; ticket reservation and booking services for sporting events and cultural events; 
consultancy and information in relation to the aforesaid services, included in this class.

Cl.45;Consultancy of security; personal and social services, namely marriage and dating agency services; personal 
services relating to child care in the framework of a care facility, marriage and dating agency services, services in relation 
to marriages; legal services; licensing authority services; exploitation of property rights through licensing, in particular 
rights for the broadcasting of sports events; licensing of rights relating to press, radio, television and film features for use 
on sound and image carriers and for provision via digital networks; licensing of copyright to newspaper and magazine 
articles.
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Priority claimed from 27/07/2018; Application No. : 4472610 ;France 

4004492    06/09/2018
[International Registration No. : 1434312]
BIOFARMA
50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunications equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected bracelets, connected scales, connected 
watches (measuring instruments); video cameras; activity sensors; downloadable applications for mobile devices; digital 
applications; software for algorithms; artificial intelligence software; spectacles, contact lenses; computer platforms in 
the form of information sharing software; connected self-measuring tools; virtual reality computer programs; analysis 
systems based on artificial intelligence (software); electronic chips connected to an information system; virtual reality 
helmets.

Cl.35;Assistance in running or managing a commercial venture; business management assistance services; database 
management; compilation of mathematical or statistical data; computer file management; compilation of information in 
computer databases; updating and maintenance of data in computer databases; business management and organization 
consultancy; business management consultancy; analysis of commercial data; market studies; information relating to 
market research; commercial intermediary services in the context of linking potential private investors with entrepreneurs 
looking for financing; expertise in business productivity; retail or wholesale services for pharmaceutical, veterinary and 
hygienic preparations as well as medical, surgical apparatus and instruments; sales promotion services for others; public 
relations; sponsorship search; auctioneering services; organization of events for commercial or advertising purposes; 
grant administration and management services (business management assistance); provision of personnel; collection of 
business information.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; health counseling 
services; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis services; 
home care services; individualized medical prescription services; online medical prescription services; advice relating to 
home medical treatment; advice relating to self-medication; provision of medical information to patients; remote medical 
examination services; advice related to personal wellbeing [health]; medical monitoring of patients including remote 
monitoring.
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Priority claimed from 31/10/2017; Application No. : 712653 ;Switzerland 

4004498    30/04/2018
[International Registration No. : 1434513]
Simon Keller AG
Lyssachstrasse 83 CH-3400 Burgdorf Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Non-medical preparations and cosmetic products for foot, body and skin care, treatment, cleaning, soothing, 
stimulation and relaxation; creams, gels, ointments, butters, lotions, oils, balms, powders, talcum powders and sprays; 
moisturizing creams; non-medical preparations for bathing in the form of moisturizing products, oils and salts; cosmetic 
preparations for baths; non-medical preparations for toilet purposes; soaps; perfumery products; deodorants; deodorant 
creams, gels, lotions, powders, talcum powders and sprays; foot deodorants.

Cl.5;Pharmaceutical products; sanitary preparations for medical use; medical preparations for foot, skin and body care; 
creams for medical or pharmaceutical use with moisturizing properties; gels for pharmaceutical use with moisturizing 
properties; lotions for pharmaceutical use with moisturizing properties; lotions for pharmaceutical use for moisturizing 
the body; lotions for pharmaceutical use for moisturizing the skin; creams for pharmaceutical use for moisturizing the 
skin; medicated creams, gels, lotions, oils, balms, powders, talcum powders and sprays for foot, body and skin treatment; 
medical or disinfectant preparations for foot, body and skin treatment; medicated and therapeutic preparations for 
bathing in the form of moisturizing products, oils and salts; medical or disinfectant products with moisturizing properties 
in the form of tablets; medical or pharmaceutical antiperspirant products; massage liquids for medical use; medical 
preparations for toilet purposes; medical or pharmaceutical products against corns and chilblain; foot pads and cushions 
against corns, blisters and calluses as well as for prevention of inflammation, blisters and calluses; medical preparations 
for healing of ingrown toe nails; adhesive bandages; compresses; sterile dressings; adhesive dressings; corn rings; 
adhesive plasters; materials for dressings; bandages for dressings; disinfectant products; antiseptics; antifungal agents; 
materials, impregnated with or containing antifungal agents; bandages for wounds; herbicides; fungicides.

Cl.8;Manicure and pedicure tools and instruments; skin softening tools and instruments; hand-operated exfoliation 
tools and apparatus; foot files (pedicure instruments); electric or non-electric nail clippers; nail clippers; nail files; files for
calluses; scissors; tweezers; parts and additional parts for all the above-mentioned goods; electric nail files for feet; 
electric rasps for calluses.
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Priority claimed from 07/03/2018; Application No. : 4434900 ;France 

4004502    05/09/2018
[International Registration No. : 1434354]
L'OREAL
14 rue Royale F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Coloring for hair.

Cl.41;Online publication services; education services; training services; all these services in the field of hair.

Cl.44;Advice and consultancy services in the field of hair.
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Priority claimed from 09/05/2018; Application No. : 017898501 ;European Union 

4004503    24/07/2018
[International Registration No. : 1434526]
ARAGON INSTITUTION MTÜ
Roosikrantsi tn 2-K238 EE-10119 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Computer networks; telecommunications networks; communications networks; software; encryption software; 
privacy software; computer software for virtual currencies and cryptocurrencies; computer software for creating, using 
and accessing a blockchain; software for processing electronic payments to and from others; computer software 
platforms; computer software applications; downloadable mobile applications; databases; downloadable publications; 
recorded content; voting machines; apparatus for processing electronic payments.

Cl.35;Business management; business administration; business management assistance for industrial or commercial 
companies; advisory services relating to commercial transactions; consultancy relating to the establishment and running 
of businesses; business advisory and information services; business intermediary services relating to the matching of 
potential private investors with entrepreneurs needing funding; accounting services; arranging of trading transactions 
and commercial contracts; procurement of contracts [for others]; provision of computerised business management 
information; compilation of information into computer databases; systemization of information into computer databases; 
management of computer databases; provision of an online marketplace for buyers and sellers of cryptocurrencies.

Cl.36;Financial affairs; monetary affairs; financial services; financing services; financial investment; financial lending; 
financial intermediary services; financial transactions; financial exchange services; financial advisory services; financial 
brokerage; fundraising; crowdfunding; venture capital services; venture capital management; providing financing to 
emerging and start-up companies; monetary transfer services; transfer of funds; payment processing services; electronic 
payment services; electronic funds transfer services; issuance of tokens of value; financial services in relation to digital 
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currencies; virtual currency services; virtual currency transfer services; virtual currency exchange; cryptocurrency 
trading services; cryptocurrency exchange services; cryptocurrency mining; financial services related to the management
of virtual currencies and cryptocurrencies.

Cl.38;Telecommunications; telecommunication network services; electronic network communications; computer 
network communication services; provision of access to content, websites and portals; providing access to databases; 
electronic transmission of messages, data and documents; transmission of data, audio, video and multimedia files; chat 
room services; chat room services for social networking; providing access to multimedia content online.

Cl.42;Software as a service (SaaS); platform as a service (PaaS); infrastructure as a service [IaaS]; application service 
provider (ASP); software engineering; software design and development; computer network services; design and 
development of telecommunications networks; administration of user rights in computer networks; electronic storage of 
files and documents; hosting of databases; hosting of computerized data, files, applications and information; hosting of 
digital content on the Internet; hosting of platforms on the Internet; hosting of websites; encryption, decryption and 
authentication of information, messages and data; certification services of data transmitted via telecommunications; 
provision of security services for computer networks, computer access and computerised transactions; consultancy and 
information services relating to information technology architecture and infrastructure.

Cl.45;Arbitration, mediation and dispute resolution services; legal services; legal advice; legal document preparation 
services; certification of legal documents; legal assistance in the drawing up of contracts; providing authentication of 
personal identification information [identification verification services]; identity verification for security purposes; on-line 
social networking services.
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Priority claimed from 21/03/2018; Application No. : 017 878 604 ;European Union 

4004504    21/09/2018
[International Registration No. : 1434324]
Klaus Eberhardt
Wolfzorner Straße 12 82041 Oberhaching Germany
Mark Goerke
Isegrimstr 11 81739 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.35;Advertising; business management; business administration; office functions; data processing; consultancy 
relating to data processing.

Cl.42;Design, maintenance, development and updating of computer software; installation of software; development of 
systems for the transmission of data; development of systems for the processing of data; development of systems for the 
storage of data; computer system analysis; design and development of data processing software; maintenance of data 
processing software; updating of software for data processing; design, maintenance and updating of computer software; 
development of computer programs; writing of programs for data processing; design and development of data 
processing systems; development of computer software application solutions; technological advisory services relating to 
data processing; consultation services relating to design and development of computer systems; information technology 
[IT] consultancy; computer software consultancy.
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Priority claimed from 18/01/2018; Application No. : 4420793 ;France 

4004505    12/07/2018
[International Registration No. : 1434501]
GEODIS
Espace Seine, 26 quai Michelet F-92300 LEVALLOIS-PERRET France

Proposed to be Used
IR DIVISION
Cl.9;Equipment for data processing and computers, recorded computer programs, software for electronic tablets and 
smartphones, apparatus for recording, transmitting and reproducing photographs, personal digital assistants, video 
cameras, modems, telephone apparatus, bar code readers, interfaces [for computers]; all of these goods for use in the 
field of transport of merchandise particularly for enabling geolocation, monitoring, tracking and delivery of transported 
merchandise.

Cl.35;Administrative study, assistance and information, administrative processing of purchase orders, administrative 
management of reservation requests, automated data processing; database management; management of commercial 
offers, namely management of computer files, commercial business management and commercial administration, advice 
on business organization and management, business information or inquiries, reproduction of documents, management 
of computer files, organization of exhibitions for commercial or advertising purposes; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples).

Cl.38;Communications by computer terminals, communications via fiber-optic networks, telecommunications, 
providing access to databases, computer-assisted transmission of messages and/or images, telephone communications, 
electronic messaging, satellite transmission; all these services relevant to the field of transport of merchandise and 
particularly enabling geolocation, monitoring online and in real time on telecommunication networks, telematic networks 
and computer communication networks such as the Internet, GPS and Intranet, via software and electronic sites, tracking 
and delivery of transported merchandise.

Cl.39;Transport; hauling; freighting; warehousing; warehousing; wrapping of goods; packaging services; loading and 
unloading; freight forwarding, transit, merchandise transport services; distribution of parcels and merchandise; courier 
services (merchandise); storage of merchandise; collection and delivery of parcels and/or merchandise; rental of storage 
containers; rental of warehouses; removal services; transport of chemical products; freight brokerage; furniture removal 
services; transportation commissioner services; freight exchange services; transport brokerage; information relating to 
transport and storage, information concerning geolocating, tracking and delivery of the transported parcels and 
merchandise; electronic monitoring of dispatches and delivery of parcels and/or merchandise; all these services also 
accessible online via telecommunication networks, telematic networks and computer communication networks such as 
Internet, GPS and intranet networks by means of software and electronic sites; Supply chain logistics services.

Cl.42;Design, development, installation and updating of software; research and development of new products for 
others; technical project study services; software maintenance; programming for computers, tablet computers or 
smartphones; computer system analysis; computer system design; consultancy in the design and development of 
computers; digitization of documents; hosting of servers; electronic data storage.
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4004526    10/08/2018
[International Registration No. : 1434620]
Shanghai Zhihan Industrial Co., Ltd.
Room 502, building No. 6, 128 linhong road, changning District Shanghai China

Proposed to be Used
IR DIVISION
Cl.18;Backpacks; pocketwallets; handbags; schoolbags; bags for sports; leather laces; umbrellas; mountaineering 
sticks; leather leashes.

Cl.25;Hats; hosiery; clothing; neckties; belts [clothing]; bathing suits; football shoes; shoes.
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Priority claimed from 29/05/2018; Application No. : 30 2018 013 183 ;Germany 

4004531    28/09/2018
[International Registration No. : 1434064]
Federal-Mogul Nürnberg GmbH
Nopitschstr. 67 90441 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.6;Cast (blank/untreated or semi-machined); bolts of metal.

Cl.7;Casting moulds (machine parts) of light metal and alloys thereof; pistons as machine parts or engine parts and 
parts thereof for internal combustion engines and compressors; parts of internal combustion engines for aircraft and 
watercraft, motor vehicles and agricultural vehicles, in particular piston rings, snap rings and bearing bushes.
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Priority claimed from 23/05/2018; Application No. : 1375516 ;Benelux 

4004546    14/06/2018
[International Registration No. : 1434177]
DATADOBI CVBA
Kolonel Begaultlaan 1C B-3012 Wilsele

Proposed to be Used
IR DIVISION
Cl.9;Data processing software; data processing programs; software for the migration of data, users and applications 
between storage platforms; software for the replication of data, files and objects; downloadable computer software for the 
transmission and management of data; data networks; downloadable mobile applications for the transmission and 
management of data; computer software to enable the searching and retrieval of data; software for storing, organizing 
and selecting data; software for the designing and configuration of data migrations; downloadable computer software for 
monitoring and auditing the execution of data migrations.

Cl.42;Engineering services relating to data processing; design and development of data processing apparatus, data 
processing tools, data processing systems, data processing software and data processing programs; maintenance and 
updating of software for data processing; installation and implementation of computer programs for data processing; 
programming of software for reading, importing, managing, organising and transmitting data; data migration services; 
providing temporary use of non- downloadable software for importing, managing and transmitting of data; providing 
virtual computer systems through cloud computing; cloud computing relating to file and object replication; data 
warehousing; data mining; data back-up services; data duplication and conversion services; data encryption and 
decoding services.
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Priority claimed from 23/03/2018; Application No. : 4020180037894 ;Republic of Korea 

4004560    20/09/2018
[International Registration No. : 1434385]
Dunamu Inc.
5th Floor, Mirim Tower, 14, Teheran-ro 4-gil, Gangnam-gu Seoul 06232 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software relating to the handling of financial transactions; downloadable software; downloadable 
application software for smartphones; computer software for database management; data processing programs; 
computer software for analysing market information; computer software for creating searchable databases of information 
and data.

Cl.36;Providing information relating to the trading of securities and securities index futures in foreign markets; 
providing information relating to foreign exchange transactions; providing information relating to finance and investment 
via electronic means; providing financial information by electronic means; providing market price information of virtual 
currencies; foreign exchange information services; providing information relating to domestic and foreign market 
securities futures; providing information relating to the trading of domestic market securities futures; providing 
information, consultancy and advice in the field of finance; providing information and advice in the field of finance; 
providing information and research in the field of finance and financial investments; preparation of reports relating to 
finance and investments; providing information in the fields of finance and investment; information, advisory, 
consultancy and research services relating to finance and investments; providing information and analysis via the 
Internet in the field of financial investments.

Cl.42;Providing on-line non-downloadable software for use in database management; data mining; database 
development services; database design and development; development of computer software for data processing; 
maintenance of computer software for data processing; design of data processing programs; data decryption services; 
design of information systems; design and development of computer databases; design and development of computer 
software; updating and rental of software for data processing.
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4004561    10/08/2018
[International Registration No. : 1434113]
Suzhou ZhongdeHongtai Electronic Technology Co., Ltd
No. 8, Zhaofeng Rd., Huaqiao Business District, Kunshan City, Suzhou Jiangsu China

Proposed to be Used
IR DIVISION
Cl.9;Facial recognition apparatus; Global Positioning System [GPS] apparatus; humanoid robots with artificial 
intelligence; computer operating programs, recorded; computer programs, recorded; alarms; camcorders; data 
processing apparatus; smartphones; electronic key fobs being remote control apparatus; theft prevention installations, 
electric; monitors [computer programs]; electronic access control systems for interlocking doors; computer hardware; 
computer software, recorded; remote control apparatus; anti-theft warning apparatus; integrated circuits.

Cl.42;Creating and designing website-based indexes of information for others [information technology services]; 
electronic monitoring of credit card activity to detect fraud via the Internet; electronic monitoring of personally identifying 
information to detect identity theft via the Internet; monitoring of computer systems for detecting unauthorized access or 
data breach; monitoring of computer systems to detect breakdowns; cloud computing; Internet security consultancy; 
information technology [IT] consultancy; outsource service providers in the field of information technology; recovery of 
computer data; unlocking of mobile phones; hosting computer sites [web sites]; technical research; conducting technical 
project studies; providing search engines for the Internet; data encryption services; data security consultancy; 
digitization of documents [scanning]; research and development of new products for others; server hosting; 
telecommunications technology consultancy; electronic data storage; scientific laboratory services; scientific research; 
web site design consultancy; rental of web servers; computer security consultancy; computer technology consultancy; 
computer virus protection services; consultancy in the design and development of computer hardware; computer system 
analysis; computer system design; monitoring of computer systems by remote access; computer programming; 
computer software consultancy; installation of computer software; updating of computer software; maintenance of 
computer software; computer software design; off-site data backup; providing information on computer technology and 
programming via a web site; software as a service [SaaS].

Cl.45;Personal background investigations; on-line social networking services; registration of domain names [legal 
services]; night guard services; monitoring of burglar and security alarms; physical security consultancy; missing person 
investigations; inspection of factories for safety purposes; opening of security locks; chaperoning; security screening of 
baggage; guard services; licensing of computer software [legal services]; tracking of stolen property.
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4004566    02/08/2018
[International Registration No. : 1434172]
Guangzhou Mini King Food Co., Ltd.
Rm. 807, 808 (position :601, 608), 6&7F, No.1 Qingyi St., Tianhe Dist., Guangzhou Guangdong China

Proposed to be Used
IR DIVISION
Cl.29;Meat; fruit-based snack food; vegetables, preserved; eggs; milk products; oils for food; nuts, prepared; albumen 
for culinary purposes; fruit jellies; fish-based foodstuffs.

Cl.35;Advertising; professional business consultancy; retail or wholesale services for medical supplies; import-export 
agency services; personnel management consultancy; relocation services for businesses; systemization of information 
into computer databases; book-keeping; organization of trade fairs for commercial or advertising purposes; commercial 
administration of the licensing of the goods and services of others.
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4004573    16/08/2018
[International Registration No. : 1434222]
Sakata Vegetables Europe SAS
Domaine de Sablas, Rue Jean Moulin F-30620 Uchaud France

Proposed to be Used
IR DIVISION
Cl.29;Vegetable-based snack foods; prepared fruits; prepared vegetables; dried, chilled, frozen, cooked fruit products; 
dried, chilled, frozen, cooked vegetable products.

Cl.31;Fresh fruit and vegetables; sliced and/or washed fresh fruit and vegetables; natural plants and flowers.
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Priority claimed from 12/06/2018; Application No. : 1376664 ;Benelux 

4004575    18/07/2018
[International Registration No. : 1433726]
Bergerode B.V.
Velperweg 76 NL-6824 BM Arnhem Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; chemical 
substances used as additives to asphalt and bitumen; chemicals for use in the pharmaceutical industry; chemical 
substances for water treatment; chemical cleaning agents for use in industrial processes; surfactants for industrial 
purposes; salt for industrial purposes; salt (chemical products).

Cl.5;Chemicals for pharmaceutical use; salts for medical purposes; magnesium salts for pharmaceutical use; mineral 
salts for medical purposes; sodium salts for medical purposes; combinations of calcium salts for pharmaceutical use; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.30;Salt; spices; dried herbs; condiments.

6190



Trade Marks Journal No: 1878 ,   03/12/2018           Class 99 
 

4004750    10/08/2018
[International Registration No. : 1434366]
SHENZHEN MICROPROFIT BIOTECH CO.,LTD.
Room 401, 402 and 403 of Microprofit Building, 6 Gaoxin Road South, High-Tech Industrial Park, Nanshan District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.5;Enzyme preparations for medical purposes; chemical preparations for the diagnosis of pregnancy; diagnostic 
preparations for medical purposes; diagnostic biomarker reagents for medical purposes; chemico-pharmaceutical 
preparations; chemical reagents for medical or veterinary purposes; biological preparations for medical purposes; 
preparations of microorganisms for medical or veterinary use; chemical preparations for veterinary purposes; chemical 
preparations for medical purposes.

Cl.10;Testing apparatus for medical purposes; spirometers [medical apparatus]; thermometers for medical purposes; 
medical apparatus and instruments; blood testing apparatus; sphygmomanometers; nursing appliances; fumigation 
apparatus for medical purposes; diagnostic apparatus for medical purposes.
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Priority claimed from 26/03/2018; Application No. : 017880504 ;European Union 

4004761    12/09/2018
[International Registration No. : 1434274]
TEFAL
ZAE Rumilly Est, 15 avenue des Alpes, BP 89 F-74150 Rumilly France

Proposed to be Used
IR DIVISION
Cl.11;Cooking apparatus, namely grills, barbecues, frying pans, pans, raclette apparatus, woks, fondue sets, pancake 
griddles, skillets, griddle pans, waffle makers, deep fryers, rotisseries, apparatus for making toasted sandwiches, 
apparatus for cooking food on a stone; all the aforesaid goods for electric use.

Cl.21;Utensils and containers for the kitchen and cooking, namely pressure cookers, pans, frying pans, grill pans, non-
electric grills, dutch ovens, skillets, woks, pancake griddles, deep fryers, skillets, cooking pots, non-electric containers 
for steam cooking.
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Priority claimed from 11/04/2018; Application No. : 017886549 ;European Union 

4004763    05/09/2018
[International Registration No. : 1434371]
MONTELOEDER, S.L.
C/ Miguel Servet, 16, nave 17, Elche Parque Industrial E-03203 Elche Spain

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and cosmetic products.

Cl.5;Nutritional supplements; products obtained from plant extracts for oral ingestion and used for skin beauty, for 
cosmetic use; medicinal products for skin care, including those obtained from plant extracts.
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Priority claimed from 20/03/2018; Application No. : UK00003298260 ;United Kingdom 

4004809    25/06/2018
[International Registration No. : 1434224]
EMERGEX VACCINES HOLDING LIMITED
4 & 5,Dunmore Court, Wootton Road ABINGDON Oxfordshire OX13 6BH United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; drugs; pharmaceutical substances; synthetic peptides for pharmaceutical use; drug 
delivery agents in the form of nanoparticles that facilitate the delivery of pharmaceutical preparations; vaccines.

Cl.42;Scientific research for medical purposes; drug research and development services; medical and pharmacological 
research services; research and development in the pharmaceutical and biotechnology fields; providing medical and 
scientific research information in the fields of pharmaceutical and clinical trials; clinical trials; information, advisory and 
consultancy services relating to the aforesaid.
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